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. 	. 	. . 	CENTRAL vUNISTRATIVE TRIBWAL 
BANGALORE BENCH, 	 . 

- . 	. . 	 . 	. 	 . 	. 	. 	. Second floor, 
Cornercia]. - Complex, 

Indiranagar, 
Bangalore-38. 
Dat èd 7. AN 994 

	

. 	
: 

APPLICANT:-Sri.C.R.Rangadhamnaiah and Others 

v/s 
REsPCDENTS:- .The Chairrnan,Railway Board and Others. 

To. 

Sri.K.Subba Rao,Advocate,No.27,Chandrashekar.Complex, 
1st Main Road, 1st Floor,Gandhinagar,Barigalore-9. 
Sri.R.Bhaskaran, Advocate,No.40/2063,Elamkulam Road, 
Kaloor,Kohi-682017. 
Sri.P.Shivan Pillai,Advocate,Grass House,Monestary Road, 
Karikkamuri, Kochi-682011. 

Sri.Vi,jaynarayan,3-C ELIJ.0iAD0,112,Nungambakkam High Road, 
Madras-600 034. 

. 	Chairman,Railway Board,Rail Bhavan,New Delhi. 
The Secretary,Ministry of Railway,Rail Bhavan,New Delhi. 
The teneral Manager,Southerri Railways,Park Town,Madras-3. 
The Chief Personnel Officer,Southern Railways,Park Town, 
Madras-3. 
The Divisional Railway Manager,Southern Railways,Mysore. 
The Senior Divisional Personnel Officer,Southern Railways, 
Palghat,Kerala. 
The Divisional Personnel Officer,Southern Railwys, 
Madurai Divisiori,Madurai. 
The Divisional Superintendent,Southern Railways, 

Office, Palghat, Kerala. 
-eDivisional Railway Manager, Southern - Railway, Bang alore. 

4.szi\K.R.D.Karanth,Advocate,r2,Mangalanagar,Sankey Road Cross, 
Bahgalore-- 	. 	 . 

1 -" ..Sr.)A.N.Venugopala Gowda,Advocate,No.8/2,Upstalrs, 
R).V,(oad,0pp;Bangalore Hospital,Bangalore-4. 	 . 
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SUBJECT:- Forwarding of copies of the Oders passed by 
the Central Administrative Tribunal,Bangalore. 

-x-x-x-x- 

Please find enclosed herewith a copy of the ORDEM 

passed by this Tribunal in the above mentioned applications 

on 16th Day of December,19939  for further necessary action. 

JL-( DEPUTY REGISTRA1(J) JIJL) IC 1AL BRANCHES. 

gm* 



CtNTRAL Dr1INIsTRATIVE 'tRIBUNAL 
BANGALORE BENCH 

0.A.NOS. 395 to403J157/90 416J9Q.320/92, 
298f92.377j92 and 44 to 80,43 

TFIS THE 16TH DAY OF DECEMBER, 1993 

SHRI JUSTICE V.5.MAL.IF'lATH 	.,.. CHATR1AN(J) 

SHRI JUSTICE: p.K.SHYA(ISUNDAR 	•... VICE CHAIRr1MJ(J) 

SHF.I V. RAMAKRISHNN 	 .... P1EMBER(A) 

I. 	Sri C.RRsngedhamaiah, 
S/•0 Sri Ranqeish 
aged aboUt 68'yeas, 
Retired Guard—A Special, 
Chikkabidre, 
Chikkanereyakanahalli Taluk. 

Sri K.V.Sreekantiah, 
Sf0 Sri K.V.Subramanyaiah, 
aged about 69'years, 
Retired Cue rd—A...Special, 
.Cb-70, 6th lIe in,Saraswethipuz'siw, 
Plysore 9, 

Sri M.N.Valreyana Setty, 
5/0 Sri K.Nunisuamaiah, 
Retired Gua rd—A Special, 
2003/2,Rajkemal Street, 
lIysore - I 

Sri B,J.Nagarjaiah, 
5/0 Sri Jayapale:Nayenar, 
Retired Guard—A Special, 
158, Shenkaraneg8r, 
J.B.Kaval, Bengalore-560 022 

Sri K.Seshadr.i, 5/0 Sri-  Krishna 9  
B.hatta, aged about 69 years, 
Retired Guard—A Special, 
92, Lakshrnipurarn, Arsikere. 

Sri [I.Channabasaveiah, 
5/0 Sri 11ad2pa,agedabOut 69 years, 
Retired Guard—a Special, 
964, 9th Main Road, 6th Cross, 
Prakashnagar,BangElOre - 21 

K.V.Srinivasachar, 
SjtJSri P.VenkataemachCr, 

Special, 
f -' f 0,69, .II •arallel RoFd, 

ayen,aarExtension, 
• 	 fimog'.1un 	577, 201 	 ..... Applicants 

)  

- Contd,/— 



1. 

I: 

. 2... 

1, Sri-Shivestemy, S/o SrjT, 
u.rgachalam. Pills!, aged 

about 69years, Retired 
1iriver—F Special, 44,. II 

fleáes Block, Nu 
amoo Bazar, Mysore-21 

. Sri- J.N.Pher.oah, S/c Sri 
Pharosh, Retired DrjverR 
.pecial, 2355, I Main, II 

ross, K.G.Koppel, Chamarco-. 
puram, Mysore, 

10, Sri R,J.Mehsdeva, 
P/o RJayaram, 
aiged eout .67 years, 
Giard Ifit Special (Retired) 
xesidng at No.157, IVth Cross, 
N'agappa Block, S1aiipuram, 
Bengalore - 560 021 

I 	 - 

SI R,Shlvej8h 
Rtired Suard 1V Special, 
and -residin9 at No.1153, 

ri Ranget, II Main Road, 
SN.Colony Yeshwarithpur, 
Bangelore - 560 022, 

Si! Pepanna, 
S/c Nethevadu, 
aged about 63 years, 
Driver Passenger 11R448, 
&uthern failwey, 
Bngalpre City(Retjred) 
N0.5./I2, Backside of 
t'kiiriisuèra Temple, 
Btiuvanesua1inegr, Magadi Road, 
Béngalore - 23, 

Sri Ghouse Mohie 
Sfo Dnzeen Mohidee, 
aged about 63 years, 
Driver Passenger MR 238, 

rk' etired)
uthern Railuey,Bangalore City, 

 C/o Noor Mohemed
.73/b.,, Railway Quarter, 

'Iswenthapur, Bengalore - 22. 

5!J. •D.John Peter, 
S/jo Doralawamy, 
eed about 58 years, 
Diliver Goods hR 612, 
Southern Railway, 
Yaswanthapur (Retired) 
NoI.62 9  III Cross, I S€age, 

4\Jndiipuram, 8anga1oie - 210  

applicants 1 to 9 in 
0.F,No,395 to 403/91 

Applicant •tO in  
No.57/90 

ApplIcant 11 in O.A. 
No.416/90 

,..APPLICANTS 

...  



. 	 ':, 	 IN 
'. 	 iLIiI 

''.'._ ' 	'•. 	' 	. 

40 
.15. Sri Menickam,:H . 

S/o Lksrnppa,.' 	. -. 
aged about 60 years, 
'Driver Passenger MR 414, 
Southern Railway,rsikere,' 
(Retired), No.286/1, Ith Cross, 
Bangalore - 510 $21. 

16. Narayene, 
Sb Nyathavadu, 
aged about 72 years, 
Shunter 'MR 27$, 
Bangalore City, Suthe 	Railway, 
(Re.tired) No.53 G/o NaWaz Stores  
lrth CrossMagedi Road, 
Bangalore - 23, 

IT. Sri M.S.Susainathan, 
5/a  Meristamy, 
aged about 12 years, 
Drive± Passerier MR 475, 

outher'n Railway, Yelehanke, 
(Retired)C/o P.h.Joseph, 
45/A Old Riiway Quarteró, 
Yesuanthaur, Bangalore - 22 

5ri Sidiaih, S/o Siddcieh Gowe, 
aged 62 yars, •iesel Fsaistat 
MR 523, Southern Railway 
Bangalore City, (Retired 
No.58, I Cross)  3rd Main Road, 
Ramachandrapuram, Bangalore - 21. 

19. Sri Kedirvelu C.R.Y.  

S/o C.S.Remalingarn,: 
aged about 58 years, 
Goods Driver MR 124. 
Southern Railway, Harihar, 
(Retired), •No.32f2, I Main RoeE, 
1 Cross, Okli.urarn, 
Bangalore - 21. 

 

/ 

21. Sri Gulam Dastagir, 
S/o Md.Ghouse, 
aged about 69 -years, 
Shunter .ZR  597,' Southern Railway, 
Yesuanthapur (Retire1) No.3,' 
Star Building, Darge Mohal'la:, 
Doot'veninear tThkci Mecras Road, 
Bangalore - 51(1. '214.  

21. 	Sri .kdu1 t*Laheed, 
,S7eb MdeHaneef, aged 67 years, 

MR 539, Southern Railway, 
Brare CantcnrnenRetire). 
No.11/,'th Cross, L—B, 
hastfiqagaryIndiranegar, 

' 	$anotl.oe - 31 
i 

& ''-----.' N4/G 

S  .,A7PLICANTS. 
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22. Sri DJohn, 
U0 NbDéVid Pilot, 
aged aboUt 66 yeat, 
aaiateflt.  Cuerd/EMT 1O3, 

S.outherh RailweV, 6ebgaiOe 
(Retired), do Catpetiter Suramany, 
12th Cros 	Magedi Roads 
BangalOre  

i  Sri'Shalk Fektud2efl 
S/a 

 
mohemm34 Khasirn 

aged aboUt 3 eD8 

Railway G 	CtA ur1s22, 
Southen Rai1wy, *rikere 
(Retired); 1anipet, 
reIkere 	573 103, 
Heatan Djst.1ct1 

Sr$ KG.Ktt;shnemuthV, 
S/a K,CuriØpé, 
aged eboiit 6 .ears 
Guard k.At SpI. EE 994., 
Sou.thern.R1IueY, reikee, 
(Re'tireJ), Nob 84 Yrzpa Blc'ck9  
Lxm.ipur, 44slkera 	573 iO3 

:25 	'SrI ocnt;'hony, 
S/a t giaPa) aged about 63 
ya a:, tsat Guerd Et 1317, 
So
e
uthernì Ril.uy S'aqaio 	city, 

(RetIed))  No,29i, C 	5th laVi, 
Ke:nge'r'i 5el11to Town., 
Bangalore 

2 	'SrI NJi.riEnda kao, 
S/a 'N,Ven'kOa Rao, 

'aged eboutS9 	ar8., 
Flröma'n 	MR549)  
Southern Railway, 'Shlmoge Towi, 
(RoUre4d).Noi2i:, TT Crosa, 
Beh id 	,4jffltc 	Ashokn agar, 
Sh'iino'ga Toun 

27 	Sti Meni,. 
S/a Mqttai ged etbut 

Shunter mR721  

Southrn Ra11way, 
8eiyapp8neha1iXReti"ed') 
Ratnswarnypiaiya, M.Ntgr., 
'Kernmflhai:I.Ne1fl Road,, 
Bangalote, -- 

.5j M.Qxrnatt S/o Mu'rugesh, 
aged :B0t1t  
Dr.ir. 'Goode MR 410, 
5outhCrfl Railway, 
Yesiañt1 epur  
No.22, •i"Cross, 'Bhasyarnfiager, 
'Srhp eiu1rom!, 8angaiare . ' .21. 

.. .tanttL/— 
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29. Si'' R-ieiah, 
5/0 Venkataremanapp, 	. 
aged about 63 yearS, 	- 	.. 
river Passenger hR. 721, 

Southern Railway, Shimbga Town, 
Retire4, No.209/41., Rickemma 
Building, NajnRoad, 	 . . 
YesuanthepUr,Bangalore-220  

30.. Sri Syej Abbas, 	 .1 	•. 
Sfo 5yp* 1O tastair, 
aged .bout 69 yeers, 
Southerh Railway1 •Oongelr City, 
(Retirel), No.41, ICrose, 
TI ham, Patharayanapuraj 
(Near Subrmya hlaaajid), 
Bange1oe - 2. 

31,, 	SrI. Pdu]. Rahirn, 
S/ohd.Bekshi, 
ge.d about 62 ye&re, 

5huter hR 349 9  Southern Railway, 
Bangelore City (Retird)., 
No.22/, 114 Cross, 
Hoeha1li haIi Ropd, 
!etherayanapure 
Barigalore - 2€. 

32. Sri K.M.i'avoonj, 
S/o K.V.f'thw, 
ageJahout 66 veers, 
Driver Goodo 0 701, 
Southern Railuy, Yesuanthapur, 
(Retired), No.517, 7th Cross, 
K.N.Extension, Yesuanthapur, 
Bangalore - 22. 

33 . Sri3.Gatigadhaaiah, 
S/d B.Siddeia, 
aged abàut 6 yeArs;  
Guar —Spl, EhT 478, 
Southern Railway, ArsikBre, 
etire), Nc.VsenthaNilya, 

nearSedane alk.ies, Behind 
Turn! House, Arsikere. 

34.-  Sri G.Remesemy, 	. 
S/o.GovinØaraju, 
aged-about E4. years, 
Mail Guard rT•ii-i, 	• 
Southern Ra1.uy,Banalure (ity, 
Retirei4), N 264tUttiy: Qtrs 

,,,,- 	•.eythern 	lUiy-ancjloDa-23. 

f ( 

ix. c 

\_\. 
£' '.-••___•' ç 

O 

A 5/0 C.ilbt4, 	. (umarsn, 
iAout 59 vear, Mail Guard 

 

1g '; 	La,inthatiur P • 0. : 
-' 	• alore 22..  
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'! .S'ri-'M.Nagaraj, 	 :- 
S/a Muhiawamy Naidu, 
aged a'cLut 60 years, 
Driv•er' Goods MR 4361. 	 0 

'Southern Railway, Bengalo.re. City, 
(Retired), No,61  Kothen1aremapuram 
Vai.yalikeval, 124 Croec, 
.angalore. 	 • 0 

:37. Sri G.Gopel, 
5/0 Gangan, 
aged aLout i 
Driver GooMR 5991  
Eouthen Réiluay, Ycewanthapur?  
(Re±ired), C/o G.thak':evoi'thy, 
No.42,k, Railway Qtr. 
Baiyappanali alli,  
Bengalore - 38. 

:3 dilo Sri Khudus, 
S/p Hus'jSal 
aged about 	years, 
Driver FeSS3ngeZ MR 112, 
Southern Railway, Ban9alcz-e Lily, 
(Retire.à), No.469, lflth Cro, 
Mathikére Main Road, 
Yeswanthpur 	rgelcr-22 

39 0. • Sri L'ieyanna, 
S/o 1ayanna.Cowda, 
aged -aout 71 years, 
Shunter MR 254, 
Southern Railway, Bangalore City, 
(Retired), No.40, 7th Cross, 
Gayathrinègar, S:irampuram, 
Bangalore-21, 

MW 

Sri Gurusiddaiah, S. 
5/0 Siddapa, 
aged about :68 veers, 
Driver Passenger MR 39•3, 
Southern Railway, Shimoga Town, 
(Retired.),:ttr Guddekaval 
Hosur levegal cost,  Arsikere 
Taluk, Hassan  Distrit., 

Sri Mohamed I- L'ssain, 
S/o Nohanted Rudenseb, 
aged about 6C years, 
&hunte.r MR 6c1, 
Southern Rei.uav, Harihar,. 
(Re-tired), meravethj Post, 
Harihar Taluk, Harihar. 

SriT.Duggan, 
S/c A.E.Duggai-, 
aged about 65 years, 
Driver Passenger MR 97, 

/ 'Southern R ailwa y, Bengelore-City 

0 0 01 



:- 

43, Srj"°John' Ross,.S/o Noah, 
eged about 62 yfirs, 
.DriverPasse-nger MR 359, 
So;u'thern Railway,, Bangalore City,' 

.'(.Retired), No.8CC, HMT la'Iut, 
behi.nd ChoudeswBri Tmp'ie,. 
Mathike, Benqlore-5' 4. 

44. Sri E,Huasey, S/o, L'ill1.w, H.isse.y, 
aged about 64 ye.rs,' 
Driver Passenger, MR 1'9, 
Sou'th'er:n 'Reilw'cy., Bag8loro c;it1 
(RetIred) 7th Cross, 
Su6edarpa1y6,, .Yeswanthapur,. 
Barg.alore-22. 

45, Sri 8.Jayarnm Sihh, 
5/0 Naryan Sinh, 	- 
aged about 63 years, 
Driver 'PassengerMR 611, 
Southern. Raiiwey Shimoga Tó''n, 
(.etiro1I) -  ]ô.1831, III Cross, 
Ra,than.ihLsne,'.Mandi Mohalla 
'Mysore . 570 .021'. 

4a 	Sri. Pziruthi...P.He, 
5/6 Neclakanta Ro, 
aged about.-64 years, 
Driver Passener: fIR 422, 
Southern 'Railway,' flengalote City,'. 
(Retireâ;., No,23 i Main Road, 
Gunidu Ilüneeswars.'Templ.e'Street, 
Mat.adhahe:l'.li, Oange1ora-2.' 

47'. Sri. Mohamd'-Basha, 
S/a bduile Sal, 
age about 67 years, 	, 	1 

hunter:fi' 423,' Southern Railway, 
Flarihar'.(Retired),No,351, . 
'IICross,'Gandhinag'ar, 
Har'ih'ar.  

41. Srj.Kistan, 5/0 Govindan, 
aged about 59 years, 
ShUrtterMR 
5ouhërn Railway., Bangalore City, 
(Retired), No,/2, Suderam Reddy 

ilding, Ba&ks'ld'e of inoher.é Mills, 
Road, ,Baiga1ore. - 23,: 

'1. \ 

I - (49..ri 

f 	I 
. 	( 

aged1 
,iDr1vr 

I • 	' 

. 	J•:' 
:;;- 

1 

• '-::•7 ____"$.'& 

trappa, S/a fluthappa, 
ut 72 years., 
cods, SDuthCmn Railway, 
apur, (Retir'e)' .•,' .PPLLCkNTS 

. .Contd.I- 



Rasjinage, 
Bangalore - 10. 

Sri Rangeiah, 
S/p Rangasuamy, 
aged about 68 years, 
Driver 'Passenger fIR 160, 
Southern ReiluRy, Banqo'l.or 	. ty 
(Retirod) Nov27, Chic 
Road Cross, ah1ViOEj 1 . 

Bangalore-.Si. 

SriEthirajan, S/a R.Ciemrc$i, 
aged about-65 years, 
Southern Railway, f!ysoro 
(Retire4), Driver Pesaengat, 
fIR 378, N0.389, !II Cress, 
Kaki R6ad v  flandI ohe.'.ia, 
flysore-21 

Sri A.Xevier, S/0 S.nthoriy, 
aged about (32 years, 
Driver Passenger FR 633, 
Southern Railway, rsikere', 
(Retirad),No52/2/, flchird 
5t.11arrys Church, Arsikae--1,03. 

Sri Linga,' S/a Karbasappe, 
aged about 67 years, 
Shunter fIR 253, 
Southern Railway, Hariha, 
(Retired),C/o Kurvethi Lnge, 
rnrvathi Post, Harjhar. 

Sri Revanappa, 
S/o Siddap'a, aged about 53 'years, 
Vireman First [IL U29, 
'Southern Railway, HaLiha:, 
(Re,tjrd), Cfo  Revarieppa, 
Challageri, flallikarjuia ExtensIon, 
Arnravathi Post, Hariha. 

55 	Sri A.Ethieraj, 
S/obbaiah Sunder Rat, 
aged about 73 years, 
Driver Mail fIR 5, 
Southern Rail-way, anoelore Cit)i, 
(€etired), C/a t.Sridhr, 
No.343, Railway ttrs,' 
Bengalore - 23 

56. Smt.Kaiieia Bai PIroji R8c Kaisl'e, 
/o ite Pirofl.1or'in, 
qed about .51yeas, 
riPsenger MR 4331  

Southern Railway., Arsikere., 
No.223, Cid Rms Road, ra1kere. 

:Q. 

51 

52 

53. 

54 

.. I PPLICANTS' 
** Contd./— 
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57. Smt.R himebi, -. 

tJ:,'. 	CFazeiur. .Rahamen, 
. 	 .. 	 . aged about:45 yoars- 

Shunter Nfl .5921 	 . 

Southern Railway, Ysswahthepur, 
No.11, 4th Cross, Behind Yerernma 
~Kelyian Mntap, Moh.amk6m6r Ngar, 
Yeswanthapur, Bangalors-.22. 

. 	...-. 	.. 	... 	 ... 	 ............. 	... 

.. . - 

3• 	Srnt•.Sharadamma, 	. .. 	 . . . 

/o late S.Garieehari, 
aged about .2 	, 	 t;ttr MR5i., 
Southern Railway, Y?sw'.r.tur 
No.5, .1 Cross, Moha1kurnrnE.qar, 
Yôswenthapur, Ban.gai.ore-22. 

	

.59. Smt.Sufia Khetun, . . 	 . 

	

..l1:/o late Anwar, 	. . . 	 . 

aged aout 53 years, 
Diesel Aest. fIR 
Southern.Railwey, Balora C.ty, 
c,'o rI.Iruma.i, No.107/8, KN 
5th ross.Yesuarthapur 
8angalora-221 	. 

	

6fl. Snit.Kermkamina: . 	 . 

wf0 1.ate.Subramany, 
aged about 49 years, 
DjThsst. MR 521 
Southern Railway, angalore City, 
No.4/C,I floor, 1G Rly.Clony, 
Bangalore-2.3. 

61; ..51j Shanthakumar., 
S/p late nandaraju, 
aged about 25. years, 
Driver Passenger, MR 35, 
Southern Railway; Frsikere, 
tmbedker,  .nagar, Holertarsipur, 
Hasan 01st, 

62. Smt.Devamma, 
/o late B.1I.'Jenk8tesh, 

aged abodt 47 .years, 
iesel Asst, MR.1266, 
Southern Railway, Bangalore City, 
No.91/B, Railway Qtrs., 
Near Running Room, 
.Bangalore-23. . 	 . 

,6tjalakshrni, 
R.Srlrangappa., 

. 	 age'd' about 53 years 
r 

	

	 rivr gpods, fIR 474, 
)ou.thrrRailway, No.131 

7th 	6th Block, 
Re jnger, Bangalore ... P-PLItANTS. 

. .Contd.j- 
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64. Smt.Helen 
W/o late .Tristrem, 
aged about '50 years, . 
Site No.17 Petel Hanurnaish's Flat, 
Ja.LaflaJ.ii t-'Ost, .uangeJ.JrI—IJa 

Srii,Rarnarnurthy, 	. 	 ei Applicants In,Sl,No.'12 
5/0 Doraisuarny, 	. 	 to 66 in 0F.No0320/92 
aged about 60 years, 
Driver Goods MR- .735, 
Yesuanthapur, No.375, '?ti Cos, 
III 11c!ri RoisJ. Goku...oge-i,' 
I1attikereLcyout& 
B'engalore-54. 

Sri Abdul Rahim Khan, 
aged-about 60 years, 
Driver Goods MR. 514.

1No.43, Kavika Layout7  
Mysore Road, B&ncai.cre-25. 

67, Sri Sbthu flao S 
S/c late S.N.rikentaieh, 
aged ao.jt 63 years, 

'Driver Goode RR ?31  
SRiiwy., Bengalore 
(Retired), No.1362, 5th Main.Road, 
lind Stage, F-Ci.cck,.. 
Rajajinagar, BanQalore-560 010. 

61. Sri .F.Henderson, 
S/o late F.LHenderson, 
aged about 60 years, 
Driver Goods MR 6031, 5.Railway, 
Bangalore (Retired), No.31., 
Pampanagai, Yeswanthapur, 
Bangelore-22. 

ri 

69J, Sri Bheemaieh, 
s/o Chennaieh, 
aged about 68 years, 
Driver Passenger MR .10, 
S.Railway1 Mysore Division, 
(Retired), A..Colony, near 
New Railway Cr.y, 
Shimoga Town. 

71. Sri Shiva, 5/0 Venkataswany, 
aged..abo'ut 64 years, 
Shunter MR 307, S.aI1way, 
Mysore Division, (Retited) 
No.172, .F.Co]ony, nec 
New Railway Colony, 

Shimoga To'n - 577 201. 

71. Sri hohamad 1bbas, 
Sfo Khalender Khas.tm, 
aged about 62 years., 
Driver hail, MR 426k  'a . APPLICANTS 

,Cdntd./- 

 

 



• 
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t 	-- 	Rtired),Góa1Si6gh Qucriri 
4.. &kere, '- 

Sri E.Nate.rajan,  
Sb Ekembaa'n-K, 	 t 

aged about62 years, 	-: 	 - 	 - Driver Mail fIR 429, 
S.Ralluay, 1trsikre tiVib1ur, 
(Retired), No.291, Ku'narr 
Nilayem HEissan F(oaci, 
re.r.sUere 	103. 

Sri Suamany, 
S/a Iithandi, eged about 9 years 

riiier :Passe.rigar, S.Raiiusy, - 
raikere Dxiision(Rsttred), 

rio Antho.ny, .15/It, .Rai1'iay Quertrs, : 
rsikere. 

Sri R,Purushothrn, 	 I 

S/a B,Rairachandra Ncldu, 	:• 	 . . 
aged ..ai.out 63 years, 	. 

	

:Drivar . p3ss1flger MR 715 	 . 
...Rai1tJy, F1c3ire 1JIiC'I, 
(Retired), C/3 R.9heskai-, 	-. 
NO.121/8, HULCO Colony, 	.. 
Bhedravcth5. - 577 3131. 	 . 	 . .• 

75• Sri LEeter, 	 •. 	 : 

S/o V.Anthony, 	- 
agoebout 64 years, 	 . 
-Dri'ierMail fIR.13, 
S.eilway, rsikere Division, 	. 	•• 
(Retired), I Cross, Hessan Road., 
Ur,Lirie, •rsikere.. 

76, Sri Kanakaraj, 	.. 
S/a V.nthony,-Major, 
Driver Passenger MR 1069  
S..Railuay: Ps'sikcr 2?ivis.on, 
.(Retired)/o fl.nthony, 
Crane Driver, No.4, Railuay QuarteTs, 
Arsikere. 

77, Sri Bhthernsen, 	.- 	 - 

/o H.Mahadev, 
aged •aout62 year-s, 

	

- 	Driver Passen9er 
S.Railuay, rsjkere jisiu, 
(Retired), Muthilarnrc Temple Road. 
5th Cross, Road, Near tJater Tank, 

nthinagar, Dodd.aha1.iair, 
I\t1STR4 	 . 

4 Sr4Rakshminarayena,- 
/ ( /d\Bang-appa, 
(

17  
4(. 	gedè.bout 6years,.MR 

( etjr'd river, 'P'/412. 

\• 1" ztcw 
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Cotrpet BangaIte-.53. 

&ri N.Channappe, V  
S/c, Naresirnhaiah, 
aged about 66 years, 
Driver Goods IVIR  571., 	 V  
S.ailwey, .Arsikers Dii1pior', 
-(Rtird.),  Adflhalli 	lligs, 
.irirrorit of Railway Statri, 	V 

ulekree Post)  P'rsker 1:ltv., 

-bi K.Sukramaniyaii, 	. 	V 

S/o Kattamari, 
aged about 59 years, 	- 
Shunter MR SQl, 
S.Railway, Arilkere D3viicn, 
(Retired), III Cros, 

V Upperliné, Hassan Road. 
*rsikere573 103, 	 V  

81.1 5iJ. Jan!, Sb AKhede', 	 - 	 V 

aged about 62 years, 
Driver Mail MR 102, 3Raiwy, 
rsikere Division(etired), 	

V 

Thollur P.O., Thiruthafli, 
rsikera. 	

V 

82. Sri 11.'Jelayudam, 
Sfo Muthan, 
aged about 61 years, 	 V  
Shunter MR 507, S.Reilwim 	

V rsikere Division (Retired), 
No.2 /2, Srirarnapura,n, III Cross, 
Hassari Road, Arsikere, 

83, '-.Sri G.Indra Singh, 
s/o B.Gopal Singh, 
aged about 66 years 	 - 
Driver Mali R.101. S.Railway, 	 V V 

krsikere Division, 	 V 

No.194/A, Railway Quarters, 	 - V 

Arsikere., 

8.4 	Sri N.Krishnaiah, 5/u A.Muniya,  
aged about 66 years, 
Driver Passenger MR 408, 	 - 
Southern Ri1way, Frsikere Division,, 
(Retired), Cfo N.K.Nafluh3r, 
No.49/Ft, Railway Quarters, 
rsikere, 	 - 	

V 

85. Sri Kernpa, S/a tiunlyappa, 
aged-about 63 years, 
Shunter MR 248 9  S.Railway,  
Birur Division, (Retired) 	 V 

Belary Camp, Ner Plaque—FImma Tetiple, 	 - 	 V 

L -Birur. 	 V 	
...APPLICANTS 

- 	 ..Contd./- 
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Fi, S1 Kanchi, S/cr$eredaini,, 
aged about 64 years, 
Driver Passenger FIR 1C8 
S.Reilwey, Arsiketre Division, 
(Retired), 'No.221, 9th -Ci.oss, 
Right Side Hessan Road, 
Frsikere. 

- 	 - 

87. Si P,Nerayanaswamy, 
Sb. Ponnusuarny, aged sbo'.1t 66 yer 
Driver Passenger FIR 439 
S..RailuEy, fleirih3r 
(Retired), Hessan R. cad, L - wn U1n 
rsikere. 

Sri C,Stiaminathan, S/a. htpps, 
aged about 58 years, 

- 
 

.:ShuiteJiR $04,, 	Rciluay 
rs1kere Division (Fieirsd) 

.:rH866.9f1 Rod, Dour L1ni, 
1rsikere, 

SriRerne, S/o Beilary Nei:a'/apPa, 
aged about 66 yerc, 
Driver Pessene, Flit. 148, 
'S,Railway,  

tkx 	Bellery Camp, 
Near Piaguc mn TemplE, Jiur. 

SrI 	Ali Baig, 
Sb' FIivzan Baig,-
aged :'bout 66 years, 
Driver Passenger MR 382 0 
Slway, Shimoga Division, 
.Ret.ired),. Tank Mohalle, 
.'th Cross, Shimoga Toun - 577 2016'  

Sri Bheema Neik, 
S/o Hanums Nai.k, 
aged about 68 years, 
Driver Pess3nger FR 363, 
S.Railway, 4rsikere. Division, 
(Retired), C/c td.' P.Basavanne Gouda, 
Badavana Mveragere P.C., 
Davanagere-3. 

V,Ba.bu, S/c Venkatappa, 
920 eged about 51 years, 

Shunter MR 6:30, S,R5i1w, 
Frsike-re .Division,(Rc.tire), 
C/c Govindasuarny, Ex.nicip1 
President, K.P1.Road, Kath;', 
Chickamagallur Djst'ic, 

ri Lourdunathan, 5/o Thangavelu,. 

' ç( Beng- lore City, 
.(R:e-id), No.103/3, 1st Lrb-ss, 

P 	( 

 rs""~ à&11111 

'IId',Byappanahelii, Bang8lore..3. 	 a ..PPPLICANT54 
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Sri K.Suramany, 

	

94, 	5/o Kurneresuemy, 
aged eout 62 years, 
Shunter MR 7791  

S.Reilway, Bangalore City, 
(Retired), No.23/5, 12th Cross 
Megadi Road, Bengelore23, 

Sri J.Daniel S/c Joseph, 
aged about 6 years, 
Shunter MR 577;  S.cfli, 
Bangaicre City (Retired), 
No.5/I, tE' Stree 	10€h rrnc, 
Nagadi Road, Bangaloro-23. 

Sri Aldui. Khaleel, 

	

96. 	Shaik.Rahm, 
aged about 68 years, 
Driver Passenger MR 2161  
S.Railuay, Bança1o!3 CIty, 
(Retired), No.191  1tCrcs 	r'd 
Magadi Road, Bangalore-23. 

5r1 M.Uenugopl, Sb ieri. 

	

97 	aged about 63 years, 
Driver Passenger MR 8152  
S.Ralluay. 8arelore City,  
(Retired), N0.12/r, I 1in loLd, 
3rd Cross, Hanurnanthapüran 
Srirampuram, 	gi(21  

Sri Sheik Arrcer,  
98. S/o Md.Salar, 

aged bbout 66 years, 
Driver. Passenger MR 470, 
5.Railuay, Bengalore City, 
(Retired), No.786, 6th Crcss, 
annepalya, Bengalore - 30. 

. . Gangs Hanum'a, S/o Gangathudu, 
aged aoUt 66 years, 
Driver Nail MR 311  

S.Railuay, Bangalore City, 
(Retired), No.4/4, III Croas, 
Dayanangaragar, Srirampuram, 
Bang alore-22, 

 

V 

Sri Basheer Ahmed, 
5/o Azeeni Mohideen, 
aged about 62 years, 
Shunter MR 221 7  S.Rai1uv, 
Bangelore City, (Retired) 
No.3, SBM Colony, 
Brindavansnegar, 5th Cros, 
Mathikere P.O., Bangaiore-54. ••• APPLICANTS. 

..Contd,f- 
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101 	Sri LNenjaiah, 
S/o Lingaiah, 
aged about 62 years, 
Driver Goo.d.NR 691, 
S.Rei1uay,.'esuanthepur l3Jivision, 
(Ret-ired)m C/o M.rumai. 
'No.1075/ a, K.N.Extension, 5h Cross, 
Yesuanthapur, Beng3iore-22. 

1, Sri K.Daappa, s/o Krisnr,.pi1 
coed ahit 66 years, 
Driver S.4t 

f MR 3711, 
.Rai1uay, Yesuehepu 1'iidtcn, 
Retired), C/o 
1.B.Export, 6th Main#  Indst2iei 
Sub-Urb Peenya, BegcJorE-5i 

icE 'Sri 1LDJrito, S/o 8.D.nto. 
aged about 64 years, 
Driver Pas8erigr MR 21-'7 
S.Railway, 8engdor 	1ty, 
(Retired), No.1094, Pt11no, 
III Croas -Yesuanthapur, 
Bangaloro-22 

/104. Sri Byed I-{ameeci, 
S/u Gulam Jilani, 
aged sbcut 65 yrs,. 
Shunter MR 7599  S.RailL'ey, 
esuenthpur Division 

(ReLired), C/u P .T .Stoa, 
Epp.to RBiluay Station, 
'(eawanthapur, 8angiore-2. 

';'; Sri .Yesudas, Sb A.Rrokyasua'my, 
105. 	aged about.. 65 years, 

Driver Passenger, MR 510, 
S.Railuay, Bangalore C1ty, 

t
Retired), No.267, 4th Square, 

phy Toun/Hoysa1anagr, 
Iiisoor P.O., Bangsiore-560 008. 

101. Sri P1,\Jeera. Raghaven, 
S/o Munisuamy, aged about f6 years, 
Driver 	 MR 502, 
S.Railuey, Bangalore City, 
(Rettred), No.11, Brindevennagar, 
Extension, Near $0 'feet Ràad; 
I'ththikerc P.0., Bangc1ort-4Li,, 

1i, Sri.K.Subramanlyam, 
,cG.Kanni, aged about 65 years, 

MR 3(14, 
ffien-Z6 	Banoolore City, 

No.79/, 
F 	•1w8rteT's, Yesuanthapur, 

hge1e22. 
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10 	Sri rl.Nagaraj, 
Sb L.Ilurugesh, 
aged about 62 years, 
Driver Passenger MR 4.8, 
S.Railuey, Bnga1ore City, 
(ietired), NQ.33/2, New No.111/2, 
9th Meiji Roed, Sriramapurem, 
Bangalore-21. 

Ilic. Sri 1I.flunisuemy, 5/0 h'Jrb, 
aged ekout 62 voar, 
Driver Pessengar MR 
Southern Railway,  
(Retired), No,9/, I Main, 
I Cross, Henumsnthapurzth, 

I Srirarnepurarn, EngJo:3-".1. 

Sri Lrulnathn, 
S/o A.Arokyaswemyp 
aged about 65 yec 
Driver PessenQ-81 MR 
S.FailWay, Bangaicre City, 
(Retired), C/o lames, 

- No.139/H, Railuey flu2rtra, 
Yesuahthapu, Brqelor6-22. 

11j, Sri T'...Kr&shnamurthy, 
S/o T.C.y 	'ia:y PUlsi, 
aged about 63 years, 
Shunter MR 6d2, S.Railwey, 
Yeswanthaur(Retired), 
6th flat, 4th Cross, 
Mohankumerneger, 'esuanthuiur PlC,, 
Mathikere, Bangalore. 

ii. Sri H.Honneiah, 
/o, flarigouda, 

aged about 61 years, 
Oriver toads MR 6101  

i1wy, Yesuanthepur 
Rëtired)No.2, II ain RoEd, 
rd çoss, B.K.Nager, 

Yesuanthapur, Bengalore-22. 

N.rtinei, 
Sfo Mannerawemy, 
aged about 62 years, 
Driver Passenger MR 682, 
S.Railuay, Bengeloro •Jt,', 
(Retired), No.1075/6, 
K.N.Extensicn, 5th Crcs, 
Yeswanthpur, t3ancelor3-22. 

1141. Sri N.Doreiswamy, 
5/0 tl.Narasimhulu Naidu, 
aged about 75 years, 
Shunter MR 2137  5,Railuay, 
Bangalore Contonqterit(Petired), 
No .52—H/i, Lakshminarear.apura, 
Srirarnpuram, Be.nal6re-21. APPLICANTS. 

. .Contd./— 



Sri r'1thJ, 5/0 Krishriar, 
11. aged abot!t63 yeare, 

Driver Goods MR 661, 
S.Railw9y, Yeswanthspur. 
(Retired), No.119  II Nein 
III Cross, 8.K.Naar, 
Yeuanthapur, Bangaio:c-2, 

T 	Sri A.Perumal, 
117, S/0 S.*ruiñugam, 

aged ebout-64 years, 
shunter MR 447,, 

- S.Railuey, Yeauenthapu', 
(Retired), No.69/C, 
Railway Qartcrs, YesuHnthpi'r. 
Bangalore-22, 

Sri Shanmugrn, 
ii 	5/0 J.Suhramarye f ud3.ia:. 

aged about 63 years, 
Driver Passenger, MR 772 
Bangalore City, :S..Rellwayg 
(Retired), No.586/I, 5th ham. 
Basatanagar,- Vibuthipuram Lxtension, 
Bangalore - 37. 

1bdul Gafl'oor,' 
S/o Ballary Abdul Khadar, 
aged about 62 years, 
Driver Passenger, MR 387, 
S.Railway, Shimoga Town, 
No.105, 6th Cross, 	

Applicants in Sl.No, Besevanagudi, Shirnoga Town 	577 201, 67 to 119 in O.A.No, - 

	

	
- 	 298/92. Sri B..Thyagarajan, 

120 	Anantharaju Pillay, 
aged about 73 years.,- 
Driver 

ears,-
Driver Mail, S.Railwey 
Bangalore City, C/o S..t4sDa8an,ResjdjflQ et 
No.29, Old No,5S, CKC oi'drn, 
Lalbagh Crcss Road, 
Bangalore - 560 027, 

I 2,. 	11aclue±, 
/2 'regidebbut.70 years 

,( SWiter-'J1R\343, S.Rilw5y, 
,Q 	Bangalor'CIty, C/o Phillip Moses, - 
z ( 	Nd..1/B,"ftais1wey Querte2sUj  

Chicjajur,:hitradurga EDist.rict. 	•.. APPLrRNTS. 

.. 

S 

-_ 	 ,-. 



1:22. Rangaiah, 
S/c Thirumelleiah, 
aged about 59 years, 
.hunter, S,Railwey, 
Shimoga Town, 
Hosahalli, irnruthur, 

i.Hobli,, Holegunda Post, 
Kuigsl Teluk, Turnkur District, 

K.Raju, S /, o Kuppen, 
aged about 51 years, 
First Fireman ML 114. 
S.Railwey, f3anga]ora C!iy. 
c/o Sta tion Maste.. 
Nayandahalli Railway Sttinn, 
Bngelora-394 

L.1.Fleury, 5/0 J.L.Fleury, 
aged about 64 years, 
Mail Driver MR 58, 
5.Railway, Herihar. 
No.16, Ramaish Leyut, 
St.Thomas Touri Poet, 
1(hamm2mahaU.i, 8engalore-8, 

1250 Naga, S/o Siddpp, 
aged about 68 years, 
Shunter MR 2621 S.Ra:tluay; 
Chicjaju 	<orahra Colony, 

;Chicjajur-577 523. 

126, Veradaraj, S/u Kuppuswemy,  
aged clout 62 years, 
Driver Passenger MR 4951 
S.Railuay, Elangalore City, 
No.24/16, 12th Cross, 
i9agad. Road, Bangelore-23. 

Smt,Papéinma, 

ppo~' bout 51 years, 
blate S.Naga, 

Driver Passenger MR 133, 
f
S.Raiivay, Arsikere. 
Behind S.Marrys Church, 
rsikere-573 103. 

K,R.Seatherernajah, 
Sp/o K.Ramasuamy Shastri,. 
aged about 73 years, 
Shunter MR 5871, S.iiailuay, 

~

Mysora. No.921., Asoka Easterosa-351 
Hallethkerel., . Mysore. 

129 0 K.Srinivasalu, 5/0 V Kish a'.cm /, 
a
ged about 62 years, 

Driver Goods MR 747, S.R5ilw8y, 
fByapenahalli, No.8, tat Street, 

moknager, 
kham Road, Cross, 

Bangalor3-23, ... APPLICANTS 

. .tontd,/- 
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130,, Smt.Noroen Fletcher, 
aged about 62 years, 
W;/0 late.. V. Fletche,?, 	... 
Mail tr1ver.9  S.Railuay, 
Bngelore City, No.1, 	. . . . . 	. 	Dauker Road., 9th flein, 	. • 
Mathikero, Bengeloro-560 054.'. 

131. Smt.Lakshmamma, . . 	 . . 
ped about 42 years, 	. 

0 late K.Siddeiah, 	.. .. 

. 	Prtver Goods, SRailuay, 	 .. 	 . . 

Harihar, C/o S.Revanna, . 
hintsmanSubramarya Rc1d, 
Railuay Station, Nettane Puac, 

. 	Puthur Taluk, South Kannrci. 

132k  .Svnt.Shanthamna, 	 . . 
aged about 43 .ye.s, 	. 
/o late Thippeawaniy, 	. . 

First Firemen ML 1247p 
&.Rilwey, ChicJjur, 

. anathe Colony, Hosracra, 	.. 
Chicjajur-577 523.' 	••. • 

13, Smt.S.R.Susila Bai., 
: 	aged about 54 years, 	. 

ikfo late S,Rema Rao, 
Diesel Acsistant M9 723, 

. 	S.Railuay, Yesuanthapur, 
C/o 	No.73/3, . . 
Railiiay Quarters, Yesuenthapur, 
Bangelore-22, 

.1344  Silt-.&haradamma, 
aged about 63 years, 
jp Jate R.Remoo, 

O(it,er Goods MR 456, 
,Rai1way, Mysore. 

N,2065, 1kbar Road, 
lVIandi Plohella, Mysore. 

1351 S4nt.Kanthamma, 
aged about51.yess, 
Ufó: late Rajamaniekam, 
ariver Goods MR, S.Railuey, 
•rsikere, No.9012, 
Lacha Naik, Quarter, 
Hassan Ro8d,, Rrsikere. 

136. Kempaiah, £/o Rangaiah, 
'ebout 68' years, 

MR 1O, 
Chicj&jw, 

;•' '/ •ga'hati.li Singnahalii. Pt -. 
bbic4lUk9  TumkurDistrict. 

• 

(f )  J 4'jff 

// 	 • 
_-,--_,'• 	 - 	 . 

'I. APPLICANTS 

.. .Contd./- 
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h.Shiveppe Rao, 
i/o H.nentha R.ao, 
aged about 63 years, 
Driver Passenger f11 47, 
S.Railway, .rs1kere. 
NOa496 Bunny (lefltap, 
'B' Layout, Shivorathri Esusrenagar, 
Mysore. 

 Smt.Debbie Rezoric, 
aged about 44 years, 
/o late PRezorio. 
Driver Passenger 	46I, 
5.Railway, 	Bangalor.e Gity, 
No932/3, Opp.Kiren Bufi1rg, 
2nd hem, 	5th Cross, 

K.W.Extenion, 	
Yesworithaput, 

Bangaiore-22. 

'139-mt.B,S.5usheelmrn, 
ed about 50 years, 00  late 	3.Shenkàr, 

Driver Goods MR 492, 
5.Railwav, Arsikere, 
do 	V.S.Laxrni .eT'ana, 

• Raluay r. uartcrs, 	Arsikare. 

140 Smt.a.5r'caith'rnm8, 
aged about 58 years, 
/o late b.R.Srinivasa Rao, 

Driver Goods 11 	7.13, 
S.Rai1way1, 	Yeswenthapur, 
Ban94pFc 	Wo.794A, 	ti 
K,N,tension, Triveni Road, 
8JflthapUr, 	Bangelore-22. 

141 4  n'E.Hansabai, 
about 55 years, 

W/o late G.R.Srinivasarnurthy, 
Goods Driver fIR 760, 
S.Railuay, 	Arsikar6, 	No.73fJ, 
New Railway Quarters, 
Yesuanthapur, 	Bangalore-22. 

1421* Smt.P.Savithri, 
aqed about 52 years, 
W/o late P.M.Panduranga, 
Driver Goods fIR 	7121, 
S.Railway; Yeswanthr;  
Bangalore-22. 

143. Smt.Masten Si, 

p
ed about 60 years,
o late Mohamed Sherifl', 

Driver Passenger fIR 419, 
&.Railuay, Shimoga Town, 
Near Anjaneya Temple, Hasaan Road, 
Arsikere. I.... APPLICANTS 

...Coritd./-. 
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144. Sri. Presed Kiren., 

Ved about 24 years, 
a late. GÔvind8sUan.y,I 	. 	. 	 . .. 

Shunter MR 38.6, S.,Ran.i.iiy, . . 	. 	 . 
Arsikera, C/o SrjniVasaa,. 
Reiluay. Ticket C011ector, ..' 	 . 	 . 
Near RailueyUndcr Bridge,  
Hassan Road, P.rsikere. 	. 

145, •Smt,Réchel O11onte. 
aged .nbo.it 58 'eE3r.S, 
J/Q late H -.R.ED Mcrite, 
Driver Mail MR 2, 
S.Reilway, Bange1crc, 
NO.22.0...VSTRoac', 
Opp.Benesadi Raliway t.tio.i, 
9engelore-84. 

1.46. Smt.Nishajen, 
a9od about 58 yrars, 

Wfo  late Syad b1u1 	ez 
'ssiatent Guard, S.i1y, 
Bangelore City, 
C/a Syod Chouse Pashe, 
N6.304/I, Railway Qua.tcr, 
11.G.Colcny, B.igcic're-2. 

147.. SrntFisiyaan, 
0 • 

aqed about 60 years, 
.tZ./o late Tajpeoran, 
Passerar OfiVL 
S.R.aiiwy,.Mysore. No.6, 
R.V.L2yoit, ..Seshac4rii!rnr:, 
E3éngelore-20. 

148. Smt.Fnnamery, 
39Gd about 43 years, 
tfo late .F.Chendran, 
Shunter MR 369, S.Reilway, 
Bangalore Cantonment, 
Muthemma Garden (CHinnappe .Cerii.), 
Munireddypalya, E3engaloro. 

Smt,3yothilakshmi, 

	

0
ed about.50 years, 	.. 	 . . 

o late Chinflavenkate R.emanaa, 
Diesel Assistant MR 567, 
S.Railuay, Rraikere, Vjfo Jayeppe, 
retired postmen,I Cross., 
Ooun Line, Hcssan Road,. 
Arsikere. 

Balerew Singh S.A. 	. . 
Tivr, 

010 	Re 11w ay., 
4th Cror3a, 

0 

• 0 

.a.; APPLICANTS 
.. .Contd./— 

It 



151..K,tladurai, 	. 
Sb ,Kalu Mzdaliyar, 
ngJ3d aiout5.yeers, 
&oos Driver,MR 680, 
R.'luay, Shimoga Town,.. 
P..Lolony,Near Railway Stet1.un 

Shimoga T6un—E77 201.. 

152. H.S eSathe.ayanc i( 
S/a H.Sin1vasajah,. 
aged abit 3 yora1  
Shunter f1R 797, 
Banga10 	City, S.Railuav, 
No.17, Ramakrishnaiah S1-ret, 
Seshadripram, 
Bangaloro-560 020, 

Kousalya Bal, 
aged 52 years, 
iif a late K.Keroji Ro, 
DrIver foods MR 63 1  

Reijsay flysore 
No..Ø/ (.ocoCo1jny, 
ailwB.iuert3r, 
'adaveri Poet, 
(9ysop. 

RI .Pramfle bai 
aged about 50 years, 
i/o late .J.Sathyaryr, 
Shunter MR 748, 
angale City, S.RaJly. 

oradevaru Cudi.. 
Ran'asinghpet, 4th Cross, 
8anga.be City, 

kjlamrunniss, 

ped abod't 43 years, 
o late Yusuff Sheriff, 

Shunter MR .35, S.Failway, 
eangelore Cantonment, No v99 
c/0 5ajjad Sheriff, 
Jadidasnagar, 3rd Cr6ss, 
ELJ.Halli, Bangalore-45, 

BN.Nagaraja Rao, 
S/a B.N.Eloorthy Rao, 
Fiirst Fireman IlL 1525, 
SRRilw8y, Mysore, No.1121  
lçaneka9lri, Municipal Farm Po8d 
idyar•anyapuram, 
Mysore-70 008. 

157. rokya Mary, 
god about 60 years, 
/0 late M.Chinraswamy, 
river Passenger MR 82, 
.Railway, Irsikere ,•• APPLICANTS 

Cotd,/... 



N6 	52/79 ,PuhpIii, 
I - 8e1vetha9rsma, 	 - Mysore-57O 01 5. 	 - 	 • 

158, VJt.Selverangam, 
S/a V.8.ppaiah Mudeliar, 
aged about 63 years, 

i 	 Driver Passenger lIP 489 
S.Railwey, Bangelore City, 
No.63, Pilian.ha' Garden, 
III Stege, .Reiliay Lycut, 
Bangaloro-5G0 U4, 

. Vrokya tDeBB, 
:5/o  N.Franèie (iae) 
aged about..24 yeers,  
t)rivePassn;er.MR.234, 
S.Rsilway, Herihcr, I Cosa,. 
Old hrlaur, .6uthor Post1  

Harihar - 577 603. 

N.Sundare, 
aged about 55 years, 
W/o late G.Ethivaju3.0 Naidi, 
'Driver Passenger MR 911 
'S.Railwey, 8angicre City, 
No.208,BH:c91onY, hitefield 

d'hëvpu Pt, 
-Beng1ore-56O O4. 

ti 

eed.  aboUt 54 years, 
:iJi/o late D.rumugam, 
First Fireman, 5.RsiltJay, 
Bangalore city, No.U/41, 
Selvanagar, Okalipuram, 
Srirempurarn P.O., Bengelore-21 

Road, 

162.- Shanthamma, 
aged about 60 years, 
to3te.,5uflder CajI, 
Driver Caoda MR 705, 
S.Railiay, Harihar, 
No.791  t1dr1apur, 
Hatitiar. 

163  
'ed abOut AS years, 
w:lo lte B.Sandieo, 
S'hunter MR 805, S.RaUuay,  
Trsikere, Marlan Villa, 
Behind •St.Marry's Cht,roh 4  
rsi,kere. 

Trp' 	
S 7 p- 'bout 57 yers, 

I 	( C 'Anthony, 
(!"( Lhun'tér\\MR  537,,a5Iuay; . 

rsiere, Behind Star 	s,. 	
... PPLICAN1S. 

'.hurdh,J4rsiJ<erC.
zt 

	 :•• 	

.. Contd./- 
- S 	• 
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165. Sallath (Iary, 
aged about 58 years, 
W:/0  late.:rokye Suamy, 
Shunter P1R 2191, 

S,flailway, Hsrihr, 
C/a Thomes TXR 1a Office, 
&,iailUey, Biru.r.. 

166. P.Dhanalaxmi, 
aged about 49 yed 
U/a late P.1uriiswamy, 
Driver Goods F11 683, 
S.ailw8y Harihar, 
0/a •lte Aunder G1tei.. 
No.790  Old Irlapui, 

Harihar, 

167, Kamakshiamrna, 
aged about. 58 yearS, 
U/a late Chokkalinga, 
Shunter MR 227, S,fl±1uy, 
Vesuanthapur, No.48)  
Selvanagar, Behind Dvi 	lkia, 
Srirampur?n, •Bangalure-21, 

168.: C Fletcher, 
s7bo A.Fletchei, 
aged about 62 years, 
Driver Passençje' 1'R 31, 
S.Railuay, Iysore, 
No.58/59, Kennedy Nest, 
Pushpgiii, f1'sore. 

169. Razia Khenum, 
aged about 28 years, 
D/o late Abdul Hameed, 
Shunter 11R S.Railway, 
Arsikere, /o Md.Abbas, 
Go.pa, Singh Quarters, 
8.HRoad, Arsikere. 

170 	mazhool Jan, 
aed'about 49 years 
W'/o late Ahmed Baig, 
Shunter 'IR 521, S.Railuay.1  
Bangalore City, do Afrozd Beig, 
No.99, 3rd Crass Road, 
Tadidas •Ngar., D.J.Halli, 
Bangalore-45. 

K, V .Surappa, 
S/a Venkatanarayerappe, 
aged about 72 years, 
Passenger Guard EIE3 870  
S.Railuay, Hassan, NO.813, 
9th [lain, 4th Block, 

V9Y898r, Bngalore1. 

171 

.b A PPLW:NTS 

Contd. /.... 
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172. 	R.Srinivasan, 
5/o flamesuemy, 

'. aged about 64 years, 
'MR Driver Goods 	7.5 

'.Railuay, 	BangaldrO City, 
No.52, 	III. Cross, 	. 	•• . 

K.N.Extension, 	Yesuanthapur, .. S 	•' 
Bangalore • 	22.  

S.fl.Sarasuathi, 
BQCd  about 50 years, 
/o late S.Ralklvpale Ic, 

Driver Goods MR 737., . 
Yesuanthapur, S.RiL.ay 
No.28, 'najana Niiaya, 
'II Main Road, 'BK.'Nagar, 
Yesuanth.apur, 6enga).or-2".' 

Farida Ganu, 
aoad about 35 yeals, 
W!7O late Syed Ni3ser, 
Oisse.l Assistant ML 
S,Railuey, rsikèie, 
so'ka 3st.Crass-20. 

.Myèora. '. 

175. C.N.Sareeranga, 
S/a C.Narasimhacher, 
aged atout 59 yearç 
Assistant Guard EIV1T  726, 
S.Rai1iiay 	3ikr. 
No.46/2, .&ld RMS Road, 
rsikerc. 	 S  

E.Chandra Bai, 
aged about .54 years, 
WIo late 'Y.Ekarnbarem, 
Driver Goods 'MR 379, 
S.R,.ailway, Yesuenthepur, 
No.4371, 3rd Cross, 
13th Main, Subrn1nyanaEr, 
Bengalore-21..' 

Philomiia, 
aged about 58 years, 
tJfo late TJiokyasUetny S  
Driver Flail MR 1$, 
S.Railway, Bangalore City, 
No.21, Henumenthepp Roed, 
Kammanahall-i, .Rasueny. Plye, 
Bangalore33. 

178, tqK.Penkaja, 	 S 

55 years 	 S 

rbteKrishna Iyengaiol  .. 
ssngetrd ENG 371 

/ 	54 iuBnyalore City, 
'No.\i.52, 	\Cntre, 

( Vid kanya1Im, 1iys1Ae-37C 008. • 
	

,.•. RPPLICNTS. 

- 	\.')r'/I • 
5 

5 	 CQfltdE/' 

5 	

5 

S 	

S 
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H 	179. B, Jayamme, 
eged about 57 years.,, 
1JJ/o late N,Basavar.j., 
Driver Passenger hR 79, 
S.Railway, rsikere, 
C/o. B,Vasanthakumar, 
No.6/C, Railway Quarters, 
Near Childrents Park, 
Bangrpet, 

180, Zeilunnia, 
aged about 60 yebrE', 
:7o Syed Yaseem (1nt6)., 

Driver Goods fIR 4!0, 
S,RailUay, (lysore, No.259Y, 
5th Cross, (louse Djve Khan Ic'n, 
Nandi Mohalla, Myso:e. 

I tl 	A.Rehimam Krian, 
S/u ImEnKhar, 
8ged eout 69 yonrs 
Shunter Nfl 300, 
5,Railuay, Harihor, 
No.452, I Cross, Gandhinger, 
Harihar. 

IS2.1 Prapullakshi, 
aged about 1 y3rS, 
/o lets Christopher indr'-us, 

Driver c-oods, fIR 570, 
aiide 	1ys 	KL'.), 

No.94/B, Logo Colony, 
Railua 	uartcrs, Yaaa:! 
hlysore-20. 

183.1 tayatri Shanniugam, 
aged about 38 years, 
J/o late S,Shanmugam, 

Driver Passenger fIR 205, 
5. Railway , Nysoro, 
No,91,VRC Railway fuertts, 
Nysore-2O. 

N.Narayafl.aSWafllY, 
S/p N arasappa, 
aged about 62 years 
Shunter fIR 440, S.Railuay, 
Veawanthapur, No.5/6/479 . 

Laxniipurern, Near Reilay Station, 
Hindupur. 

N.Mohiyudflin Khen, 
Sb N.hdul Nahikhari, 
aged about 63 years, 
Guard Passenger LIlT 461, 
S,Railway, Mysore, No.2244, 
Sawday Road, Laskhker Mohalla, 
Ileene Bazaar, Flysore. 	 •,.PPLICTS 



- 

187. K.K.arathiarn, 
S/oKJ. Righavan, 
retired Driver BI Grade, 
Staff No.P.5521, 
ttRajneeshIm Shoranjr. 

	

I 8q 	K. lie li. S/o Unner, 
Retjted. Gurc 1 

S,.No,6314, Devaki 5idaien, 
Nedungathoor, Shr3rj' - 

19. KeKesavafl, 5/0  Kthy, 
Retired Guard 

	

1 	S.i..No.6066 
Santhi 3havati, 
Veloor. 

P.Pararnäsuaran Wair, 
5/0 Krishan IJair, 
Retl.red Guard &" Spec&el Grade, 
S.No,077, Pedinchare Chonal House, 
S1orenur-1. - 

V.C.Sankuni Nair, 
S,o Achuthan Nair, 
Retired Guard n,t  
Special Gve0a, S.No.61172 2  

yikkera House, Kevelappara, 
Sfioranur, 

P.Sundaresan, 
Sb - Kunhikoran, 
Retired Lriver "8' 
S.No.P 64391  
Vanajab, 4/73, 
$posite Providence High School, 
Gandhi Road, Calicut. 

*.Dorai Sarny piliai, 
S/a N,runchala 'illni-
Retjrei ivard ttAfl  Gre.ce, 

013,G1ftou 30, 117 

it 

pplicanté in 51.Nu. 
167 to 193 are 
applicants in 0.Fi.44/93. 

,... A-PPLICP.TS. 
•• 
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194. R.Rmr. Nir, 	: 
S/o K.Nerynan Nair, 
Retired Driver 'B Staff's  
Ns.P 2314, 	. . 
R6viyakafldth House, 
Chuduvalatho.r, Shcranur - 1. 

15. E.aK.Ramaflkutty Nair, 
/. Kannan Nair, 
Retired Guard Special Gtse, 
SNo.6096, Fiudpath H.u€, 
heruthuruthy Post, 

Trichur District. 

196.. R,Krishna Naidu, 
S/o Ramekunhan Nai, 
Retired Driver tpl,. 

6445, 
Nailisseryparambil Houee, 
Mudaliar Street, 
horsnur - 1. 

Ig?, L.ManikRm Mudaly, 
/o C.LekshmanRn Iiudaly, 

Retired Driver 'C 
S.No.P 4026, PInickaniva3, 
11.G.R.ad, Shoranur-3. 

19$. T•.V.Sreeman Pillai, 
S/i T.V.oan Pillei, 
Retired Driver 'At Grade, 
S.NriP 1794 9  
Suni). VThar, laneshgi:i, 
Shoranur-1. 

19. E.Parameeuaren, 
S/s P.N.Sahrasanarna Iyer, 
Retir1 'P' Specie]. Grade Guard, 
5,N.1495. Devi Nivas, 
Nedungutur, Shoranur-1. 

200. T.Sankunny Nair, 5/. M,Achuthan Nair, 
Retired Guard tAt, S.N..6459, 
Padmalayam House, Paruthipra, 
Sh. ranur 

201. C.Balakrishnan, 
5/0 T.Sankaran Nair, 
Retired Driver 'B', 
Staff No, P 5702, 
Krishna Vihar, Vellathst'l NagEr, 
P. O.Cheruthuruthy, 
Tricur District.  

applicants in 51.No. 
194 to 201 are 
applicantS in 0..45/93. 

APPLICNTS 
Cont./— 
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202k  K.GviMien Kutty Nair, 
Sir,  C.K.Fichuthan Neir, 
Retired Driver, Staft Nc.P.2833, 

Special Grade, tisdakkeknnnañeth 
House, Chu1uvalahur, Shorantir — 679 121. 

P.Ramankitty Neir, 
S/c .K.Senkaren Ncir, 
Retired Guard ILfl 

Special Crade, Staff No. 
E 14671, Puilcorini Ho.160 ,1 

Chuduvalathui Shot iur--.. 

P.Narayana Pillal, 
Sb P,krishnan, Retired 
Driver "Ca, Staff N,P 
Poovathingal House, 
Kizhkethil, Psnnthipra, 
Shot anur-1. 

215. S.Raman Neit, S/n..Krnar; 
Retired Driver Ltfl 

Staff N.,P 7065:., StemLical 
CbennthudeIthi Patt, 
Trichur Distr11.,. 

2064 V.Nerayaflafl Ezhuthechan, 
S/a DVe1u E7hJ 1,-iPChe1;  

Retired. L.csShunter, 
5.N.i P 8117, Devasarnpararnbii House, 
Mannanur Post, via i'a ip: 

207. K.Chellan, 5/c T.Karppn, 
Retired Driver ticit 

9 
S.N.ilJ3, 

Muthukurssi, Kunnath House, 
Genashgiri Pst, Shoranur, 

20S... -K.P.Gcpalari, -s/. K.Nareyanan Nambier, 
Retired Guard IBt m  S.M. 7525, 
LLee1a  Sadan", 
Railuey Booking Cfie Rczd,, 
Shoranur. 

.M.Kesavan, S/.,Perugan, 
Re4 	I.F.Man 

S 	 5.-No. VQ 10026, 
Theçatathi1 House, 
ç'c1aku1am, Shoranur. 

210, M.SankarRflarQYaflarI, 
5/.Gouindan Wait K,, 
Retired Drivei "A" Speci1, 
S,Tlo. P 2911 9  'Rarria Nivas', 

ci. Ilanj ke'i, 

S 	
•. 	 APPLICANTS. 

( 

çI(( 	 ... Contd./— 

tit 
5/ 

\ &'•-: 
- 	

- S 
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21.1. 	K,chuthan Nair, 
S./o Achuthan Nair, 
Retired Locr Shunter, 

.No. B 6054, Kadambct Howe, 
Ilundemukam Amsom, 
Post Ganáshgiri, 
Shora nur-3 

212... C.Ilanimuthu, Sf0 Chambake 
Iludaliar, Retired Driver ICtt, 

S,Nn.P 7492, Nambrnthodi r0uP, 

No.179, lludaliar Street, 
Shore nur—, 

213., K.P.GovindankuttY, 
Since deceased by Legs!. ReNEsent2tiVe;  
Smt.Sulochane Ama t  H.Nn,/131, 
Nainban Thodi, !ludauiar atreett 
Shore nur-1. 

.E.Balasubrarnanie heron, 
S/o hadhava R80, Retired, 
Driver flBtb grade,  S.Frj. V 6, 
ILGeetha Wives", Ponnsmnnga1i HOLJ.8E, 

Shore nur. 

K,Senkarar,, S/c Machavan K., 
Retired, Driver "A'", S.No.P,4305, 
Kaysnathuthoiii House, Kallippadarn P.O. 
Shoranur 	2. 

V.K.Velukutty, S/ô Kelu N1r K., 
Retired Driver "Th"', SNo,9730, 
.Karthike, Kanaleppara, 
Shoranur. 

M.Velu, 5/0 Velu, 
Retired Driver 	Grade, 
Staff No. P 7936, 
Naikankunnethu Veedu, 
Kovaippera P.O. 

P.P.Velukkutty, S/c Shanku, 
Retired Driver IIIBL 

5.No. P 7192, Padinciervetti1 House, 
Kerakkad, P.O.Kaveleppare. 

P.T.Ouseph, S/c Thomen, Retired., 
Guard JIB" Grade, S.No, 9431, 
'a,i)'eppi11y House, VappalasserY 

Angamali, Ernakulem. 

P.Krishnen, 5/0 Irribichyadi, 
Retired, Driver '101, Gr.ade 
S.No. P 5730, Krishneqhar,. 
Nedungathur, Shoranur-679 121, 

51.Nos. 2O.t. 
216 are epplicants 
in 0.446/93. 

APPLICANTS 

.Contd./— 

S 

V 
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M.Chandukunhen, 
S/c rlJmhichlkuttyit 
	47 

Retired-, Driver 
Special Grade, S.N'.f 289?, 
Pilassery House, P.thVengeri, 
Via Calicut. 

I"l.P.Kesevan 1'Jsir, 
S/o P.K.Chendu Nir, Retired., 
Fireman 'B,S.No.9461, 
ChemmanasserY PadinhEra 
Kottool P.0., Ca1cu1 

PK.RemapeniCker, 
S/c Chamy Panicker, 
Retired., uxnd.A'. trade, 
SNe.8284, Navaratna, 
P .0. Kunniampu.r am, 
Ottcpalam-4. 

SI.Ni..217.to 223 are 
applicants in. O..47/93. 

224, K.Balakrishfla IP Mnon, 
Sfe P.MadhaVe !1er3P, 
Retired Driver tAt 
Special Grade, Stafl' Nn.P 243'?, 
Krandathil HCU8e 	nc.at.hJ. 	ne, 
Trichur - 1•  

225. f.P.Chinnan Meron, 
.5/1, P.anku:my rieran, 
Retired Guard 
Sreci"l Grade, s.N0.9333. 
Alcngt Ushas, P.0.PulaK.d, 
Ui5Chelakara, Trichur. 

.P,GpalaPiSbareti, 
S/g C..P.RahaVa Pisharoti, 
Retired Guard Special Grade, 
Penima 1v18jakkad, 
Shranur-679 121. 

227, C,Chandrasekhatfl, 
S/c t.K.11ennn, 
Retired, Special Grade Guard, 
S,N.7618, "Gkul', 
Ashek Nagar, Kamboni Road, 
Ptyyanthle, Trichur-'3. 

228. V.1l.Abdul Kadir, 
5/. V.1Iohamed •Haji, 
Retired, Guard P' SpEclit! UrHd3, 

S. N. .9 826, 20/1 63, " 	if T}jpI, 
Peetholo  Trichur. - 

Sl.Nc,224 to 229 are 
applicants in 0J.48/93. 220. 	1askaran, 5/n 0.S.PaTan, 

Coods Guard, S.1..t. 193, 
7 sit 8fltfath House, P.O. 
/ 	 Via, Trichur, 

4Pi-6067. 
. v61j( !fl 	

) C 

:r4 

\\ '_ 
'G 

0 APPLICANTS 
C.ntd./- 

III 
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230. P.Narcyanan, 
S/a Sankaran, Retired, 
Special Grade Guard, 
S.N.EE 86, tJshes', 
Rayaroth Pa*amb, P.O.Pei'l, 
Tellicherry-670 671. 

V,.Sankaran Nair, 
S/a T,Narayanafl Nair, 
Retired •, Guard W.Special.  
SNh.12746, si1'd, Prei, 
PJ. Koo thupar arrbe, 
Pin-670 643. 

231 

C.H.Baiefl Nambiar, 
5/0 Ki.mhikrishriafl diod1 P.,. 
Retired Guard,' 
S,No.997, lisha Bhaven, 
P.U.Kottayampuil, Via. Tell! 	ry. 

M.Padmanabhafl Neir, 
S/a P,4V.Krishna fer,on, REtired 
Driver 1A' Special, S.Nei. P 57'54, 
Davi Niva, KcttarahU1iiPat'e, 
P.0.Azhlkode, Cannancire. 

K.K.Sueheele, t/s Late 
VC.Pnandri. Retired.,  
S4 ,2E35,"'Anandit  'Jihar1  'ilavil, 
Kannur - 670 008. 

Nr8y8flJ-, U/o Late KP.a.rayanon 
Najr,Retired. !uad 
S 0 N1903, 1cdathil House, 
P.Othirakkel, Cannanore— 670 011. 

1< 11Kunhamboo, S/n Appu, Retired., 
Shunter (Bt, S.N..P.5331, 
Packkadam House, 
P.0.Trikkripur, Kazhargwd. 

K.t1.Vanajakshy 	/o Late C.H.Gspa ri la, 
Retired uard 	Special, 
S.No'.9498, Chettiyam \Jeetcil, 
Near Railway B Cabin, Badag3ra. 

 

 

234 

 

 

237 

J 
238. Ps.K4John, 5/s .'J.Kurian, 

Retired., Guard tRt 
S.Ns.9E3, Ariyathu PrairLU 
House, Pa1lrn,P.D,, 
Kottayern - 7. 

23, R.Marappan, 5/. Ra!fl Gowndan, 
Retired D*iver, 1C' 
Staff No. P.2718, ED.-1i8 0. 
Railway Cuisny P.O., 
Erode - 638 002. 

Sl.Nu.230 to 238 are 
applicants in 0.D.49/9 3. 

.•. APPLICPNTS. 

. eCofltda/ 

el 
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S/o&. Ch 	 1-. 

S. Na. 	2946pdt''iT 4?• 
Pervathj'Kr i!6hnrtrëet;,- 
Kóllet! 	iyam, 
Eie1-2.. 

;.Kruppannan: 
Retiredriver 
a A No..P1 3583c.c 
Korakattu: Vaiastii, 
Door fo.5229/A 14, raew3rJ 

Retired 
Kp•Ey,. S/s 	rp.pa 	ndc 

redLe,-838.2'. 

4,ui thtary, S/o PIni
ReePi.fver..'C',: S...P. 3tGC, 
RaghavendNag:er,. 

RàmeemyS/o.: 
Re t5red. 	á*t' 	S.. Nti..2.335., 
PUdjp.y8 ; o.r, 246, 
Al amp a1eye, •. O,, Erode •.,. 

KrcLis.amy ;' &/o;Se ngedari,; 
Retiredo..,Qriv 	. 
5taff No.P.4iO3; ageyana..d.ar 
Nagar, ,Door, No...PAB.18,f.avcry R.S., 
Erode-7. 

LP?,8S8fl!Y,... S/o Che:llappa: GpUn.der, .:" 
7865, 

Door No. 
A1larnpalernPo,stErodc-8.. 

247, 	Je.rakhan, 	 Jam:al'Juther,, , 
Reed:,:1iVer : 
.&V,38,-t.Nb,94, 	ai1e 	.y..y ..DoIbn 	y. 

Post. 	Od?o:. 

248.1 appabner, K, , 
• 5/c, 
RetjdStwnter, 

'J• •P 3 ?c , 
PuttópaIayorn,-atpor,• 
A1ethla,ym'ost,4 •.• 
Erode.1;, 

N, 

249. panran, 

5NoP4Door'Joff19 
'( 

 
Vuld u a 1p- y nlukkfapkam, .J 
All pa1:thii.0.,  rodv—!. 

Z7 W-TI 

ey 

 
• 

• b, ,.AP1P!ithñ5(r&. 
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*.Nallasamy,. 
Sb 	Gounder, 
R.::d, Driver 'B', 
S.No1  PT3 102371  
D,No,2801, Puthupalayarn, 

lampalayarn P.O., 
Erode-C. 

1 N.Kaliannafl, 
S/o Ne1latownder, 
Retired. Diesel Ps7tant 
5.No. P 4011:  Sestrj 
D.No.55, Near tIrer ine. 
Erode 638 002. 

252 	K.-Ramasarny, 
S/oKalisnna Goundan,, 
Retired. Shunter Bt, 
S1 No.P 3958, UJJo,82 , 
1dappalli RS Pest, 
Cavery, Er,cie-7. 

253.1P.Sengcda Gounder, 
S/o Palani gounder s  
Retired., Shunter B, 
S,Nr,. P 4429, D.N.56 9  
8apal15. 'Jiilage, 

Peppapalsyam,.CaVSrY R.S., 
Erode-?, 

P,(uthusamy, 
S/aP.E?ni 	urc', 
Fetjred- Shunter iB, 

.Np.P 5w?, Pudhupeleyrn, 
D.No.263, graharam, 
Alampalayam P.O., Erode-8. 

V.Sengodan, 
S/i, Velappa Gounder, 
Retired, Shunter'B t , 
S.N.5133, D.N.2/6O, 
Ottap8lli, PlIlayer V.il Strent. 
Cavery, Erede-7. 

256, K.Chinnappan, 
S/e Kornara Samy Geunder, 
Retired,, Driver 'C', 
S,N,P 3531, Ptvakathu, 
Cavery P.O., Colony Road, 
Ereoe-7. 

257 P,Venkatach1am, 
S/s Perurna Gounder, 
Retired., Shunter 
S.N. P 4097, d 1/11. A 

Karuthuveli Thottarn, 
Odappâlli, Cavery R.S. 
.Ernde-7. S .. APPLICMJTS. 



5.No. P 2647, 
D,N..1/20, Odapalli, 
Cavery R.S, Erode-7. 

T.P.Gcv1da, 
S/c P.Kunhambu, 
Retired Guard Special 
Grade, Staff No.111591  
Prasanne Nivs, P0., 
Chirekkel, 
Cannanore - 670 01, 

K.Sreedharan, 
S/i, B,Achuthan, 
S,No. P.3180 
'Thensi House 
Opp. Railway Statior, 
Chirekkal P.O., 
Cannaperc. 

M.Belakr5shnan, 
Sb Nambikutty, 
Retired., Guard Al l  
S.No. 15v870, 
vlantjkketh House, 
Good Sh9d Road, 
Tellicherry, 

P.K.Raman•Naii, 
S/c P.Kurhambu Nair
Retired., Driver 'Al' Special 
Grade, S.Nö. p 6446, 
Kavirichali1, P.O.,. 
zhikode, Cnhanore-670 009. 

V,i'.Karthiyani Amma, 
W/o Late K.P.Jenardhanan Nair 
Retired., Special Gr9de Gurd, 
5.No.9650, Ashok Shaven, 
Thamarakuzhi, Malepjiurem, 
Pin-676 505. 

264, K,Govindan, 
S/o K.Aruvan, Retired., 
Driver 'A', Preethe Bhavan, 
Keliad8thode, P.O.fllavfl., 
Cannanore, 

rh.iJ8flflafl, S/o Rarn2fl, 
265 	tlitizp, 	Guard., S.N9.1554. 

hathiVtil House, 
,ad 	r.  II .tard, 
( V&a,EtaIUCe'4 Pin'-670 61-. 
' 

:- 
. 

•.•• 	
) 	.'i 

S..-. 

APPLICANTS. 

,. Contd./- 

.1g. 

ill 



..36.. 

N.Vasu, S/o Rempothy,  
Retired., Shunter V0?, 
S.No. P 5024, 
Kottiyath House, 
P.0.Muzheppilangod, 
Pin.- 670 663, Cannanore. 

P.K.Kannan Neir, 
S/i Appu$J.a ir,.. Retired., 
Shunter !Bt, S.Nc,P.7794, 
Vapkulathu Vayil, 
Near Ak1.yath Terrp1i, 
P,0,Azhjkie, 
Cannanore-670 009. 

P..Rchini,• tL/o Late •K.Ciendi., 
Retired Shunter "B", 
S.N. P 7173, 
Chambakachelil House, 
.0.Muzhapilanged, 
Cannanore District.. 

H tK,Chandan, 
S/oArnbadi,, Retired Shunter '01, 
S,N..,,8223, Kerisyl 	usc 
Ekkchj P,0,Peljode, 
Via,, Trikkaripur, Kazhargod. 

H t..Nareyeni t/c Late k.Krishnen 
Retired,, hunter, S,Ne.P 7490, 
Mach'purrn Houa, 
P.0.Cheruvathur, Kezargod 

PM.Hymavathy 
271 	%. Late 

Retired 	A Special, Guard, 
SoNo.43,, Ed1'è.4;E, 

Schosi, 
Cannanore. 

T.P.Leelevethy Amm, 
272. Wi/a Late P.V.Kesavan Nambiar, 

Retired. Driver A Special,. 
5.I.S.4654 Keseve Nivas, 
Near Elayap.or Temple, 
P.0.Mundayad, Cannanora. 

%/,K.Balekrishnan, 

273L Driver. 	Speci i, 
V afflO 	1 RetiIE3d., 

S.No.P 4361, 
8/9, Reshmi, S.N.NaQr, 
P.C.Thotteda, Cannanore—?. 

266, 

267 

268 

269 

270 

Si.No.259 to 268 are 
applicants in 0.A.51/3. 

.kPPLICANTS. 

,Contd. I- 

91 



1uar0 apeciai braQe, 
S.Nc,.12054, 'Smrithi', 
Post Vengeri, Ilethoth Peremba, 
Caijeut. 	 . 

P. Krishnan, 
275. 	S/o K.Per'irrjal Naidu

Retired.,, Driver 'Al' Spsci, 
S.No.P 43600  3./275 9  
Opp. Spares Land, 
Vadekkañchery, 
Trichur-.680 528. 

A,Bhaskeran, 5/c Pppu, 
Retired., Driver TC' Grad. 
S1No. p 4301, 
Ayyanatu Parambu House, 

yyepparikavu Road, 
Kochi-IB, 

7 	K.Chnyikutty Kahnoli, 
S/c 'Kandan, Retired., 
Driver tCI, S.Nc. p 9430, 
Kannoli House, Kauheri Arneorn, 
Desom, P.O.Calicut-673 011. 

C.Madhavi, U/s Late 	. 
278.. C.K.Kri&shnan)  Retired., 

Driver 'C', 	 37y, 
Krishna Nivas, P.00layil Perembe, 
P.D.Kallayi, Calicut-673 053. 

T.Kesavan NaiD, 	 Sl.No.269 to 279 are 
S/n N.Govindan Neir, 	 applicants in c..ii.52/93. 
Retired., Guard •?Bt, 
SNs,4956, Santha Sadan, 
Chuduvalthur, 	. 
Sh.ranur-67 121, 

M.Elias P.ron Raj, 
5/.. S.Ilariadsss, 
Retired A Special Driver, . . 
S,No, p 3702, ED 196 E, 
Railua' Colony P.O., 
Erode - 538 002. 

C.Raseppa to.vindari, 	. 

	

281 	S/c, C.Chinnappari, Retired, 
Shunter, S.No. p 3.5317  

Colony P.O. 
H 	 DQ4Z. 	 . 	 ,•• 	PPLICANTS. 

..Contd./- 

) 
- 	. 

\ 	' 
&--- 	% 

G 	 . 



.. 38 .. 

Kasimir Lsuis, 
.2 82S/o K.claria Louis, 

Retir6d,,, Guard A Special, 
S.Nc.12110, Annadural Street, 

£rocf-631002. 

K. riuthusamy, 5/. Kuiandai 
283 	Gounder, Ret'ired., Guarâ •', 

S.No,12011, 'VI RmamQor:hy 
Street, Kollempe.layam, 
EroJe-3c 002. 

K.Sundaresan, 
284. 	N.Kalyanesundara i1L!dal..ar, 

Driver A Gradp, $.. r 29, 
N6.48, Lenin Street, 
Eride Rai1tJay Ci1nriyPtst, 
Eroje-2. 

K.R.Lekshmanan, 
285 

 
S/o M.Rengasamy '<sr:a, 
Retired., Driver 	'  
Staf' No,P 4467, 
f¼lorth Ed Straet. 
Bheema Nagar, 
TirUchirapoelly, 
Pjn-620 001. 

K.Subrarnaniam, 
2660 	S/c Srist'r!asay, Ret.trd.. 

Driver TAt  Special Grade, 
.S.No...P 1781, 43, Lenir Stra, 
Railway Colony Post, 
Erode-638 002. 

R.ethurama, 
28fr. .$/0 Rathinam, Retired., 

Driver 	Special, 
S.Nc. p 2888, 
Ilemethi 111am, 
.106, Bharathi Palayem, 
(lo.lappelayarn P.O., 
Er.do-2, 

1v1.Chinnappan,. 
28k. 5/'. C.Noukksn, Retired,, 

Dil.eI Shunter, 
S.N. P 1785, 7/8 
Railuy Colcny, 
Erode-2. 

f'1f1arappen, 
289. 	S/. 11,f1athan, Retired. 

Driver 'A' Special, 
i' 3779, 107, 

Kamalagam, Berathy Palayam 
Street, f1ulepalayam P#O. 

' Erede-2,, ,.. APPLICANTS 



E.Namasivayain, 'S/i M.NSalr,dm. 
2930  Retired., Driver A' 

s.r,, r 5511, L 1e, 
Housitg Unit, Periar 1ger, 
Erode-639 001., Tarnilnau., 

K.M.Nini.raj, S/K.11urwry, 
294. Retired., Diesel Assistant 

S.Na.PTJ 10212 9  
!enickkavasayar .Steet, 
Sastri Nagar, 

CoJ'y P.0.,, 
Er.de-2. 

L.nthoni Swamy, 
5/. Lourdu Suamy P1l.181, 
S,N.. 8 1419. 41/A 
Railway Col.ny, 
Erode-638 V02, 

1.Bc.ipathy, S/ 1l.P.fooka 
Gounder, Retired Driver 

Grade, S..N.. P 47e 9  
17/F Cld Railway Colony,. 
Etede2, 

J.Balaraman, 5/. Vehkkatasuair1y 
297. 	Naidu, Retired, Driver t8t 

Grade, 514 	r 9420, 
Railtay C.loy, Ersde-2, 

P.Rangaswamy, S/n Perumal Nnidu, 
299;. • Retire 	 8 Driver ' 	Gra!e, 

S.N.. V 223, No.17/8, 
'Int -sivayarn Street, 	oe-2 
pI(I-• 

. 

299. 1 Rétjrèd,' 
' 	Ci 

j R;ilway 
Erbde.-2), 

S 	 - ' 

S ••, 

Ic Swami Nathen, 
river 10* trede, 
3, Doci 414/01  
_rny  

Sl.Nc,.280 to 299 are 
applicants in OJ*.53/93, 

.,... APPLICANTS, 
., . .Coitd./- 



4 ,40.. 

P.Pangunni Menony 
30d 	5/. T.C.K.Neir, 

' Retired Guard !Al Special, 
S.N.. 15200, 'Pournami 
NangaPpa Nagar,' P.O. 
Olavakkot, Pin-67$ 002. 

P1.Krishnen Neir, 
71 	S/. Kunchu Nair, Retired.. 

DrFier, t Special, 
S.N.,P 1444, Srshi.1am, 
P,0,0levakkt. 

V.Sreedharan Nait 1  

S/c 1-.R.Krishne Pillai, 
Retired, Guarc' A SperieJ,  
S.NL.15202, Thuruthel, 
Aymanam' P.O., Kcttayaip. 

P.A.Rejar, S/n P.S.Ippu, 
Retired Guard 14 
S.4o.16144, Hous9 N..Lt/50C, 

ReshmI't , Near P.A.CnJtny, 
Cochn—I,. 

LI 

C.Kutty t'itrayenen, 
S/r \J.C.Nerayanen Nair, 
Retired, Guard A Spacial 4  
S.No.7625, Chernbra House, 
Shoranur -. 679 121. 

P.K,Ksty, 5/0 P.K.Koshy, 
Retired Gucrd, &.Mr.l5205 . 
Vazhakale,'il, Gñgedikal P,0. 
Chengannur, Pin-.689 122, 

K.L.Kurien, 
306. 	/o K.P 9 Lonappen, 

RetiredGuard Special, 
15216, Char,dir.i', 

High.'Stheol Road, 
Pfl..Perappur, .iia. Trichur 
P 	552. 

I. 
N,Ramakrlshnan Nambidi, 
S/ ChLtan 8hattethiried, 
Retired. ou ' &A, 
S.N9.14044, "Karthika, 
Rematinperam, Trichur-.680 631. 

W/oLate ipe"C
'Aalp 

REnjr, Retrd.
:Drive A 
S.fa.r 4367, Sree Rangrn, 
Punfç Engire Road, 
r1eV&it- 578 $02, 

V 
1 	 APPLICANTS 

.Cotd, /- 
t 

I. 



	
'- 	 - 	 -- 	 - 

- 	 - 	- 
--: 	,-  

	

- - 	 --f-  -- 
f 41,  

	

ennadiaRj 	 - 
Guard 	S,N.. 15210,: 
Kj6sRikkai tfi House, 

: 11engode, 4Pal9ht '-1678 S06. 

V.11dhV8. 	 -, 
1U• 

 

S/0 Thlucherni, Retired., 
Driver A Special, 
S,No. P 213,  
0allath HoLse, 	 - 
Kuthupamba, Ecjthe6 
Paighat, P10-.678 510 0  

oo to 11 are KM.Kurihirnohamrned. '•. 	 .' 

. 	epo1icentsinO.fo 54/93 
Ret1r9d •uè'd;.:C', .. 
S.No:, 6633, Chradath IIIjUSE, 
Kttttarnassery 5, Aluaye-.6e3 1 ., 

12' R.Nereyenan,..'S/S, B.R.rarp, 
' RetIr9u Drjvet* Gois, 

S.N.,PrJ 11fl505, 120, 	 . 	. . 
Jeevanarthni Street,. 	.• 
Poonthur-sj;.RprJ, rc!e42 ••• 

	

H . 	. 	C.Kirnarasemy, Sb Chinnapa . 	 •. 
Counder, R-etirl3d., Orive 	 . 
T91 S.o, P 42063, tJ.No.66, 

Suthar.r9 P.ut'am, 
Er.do-\ 	 .. 	 . 

T.S.Re*.arni.rthy,• 	 . 
,'':t..K.Ssidarajalu, . 

Retired.,.Driver 'Al Special, 
S.N..P 3540, 159  Sunderam' 
Street, Erode-2, 

ILbdul 3erfer, 
315. S/s Abdul Keder, Retied,, 

Driver, G.ods, S.N 1 V •44 9  
235 Kelyariasundaram Street, 
Erode- 638 002, 

S..AngamUthu, 
315. ,  Sf0 V*Sitiis Naicker, 

Retired., Oriver-'B', 
S.Ns, 8 13c5, D.No.411 D, 
Reiltay CoIcny,P.0., 
Erode, 

V.Selvarej, S/ Veii5Lrn, 
317• .,R 	'qp., Driver 'A' 

P 3542, telophr,jrw 
I'am P.O..  Erode. 

),- 

tiegar, 

. APPLICANTS 
':/: C,ntd/-.. 



K,Chinnaaiyen, 
318. S/o 1numan, Retired., 

Shunter TBI, 

S.Nc.P 7458, 76 L.G.G.S. 
Colony. U.0.C. 'Street, 
Vollampalayam, Erde. 

f1.Krishnan, Sb Munusarny, 
319 	Retired,, Shunt3r, 

S.N.100729  PT, 	 L', 
Railway Colony, Erode. 

320L
R.Thiaoarcjan, 
5/. Ram-aswamyp Retiredt 
Guard '1' S,No,143321  
Thanqapattaleikarzir La.e, 
Pdpnthurei Road, 
EIde, 

A.Chinnaiyan, 
S/i Arumugam,  
Drjvei tA 5.No, 
N9,331 A, Railway Cr:\'. 
Er&d, 

P.Subrernancn, S/c 
322, Retired Guard 'A', 

Steff No.7448, 112. 
Vineyger K'i1 
Sastri Nagar, Er.de—E38 002. 

j. S.Kennimuthu, 
323

0 
5/o Sjbh Thevar, Retir9d. 
Guard 'A'. S.No.1606o, 
Sundarammal 111am, 11/8 
Kill, Nanjappa Layut, 
Sulur, Coimbatsre-641 402. 

R,Pnganna Filial, 
324 	/. Rengaswamy FilIal, 

Retired. Guard, 
S.No. 15271, 20 Nurt.n Chinne 
tlariamrnan Koil Street,' 
Karungalpaiayam, Erode-3, 
rerryar District. 

V.ilari, S/s Venketesari, 
Retired Guard, S,No,12563, 
No.111, 'Thera Illam, 
KurikaranpaJ.ayem, 
Mulapalayem Fist, 
Erode-2, Periyer Disrict. 

V.Lakshmanan, S/s S. tJ ad . \j IL 

Retired Guard. 5N.13'6. 
6harathipl3yam Street, 
Kurikaran palayarn, 
Mulapalayam Post, Erode-2. 
Periyar Distrirt, 

5LNv312 to 321 are 
epplicarts in 0.k.No.55/93 

AP?LICNTS. 
...Contd./— 

V 	 V 



S 	 S 

,I .  
S 	 4 • I. 

V,K.Shunmughesundararn, 
327. S c.S.Karuppenasarny, 

Retired.. Special grade Guard, 
S.Nn.fT 351  194 E, 
Railway Colony, Near Railway 
C'ilony Post Office, Erode. 

V.K4Unni Nair, 

328 	S/ti K.Raman Nair, 
Retired., Assista.t Cuerd 
S.No.1902, Contchery 
Ebde. 

R.Lakshmanan S/c: rnesiv, 

329 	Retired 'Ps' pecii Guari, 
S.N.7210, D.No,13, 
S2stri Nigar, Sadayam;c1y 
Road, Erode. - 2.. 

V.Suamyeppah, 
330. 5/0 G.Visuvasarn, Retired. 

Guard, S.N. 14131, 
5 Karuppanasuamy Kol Ill 
Surampatti Road, Erode-63E. 
Perlyar District. 

R.Veeraraqhevan, 
331 0  Sf0 J,RE'ma Iyer, Retired 

Guard, S,Nc.152:3- , Jc.•O, 
Tayumanevar Street, 
Pundurai Reed, Erode-638 002. 

K.Rarnalingarn, 	 5!.Nj.322 to 332 are 
S/o V.Kandasamy, Retreo., 	applicants in o..56/93. 
Driver 'P.', S.No e  PTJ 10052, 
Door Nc.16, Est P'ttakarr, 
Street, Ernde-63 002, 

G.R.Samuel Raj, 
SIn GeN.Anandharn Pillal, 
Retired. Driver 'f' Special, 
SNe p 2836, 23 A t  

•• 	Panchayat Union Street, 
1anirnpe, Podanur, 
Coimbät.ere-23. 

K.Keder Al-i, 
334, S-/a Kader Batcha, Petire., 

DriVer 	Special, 
S.Nn, P37261  168 f1a,n 
Podanur-23, Tamilr-rdu. 

- 

335, Co 	 tt 

Liored, fIdnur-23, 	 • 
}iLjt Nacf\ 	))) • / 	• 	.. PPLICANTS. 

\\' 	frc3'j /J 	 • 

0 .,.Contd. I- 



.. 44.. 

S.Veluswemy Pillei, 
5/:p,.Seflkaraijnqam Pilisi, 

3364 Reti-red Driver 1 WS,N..,6437 
•D,N.360, Selvapuram, 
Ncrth Pt3ru, (lain R1ad, 
Coimbets.re-641 p26,1 

K.Rangaswemy, 
S/c Kuppuwamy Naidu. 

' 	Retired,. Driver, 
Specia 	S.N..P 9464 
1).N.24; (lain Road, 
PnThnur-23, Tamil \iedU. 

K,Ahamed Sheri'f, 
5/.. A.Kader Batchi, Reirt'd., 
O"iver A! Special, 
S.N.,P 43419  (lair Read, 
14anur-23, lamil Ndu1  

Nanappa Nnij.u, 	 S1.1%,.333 to 339 are 
3/\Jenke1 taswamy Naidu, 	 pp1icnts in t.A.57/3. 
Retired Driver 

P 348, 6sjarai KovU 
5treet, PdanL'r-23. 
tamil Narju.. 

K.P9laniapan, 
Sf..'Kuruppanna Gounóer, 

34( •  Retired. 
S.N. A. 433, 
Vilangattur, K*.dachna1iur. 
Erud - 10. 

ILPalanjappen, s/. (larappa. 6.unde, 
. Rered 	 T t.I 	.. , I Fireman 8t• 

S.N. P 4312, 
Uellaikattur, 
Xadaàhana11u P.01, 
Thiruchengedu Taluk. 

.Che1ieppan, 
S/o (larappa Gounder, 

JL+L, Retired,, Shunter, 	 - 
S. N..9454, iampa1a'ari, 	. 
P8llipalayam, Er.de-6. 	 - 

l.Pa1e;iiappan, 
S/s thathappa G.u.der, 

3430 Retired., iu,ter;' 
5.N..P7465, N..3O4.9 	 • 

Ve1anketaor, 
jedachenai1ui Ero1e-10 	 ,•• PPLICNTS. 

S 



,• 4s 

P.Gurusemy, . 	 ..... 
S/oPaleniapça Goundei, 

34• 	Retired.. Drive 'A 
r 7160, NiO 

L.G.G.S.Colnny, 
Kidlempelayani, £ide-2. 

R.KurTlaraserny, 
sf0 Ramasemy Gounder, 
Retired., Shunter Lc..o, 
S.No.P 6315, 
Covindanelayar, 
Alampalayam P.fl. 
via., Erode. 

G.Samuel Durai Saiy, 
Sb. Gnanadurai, 
Retired., Driver 
Spi. S.No. P 3107, 32 
tipatair 4th CrcsF Roao, 
Peramasivapurarn, Liloddi.-5i .i. 

V.Seflodan, 
5/c' Veleppe Gourier, 
Retired.. Shuntr/Luco, 
.S.No, P 3510, Vilan'katur, 
DJe• 54. Pulapalaysm p.0., 
Kadachanur. (Vi!lage). 

C. Nachimuthu, 

340 	5/oCheileopa Gnurve', 
Retired.,, Shunter, 
S.No.P 43.84, Pnclapa1avn Psf; 
Kadachenallur, Palipalay_ni, 
Erode--6. 

T.S.Alitnoideen, 
34 	S/oT.J.Shir'uddin 

Rtired., Driver 'P.t, 
Spi. S.No. p 32600  

T.-J.Shirfuddin Street, 
Sestri Nagar, 
Neer Railway Calony, 
Erode-2. 

V.N,Rarnartkutty Nair, 
350. S/O V.Narayanan Nair, 

Retired., Driver tf•t, 
S.No. p 2310, PushoeleyR, 
H,No.7/581  College F.oic 
Ji4n 6713 Cal. 

51.N.340 to 349are 
applicants in 

z ri' 
7 	Tgd 

3 	Wo 	. N 
I! - R a  

(( 5.NS t .104 7  
%\O XLidy,Sin 
\\ç  1i? 1e1 
\ .Kalpathy4- 

y'na lyor, 
t• .Spi$, 

CN.i/780, 
Jtree

01  

-,.; 

1,at — 
713.4jJ3•  ,.. PPFtIC.ANTS 

Contd./- 



WJ 	

I 

46 

':. C.C,hathu, S/c Appe,,  
- 	Retird.., Driver 'B', 

iL.1 So. 	P 5287, 
Kuruncjad 'House, 
riarutha Toad, 	PEigh.at. 

fl 	Krishnn, 
5/n A.rumughan, Retired., 
Driuoi 	'B', 	S.N. 	p 9449, 
Chnga'th House, 	Kvi1pd 
P.O-* , 	PaJ.ghet—i7, 

• P.SukuTarn Nir, 
354 .5/0' P.1enkara Memoc., 

• Retired., 	sst. 	Gts, 
.S.No.15394, 	Pclakkott Hs'i, 
Thenur via. 	Porli, 
P'ghat-67616. 

355 S/c 	P.Serkara Merri, 
etired., 	Guard 	EP, 

• S.N2024, 	Sriva1rarn, 
mndire!:er, 

Kallep'illy, 	Paicjhat-5. 

R.Naray3'an, 
356.. S/i 	J.Raman, 	Retired., 

Driver 	t:t, 	S..N.. 	P 	5847 
Cjand'ik8 Nilayam, 
KOrathodi, 
Kuk'afikur1nan, 

" Palghat-678 005. 

'?J.Velukutty, 
357 5/t 	Narayanaswamy, 

131 
• Retired., Driver 

S.,N,PTJ 	10113, 

• 
mba1aparambu, 

Near Iladrassa,' 
Kavilpad, 	P1ghat-17. 

T.\Jelayudhan, 
S/n Theethy, Retired., 
Guard'Ct, 	5'.N. 4 	16223, 
Devi Sedan.. 	Pottakulam, 
Kavilpad P.O., 	Pa1cihat 

I  V.Visuana'han, 

3590 S/c Kuhhna,i, 	Retired., 
Loco 'Shunter. 
S.to. 	p 	5184 9  
Vella1ikad, 	Kvi1pad, 
Paigh at—I 7. 

V,Vesu, Si/o 'Jelayudhan, 
4C LV 	, 	

T' '1. J U 	J. 	I' 360k 	
E.N. P 3164, Chahdrasoudhm, 
Tannissery, Pa1hat. PPPL'ICANTS. ...• 	f 

... C.ntd./— 
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V. Mh even , 
s7. 'Jelayudhan, 
Retired., Driver 181 , 
S.1i.. P 2496, Rehendre 
Sadanam, Melepuram, 
1evekkct, pin 679 002, 

Peighat. 

T.V.Ueleyudhan, 
S/c P.Veeran, Reirt., 
Guard IBt. S.No.6B5, 
Thurakad House, P.O. 
Perujsttukur iss i 
Paighat. 

I.Sivaraizan Neir, 
S/O K.Kesavan Nair, 
Retired., Guard 
S.No.682, 72/A, 
Iristrurnenteticn lo 	ship 
P.O. Kanjkicie Wiest, 
Paighat. 

S Veer ar gh av an, 
S/.,Sincjarcn Re.  
Guard W. 5',Ne.14522, 
H No. H-2, Housing Unit, 
Karernadsi Road, 
Mettupaj ayeim, 
Pin-641 301, Tamil t"adu. 

r'l.,Narayanan Nair, 
365 	Sle Thsvit.ta I;er, 

Retired., OleBel Asst. 
S.No.P 9444, 
i1u1akkara Hrwse, 
Puduppaniyarani P.3., 
Palgh8t-67$ 733. 

l<,K.Suramania Iyer, 
K*S.Kuihne Iyer, 

Retired., Guard 'L t , 
S.N.11491  N..3/126, 
L.N.Purein Village, 
Pal9hat, 

P. Balakrishnan, 
S/i S.Ukkande Uarier, 
Retired., rail Guard, 
S.Nn.14067, Harivas, 
Keifl:ang are, 

009 
/ 

,,c,.-------.'L •\ 

f c'T'.A .'Kuar9r9.-.\. 
36e.:S/. ...4ppkuttan 

2 Retj'rc.d Dj'v&r 
t S. W. r 9436, 

Tiicthuna1)}iquse, telepurarn, 
P-4J. 

>i'h et2 S .. 	PLICANTS. 
.pont..f— 



.. 48'.. 

R.Paramasiva Menon, 

36 	S/ M.N.Raman t1enon 
Retired., Drjjar 'P. 

Nc.. r 4684, 
Shfvesilam Iiadathjl Ho'jsc, 
"ennekkere P.O.,' 
N..rani, Pe1ght-4. 

!'.Thenkaraj, 

37f 	/r S',Psnran, Retired., 
Driver 	Spi.., 
S.N. p 2760 2  ?.6 N, 
Behird Ram Theatre, 
P. O.Sui'amanqalam, 
Salem - 636 005. 

I A1Remakrishnan, 
S/'o .ppu, Rtire1., 

371, GuardtA' Sp1, 
S. No . 6806, 
Ramanchenath House, 
19 /360, Wjest Vakkera, 
Paighet - 678 001. 

C,GopalaKriahflsn Na1r,  
37 	5/. V.11edhevac Nair, 

Retired, Driver 'A' Spl. 
p 6440, 

Cherukara Krishn6 N1v33, 
P.J.Rannadi, Peighet, 
Pin - 

S.'3surirajen, 
373, 	5/0 T.K.Sundararejalu., 

Reti:ed., Driver tAt 
Special, 5.Nr. p 2327, 
2J3/JinayakarkoiI Street, 
Nadarmedu, Errde-638 002. 

Krandur3ngan, 
S/c, M.Kasthuri Naidu, 
Retired., Driver 'A' Spi. 
S,No.P 2902, 17/4, 

rnmamandjiam Roed, 
Srirengan)-620 006, 

1,c,350 to 372 are 
pnIicents in 0J59f93. 

:375. 
V.C.Veerasamy, 
5/. Govinriasamy Pilla! SI., 
Retired, D"iver 'A', 

1841, 48/2, 
Subbe1h Street, 
Sangliardapurari, 
Tjruchj-620 001. 

S it han, 
' 	Sb Vaiadt'ri, Re,tireo., 

Driver 'n', S,Nc.! /775, 
D.Nr..24, Jeevenda Street, 
Poonduraj fl.ed, Erde-2, 

37 

APPLICANTS 



.. 49., 	 - 	-: 

aonisamy, 
377, 	S/o R.Angemuth, 

Retr.'., Driver tP.I, 
S,Nti. PTi 10027,. 
\Jallaler Street, 
MuicIpe1 Colony Read, 
Erode-4. 

..rrokiasarny, 
378. S/-c J.Arulanandam, 

fietireci., Guarri tPit 
S.Nn, 5253 2  12 
Kamaraj-ar Street, 
Nadar Nedu, 
Vinayakar Koil, Er.de-2. 

M.Reiigaspmy, 
379 	5/0 C,Munia.i. Fetlrec,, 

Driver TI 	pl. 
S,Ne. PTJ 13449, 21., 
Golden Street, 
Thanavil alias Munay Po Fi d, 
Dhar'3ourt--636 702. 

K.11unusem',' Neidu, 
380. 5/, C.Ktishnasamy Naldu, 

Retired., Driver 'C' 
'B' 	.N.. 1' 613, 

O 5, Kaliyarrna Goundcr Thcttam, 
7e.rundur-i R,ad, Fie. 

P.Deniel Jyara1, 
361. 	S/s Paul Pillay, Retired.., 

Driver SB', S.Nn.r 6441, 
No.400 B Reilwaj Col.riy, 
E:ode. 

382. S/o M.Anamuthu Naickar, 
Retired., DriverSpl. 
S.No. p 2901, 22/25?  
Chinnci 11ariemman Koil Street, 
Karungel Palayem, Er.de-8. 

R.Pongiannen, 	 - 	1,-Nc.373 to 383 are 
383. 	5/0 Rarnasarny G.urider, 	 applicants in 0.I%.60/93. 

Retired,, Shupte, 
S,No, P 74'54, 3.N..3/69 7  
Rajajj Naça-r, Cavery :i,.,c'.n., 
Erode-683 007, 

y, 
rrny, Re iced,, 

jy t4 'i' '...P i5i r 
j/ (Kam 	4/390, 

8hathi 
Salem... 

Ott  
Trj /1 

,... APPLICANTS. 
.Contd .1— 



G.Kenrirfl, 
5/. Ccindarajelu NicL', 

3850 	Retired., Lrivr 
Spit, 	P 30421  

I N.420 K, Rilwey C1ny, 
Erodo-21 

R,Renyasamy, 

	

3E6. 	s/ RE'masamy, Retired, 

£rver 
tct 

S.N.. PTJ 10238, 
Ke1ing1Yer P:lPyEm, 
Pudur Bhveni cost, 
VIe Ercde-638 301 

K.G.vindan, 

	

387. 	S/c Kendha Gojnder,  
Driver 1 8 1 , S.Nc. 
tJ,,102 C Ty,e  
Erode-2. 

G,NayanSefl1Y, 

34$. 	
il, Gcipthrjaly i 
RetieL Shuntinq Driver, 
5.N.PTJ 19500,3R1. 
Nader'f1dJ, Proncurai 
£rjde--2. 

389,1  

390k 

31;•  

3 

3t 

K. Veredr.ar2jafl, 
5/. Kruppan, Retired., 
Uuard '' .N,2122, 
Thirumuruçafl Street, 

estri. Neger, EL•de 

V.rjunan, 
S.'. VenketàchaldrTl, Retired., 
Gudrd'F.' SN,12438, 
38, NarnasiJaYa1fl Stree:, 
K.11empplayam, Erode-2. 

1,Munis'Jamy, S/c ?uthu, 
Retired., Driver Special, 
S.No. P 93891  p1/52, 
£.d .R .Periyar Nagar, 
Erade. 

N. Mu thu samy, 
5/, $alla7pe Gounder, 
Retired, C!:jver 18t, 
S,No,80859  1/113 
Gdppalli, Cauver>' R.S. 
Erode, 

P.Viswanathan, 
S/s S,PaleivelU, utird., 
Guard tAt, Spl. 
5.No.7620, 324 'B', 
Old Railway C,lcny, 
Railuy Col.ny Pr.st, 
Erode-2. 

... APLICANTS. 
I- 



.,' 51 .'. 
R.Venkatasuamy, 

394 	Sf0 R,Ramakrjha Neidu, 
Ret 4 re'L, Driver 'A 
Spl.S.Nô, p 2852, 
126 0  0 Reilu.ay Calony, 
Erode-2. 

M.thinnBppan, 
S/r tuthi'samy Corjridii, 
Retlte'd,, Shun -er, 
S.Nu. P 69659  
Odeppalil, I tJerd 31, 
Cauvery R.S. Eivr.?, 

K.Chennimalei, 
S/1 Kuppnnan Ret.i.r. 
Sh'jnter 'B', i.N.. P. 3494,. 
Nethaji tieet, 
Kè11enipe1eyam, Erod:-.. 

. K.S.bdu1 Sathar, 
S/P R.Khader Sherief, 

397*'Retired., Drivel Ih I V 
S.No, P 2207, 74 0  
Ambedker Streat, 
SRstrj Nagar, Eode-2. 

M4Chinna tovindan, 

391' 	S/u'Iluthusamy, Retired, 
• Guard 'A' Spa1., 

S.Wo.6?92, 8 46, 
Hcusiñg Unit, Sampath NaQa, 
Erode—il, 

:14.Kennen, S/c R.A.Hammantha Gounder, 
399.Retired., Driver 'A', 

S.No. B 118, 26 B, 
Khaiei riahideen Sahib Street, 

N.Ramasarny S/u Nella GoriUcr, 
400 	Retired,,hunter, 

S.No. ! 4230, No.1/56, 
Puduppaleyarr, Kattur, 
1ampe1ayam Post. 

R.K.Subrameniam, 
W. S/s'RKpnjah Naidu1  

Retjrd,, Driver '1 Sd. 
S.Nc P 5509, N,36I, 
Valayalkare 5tret, 

' Reed,, 
( 	S.'.5197ç. 

i: Rop 

pa Gounder. 
ver, 

N.273 

I
Sukkan Thottarn, 

... APPLICANTS. 
...Cirptd./—. 



41 52 ,, 

H P.Palanieppan, 
403 61 S/o Pongia Counder, 

Retired., Shunter, 
S.No.40191  859  Govindampalayarn, 
Alampalayani P.O., Erode. 

K.Nellathamhi, 	 51.No.384 to 404 are 
5/. V.Kurnarasarny, Ptired., 	applicerits in fl.A.61/93 

404. 	Guard, S.No.1572, 
1 / 2  Eqst Street,1ernoai*n, 
Ercde-e. 

P..Krishn'an, 
51° Subramania Iyer, 

405. 	Retired., Guard. 
1 S.No.11723, 1/500, 
Chethapuram P.O., 
KaLpathy, Palçha4>-678 603. 

A.taghavan sI. .Appra, 
406k 	Retired., triver iC'. 

I 	S.No 4 4105, Alar.goie 
1 	O1vakkct, Pslghat-(ilfl 002. 

vdney tv)'e!1, 
407 	Sf. H.V.D.'fleil., 

Retired., Driver 2 B1  

$N..• P1 10361, 
Car.vin- R.bisn Hsad, 
PalQhet-678 014. 

V. Prumu gh an, 
A 	S/u Ayyapoan, Retir1. )  

Driver '8', S.N..2136, 
Prasanth, Sree Sathya Sai 
Waar, Kallekulenqara P.O., 
Palqhat-678 009, 

R.Palaniappan, 
43 • 	S/c Rangasuamy, Retired Guard 

'C' 5.N.17911  

Sham! Nivas House N..36/664/1 
1angsd6, Olevakkot, 

°alghet-678 002. 

P.Krishnankutty, 
410. 	S/c Cheriathu, Retired., 

Guard 'C', S.Nc.6093, 
Paoinjakkkire House, 
P.O. A!a1ur,vis.Lakkdi 

- 679 302. 

411 
K. V .Ramane than, 
5/s K.V-Viswanathe Iyer, 
Retired., Guard 'P'm 
S.Nr.135C2, .2/137, 
New Kalpathy P.O., 
Kalpathv, Paighat-6?8 003. ...' APPLICANT S 

.Contd./- 
C 



1.Ktishnan, 

412 	S/t, Ileyandy, Retirel,, • Driver 'P'. Spi., 
S.No, r 1871,. 
tSai Nives' ThekkepE.rambu 
Puduppeñiyenm P.O., 
Palghat-67.8 733. 

T.P.Belakrjshnan Neir, 
413. 	5/. C.Sekharan N9ir, 

Retired., Guard 'Ps' 
5.No.1052.5, 1ocjth.et. Hms, 
Fenkurissi P.O., 
tiarkarai, Pa1ghst—.6767.. 

4(.I1, Kunchu, 

414 	S/. Manicken, Retired., 
Driver ta,, 

S 446i, 
KalJ.ingal, House, 
Pariithi6u11i. P.O,.. 
Pelghat-678 573. 

P.Reghdverkutty, 
. S/n V.Pedinanabhsn 

Retired., Driver 'A' pJ.. 
S,rsj0•  p 6977, 
Sarayl, Pudussery P.O., 
Pe1ght-679 007. 

V .K,P.rne;rishr,i, 
5/0  K.Sankarsn Nair 
Retired,, )river 'A'

,  
, 

1. 

..N.,P 7791, Arupuzhe 
Cheruva€hur House, Peril °.O. 
Palghat-678 612. 

1(.P.Krishnan, 
Sankaran Neir, Retired,, 

Guard 'B', S.No.6766, 
Venkatesuars Ii) Rfll. 
P.O.Pampadi, Via. Tiruvi1eaia, 
Trichur Djstrjct-690 597•• 

K.Vasu, 5/0 Kunjunny, 
1 • 	R,tlred.,, ci.r-hunte: t8f, 

5.N., p 5301, Venkalathodi, 
Melepurém, 01evkkot P.O., 
Paighat-670 002. 

419. 
R.Kppa, S/c Reman, 
Rei_?dPrjvpr 'A', 
S,-ND.  
KkIaran•kdnreth House.  .-'. 

;',,Kekkarini O:. N.5.S.Enç1g. 
Ciiege, Peihat-678 008. 

, 
o - t 	7 -.1w ) 

(4  

PPLICANTS. 
. . .Contd. I— 



E. 54 
K.Belakrishnan Neir, 

420, 	5/6  T.Govinden Nair, Drivor 
8, S,,jD 749, 

Thekkurncherod P.O., 
Vadakkum Mangalem, 
via. 0 ttappalam, PalQhat DIst. 

A.K.Rmachandran, S/a Kannar, 
421L 	Retired., Guard 1A' 

7192, Alangod House, 
Olevekkot, Pelghat-67 0(111  

K.Balen, S/a Kanrien, 
422k 	Retired., Guard 'A 

SJ1.6121, Sri Narayenji 
Nileysm, Alangod, 
Olavakkot P.O., Paighef - 

678 002 6  

C,Krishnan, S/o Chupr, 
423. Retired Asst, Guard, 

S.No.6333, Kalathf1fLjo 
Alang3dé, Ulavakkot P.O., 
Plghat-678 002. 

R.Krishnar,, .Na.675?, 
424 

	

	Asst. Guard., Ranc1an, 
Krishna Nivas, Alangod, 
Olkkt P.O., Peih. 

C.J,Caelho, S/o F.Coelho, 
425 	Retirs. Guard t 	Sp 

S.Nr.14493, Chinr,mmal Street,, 
Noorabad, odanur-641 023, 
Coimbetore Djst. 

K.Dhanashu, 
S/u K.IIsK.Gangeiya, Retired 

t? Driver 	S,No.P 6804, 
147/a Anthonipuram P.O. 
Suramangalam-635 005 
Salem, 

	

K.Mayan S/O Kandu, 	 l.No.4O5 to 427 are 
Retired-, Guard(B), 	 applicants in O.b.62/93. 
S.Na.1218, Kozhen.gottjl Hot.se, 
Atiiirkad, P.O.tandhisva Saden, 
Pe.rur, Pelthat. 

42e. 

R.Lexmaan, S/o EeCRnosai;iy 
1'aidu, Retired., Shunter 
riesel, S,N.95i4 
No.5, Këer3i<ara Streat 
Ercd.1. 

V .,, APPLICANTS 
.Contd,/ 

t 



P.JetIyuueII1, 
429. S/o;Nenjeppa Counder, 

Retired, ShUnter, 
Loco, S,No, F 5250, 
Est Thott.ipalayam, 
Door No.431,Kadachanur Uillegr3 
Pa11ipalayam-. 

V,PerumalI, 
Sb \Jenkatasamy NAidU, 
Retired, Goods Drivers 
S.Nu. V 12, D.No.91 C, 
Le•ighbe.zear, Surémaiigeicin 
Main Road, Salem.-i4 

V.Kumarasamy, S/a Jelapp 

431 	Gounder, Retired, S:unt:3r1 3, 
S,No. P 4433, No,.11 
1ampalayem Post, F.rodc--G. 

.5,Veiappan, S/o Sen.ccda 

432, 	Gounder, Retired, Shun1/ 

Locc, S.N. P42929 7/L.tJ, 

Puliemarathu HOUBe, 
Gsvir.danpaiayem, 
laipalayam P.C., roda-3. 

P.Kolandai Gunder, 
4334 	5/0 P).ni (ctindcr, Reti!'cL, 

Fireman 8 v 3.No.P 5E62, 

Wadá*du, trodo-2. 

,Sengoda Gounder, 

434. 	S/a Merimuthu Counder, 
Retired., Fireman P, 
S.No.P 5041, Alempa:.eyam, 
Pudupalayam, Pariakadu, 
Pallipelayam, £rode-6. 

S.Veradharaj8 Iludaliar, 
435, 	S/o Sunder Mudaliar, 

Retired,, Pssistent./Diesel, 
S.No. PTJ 10158 9 104/13 
Railway Colony, Erode-2. 

K.Sen9oda Gounder, 
436. 	S/c Karuppana Gounder, 

Retired., Driver 'C, 
. Tre .P'4z78, No.Z16 C Ty 

~RA'tWyCo,i1n y, Eio ! -.2. 
1 

./ RMuijsm'y, 

4374fetiied, ts.t 
ui 1 S.No( 1656,45 

	

Er.. 	_. ode2-. 

••\\S 	— - - 
	

1/
14 

-. 	,• 

'I. PPLICNTS 
...Cnntd./- 

o Ramaany ftidu, 
Guard, 
Rajajits  



( 

56 .. .. 

438 

439. 

440, 

 

 

 

 

 

44'. 

P,N.BalBkrj8hnan Nair, 
S/a Reman Pilla.., Retired.,'  
Guard, '.No,6966, 
Mangalth douee, 
Nedungottor, Shoranur, 
Pjn-.579 121. 

K. Nareyanan, 
S/o K.Unnamen, Retired., 
Driver'', S.NO.4925 
Keramanna Hjse, 
Vadane'nkurussi, P.O., 
VBdanam Rurussi, via.. 
Shoranur-1. 

M.Chinnan, S/c Remrri, 
Retired., i'sst. .1ued, 
S.No.7040, Menichlthàdl HoLee, 
Nedungotur, Sh.rarur-i. 

T.Velukutty, S/c T.Nryenr 
Retired,, Drivar'B', 
S.N..P S776, Thu'vakkattt1 
House, Nédungottror,  
Shoranur-1, Paighet Cistric. 

K.V..Gopinethan, S/a Kurneran, 
Retired,, Asst. Guarc, 
S.No.15447, Kallozhi Vattat.hidi 
House, Pauthipr, Shorer"r - 

679 121. 

R. Baler amen, 
5/c K.Rejernennar Na1d, 
Retired., Driver tAl Special, 
S.No.P 4660, Sastri Nagar, 
Railway Colony P.O., 
Erode. 

Vchuthan, 
S/c Venketaranan, Retired., 
Driver W. S.No.8221, 
Railway Colony, Erode. 

C.T.Heuett, S/c A.N,4euett, 
Retired,, Driver 'A' Special, 
S.No. p 2942, 278-H-T'pe, 
Railway Colony, Erode- 

635 002, 

M.Chellappen, 
S/o Muthusamv Gounder, 
Retired, Driver'S' 
S,No,P 5774, 31., 
Thiruchengandu Ro,d, 
Pellipalayem, Erode, 

Sl.No.428 to 442 are 
applicants in 0.f.63/93 

APPLICANTS. 
, . .Contd/- 



- 	... 57 0I 

1. D.D,Rozsrio, 

447. 	
S/o P,D.,Rozario, 
Retired., Drivir 'P.' 
Specie'L, S.No.P 3029, 
30 P., Sastri Nagar, 
Erode. 

K.Ilarimuthu, 
S/c Karuppan,na Gourider, 
R'tired,.0river 4.1  
S,No. p 5333, No.361  

Kcsi-pal6yarr., 
Pnnadurai Street, Ero. 

KPalaniappen, 
44 	S/o Karuppannen, fletired., 

Asistant Guard, 
9 Sadayan Palyarn.Road 

..SasthriNagat, Erode. 

V,Raniesamy, 

450 	Velappa Gthurder, 
Retired., Loco Shunter,  
S,No.4919, Pallipalayant, 
Alampalajem,P.O.,  

P. Ke cJ a E amy, 

451-. 	S/ij Paramasi'ja Gounder, 
Retirec.i., Shunter, 
S.No.P 9405, NL.422, 
iampalyam, Pallipaieyarn, 

Erode. 

. C.Palaniappan, 
452. 

	

	Chinnathambi, Retired., 
Shunter, S.No.4379 9  
East Thollipalsyam, 
S.P.8.11ill Colony, 
Erode. 

f1.Dakshinamoorthy, 
453, 	5/0 Planick8m, Reti:ed,, 

Driver 'B', S.do. p 9511, 
Kumaramanqalam P.O., 
Thuthiputtu PIn.-635 811. 
Ambur (N.P..A.Djst). 

N.BalakriShnan, 
454. 

	

	&/o M.Narasimhan, Retired., 
GLard, 5.No,125191  

54/1 TNHB Flat, 
aj Nagar, South Pverje, 

1'ladraa-.600 041 u 

an, 
en. Retired.,. 
rd,. S.No.1L573, 
Street, 

er, Railje,' C3.or' 	,0. 
1S ApPLICANTS 
, .Contd.j— 
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.. 58 •. 

456. 

457, 

 

 

 

46t, 

P.S.Sanjeeva Rao, 
$/o P.N.Sarvnthrne Ras, 
Retired?, Guard 'F' Specie.I, 
5,No.12522, 8.300  
Housing Unit, Periyar Nagar, 
Erode-638 001, 

Ik,Sjbdul Jabbar, 
Since deceased by Legal Repr2sentative, 
Smt.Heerajan, 67, 
Kovalam Street, Teachers Cc'.'y. 
ERODE - 11, 

R • Narasjrnhar, 
S/a N.Rengasamy N'.!du, 
Retired., Driver 

P6978, Shestri Neqar,  
Kamaraj Street, Erode. 

R .Thangevelu, 
S/o P.Rengcsarny, Ret1i'1,, 
Guard 'R-', S,No.13918, 
498, Agrahara Strst, 
Erode-638 001. 

K, Palenisapan, 
S/c Kendappa (ounder, 
Retired., Driver 
S.No. PTJ 10070, t)r.No.1O/f'lS. 
KR-PD Rod, Karunkerthn riecit.;, 
Pallipa]ayem, Erode-638 66. 

f..Jame-j, Sjo 	 Djflj, 
Retired., Driver 'I' Spi... 
S.Nc, P 2819, 8/13, Joe' 
Rangarà Palayem Post, 
Erode-638 009. 

.Karuppannan, 
462, 	/° lPPbii Gounder, Retired., 

Shunter, S,No. p 5121, 
Odappélli, Pellipelayam, 
Erode-6, 

463 

N.Sengodan, S/o NalIa Gounder, - 
Retired., Shunter, S.No. P 5295, 
East Tholliya Palcyam, 
Kadachanallur Post, 
Erode-6, 

y 

51,N05m443 to 463 are 
applicants in O.F.64/93 

..-PPLICNTS 	-H 

- - ,,.Cont d./- 



JJ 

59,.. 

K.K.Krishfle Iyer, 
464•. 	S,u K.Krihna Iyer, 

Sp Retired., Gueri/A 	i, 
5.t'Jo.13745, Chembei Village 
P.O., K.ttayi, P8lakkad, 
Pin 678 572. 

,Veemban, 
465. 	S/c M,Nakelafl, Retired., 

Lco Shunter,, SJt •P 5329, 
ilullathody House, 
Karianrcide,P.O' Kott.yt 
Palekked Distrist. 

C,C,angadharafl Nair, 
466., 	S/o K.Kunhan Nambiar, 

Retired., hssi.stant £U3r, 
S,No.1864, Lekahmi J1'JaS, 
P.0.PethiperiYr8m, 
Paighat, Pin-67 '733, 

G,Parasuraiiafl 
467,.. 5/0 P.Gopai Pills!, 

Rètited., Driver 181 

S.No,P 3067, 	arth N;ss 

Reyappan Street, P.3. 
Thebhsrnaflgslam, 1elghat 

678 102. 

C • Nat oyenefl, 
s/c Pi,Chcnc'u, Retired., 
Driver IA", S.N.P '1479, 
'Léela Nivas', P.O. 
Puduppeiiyatam, 
Pelghat-678 733. 

K,Raghavafl, 
S/c 11.Krishan, 
Retired., Driver 'P' 
Spi. SNo. p 24009  
iuilarith0d1 House, 
Karirngode, P.O. 
(Kottayi, Palghat67i 572). 

P. K .Slvasaflkatafl, 
47r, 	5/c P.C.Krlshflafl, Retired., 

Guard, S.No.14108, 
Puthukulaflgata, 
OM Narayafl8 House, P.01p  

.McnnUI676 642. 

amber am, 
.'r7G 'Sapatrty Pills5., 
I 	

:
"etr\, Guard S,No.14117, 

\:.iJld 	Road, Lalpet r-.c., 
(:riclitti5t., Tamil Ndi., 

o 	p..39!105. 

S.- 	

- 	 - 

S. . APPLICANTS 
S. ' ....Contd./ 



.. 
T,R.Unnikrishnen Nambier, 

472.1Sb Raman Narnbiar., Retired., 
Guerd tBm S.N.,9791, 
Abhilsh Ravipuram , 
Koohi-1Q 

K.V.Saraswathi Amm8, 
473.1 J/o Late K.Balakrishna Menon, 

Retired., Driver, 
S,No,P 3512, Kallazhi House, 
Pudussery, Cheruthuruth'.. 

A.Kunhikrishnen 
474. S/c P.K.Sankaran Nir, 

Retired., 'A' Gras urd, 
S.N..9615, Krishna. Vi1 iar P.O. )  
Peruthiptilli, Pa1qhat 

475 	A.Marimuthu, 
S/a 1'1,Pngamuthu Naic.k3r, 
Retired, 1 A 1  Spi., 
S,No.. p 3574, 109, 
Dhen31akshfli I1lai, 
Kumaran Street, 
Kavungal Palayern, Erode—. 

f1.Natesan, 
Sb tiuthusarny Gounder, 
Retired, Driver tPi Sri.. 
S.N.. P 43691  P.C. 1612, 
I.C.Poltce •QuaDters, 
Dhafldndhiri Xagbry 
Pondicherry, 

G.KJbdul Sathat, 
5 /a  G.Khader Badshe Sehib, 
Retired Guard W Spi, 
S.N.. 11786, 17 Syed 
Jelal Khan Street, Fort, 
Salem, pin 636 001. 

478 1  R.Raniasamy, 
S/.ChinnakesaVafl, Retired., 
Driver 114' S,No, a/ti 1297, 
176, MendBps \Jeethi, 
Erode—I, 

479 	M.Ibrahiin Khn, 
S/o E. Mohamed Khan, 
Retir'd., Driver 
S.Ns. P 3028, L 249, 
Shamstad Manzii, Pereer Nagar, 
Ersde-1. 

No 0 464 to 474 	are 
r,p1icaflt in 0..65/93. 

,.. APPL1CNTS 
.. Contd./ 



.. €1 .ê 

4fl0. 	L.1'1arudàppan 
S/c L:kshmanEin, Retired. 
Dieel.hunter SNo.U,e5, 
93, ThrU V.K.Street, 
Kollampalayam, Erode-2. 

481, t.David, S/ri D.Gabriel, 
Retired., Driver 'A' grade, 
S 4 Na. P 229, 223, 
Sesthri Nagar, Sad'ri 

/ 	
Palayarn Road, Erode--2. 

C.Subrananian, 
S/a A C.hinrreppefl 
Retired., Guard 's', 
Spi., S.No, 12327, Plot 31. 
16th Avenue, Banu N39r, 
mbathur, Madra-600 05!3. 

C.Arokiasarny, 
S/c P.Chini,apoar, P.etiv3d. )  
Driv3r 'A' S,Nc. P 25 
D.No.77, New Street, 
Eroe-1. 

K.Palaniappari, 
S/e Keifl6ppa Ciur,dr, 
Retired., Driver 'A', 
S,Nn. P 7882. 
Alve Gounder Kdu, 
Manien.jr, Salem-lO. 

45. C.Rengasamy, 
S/s R.Chinnasarny Ni', 
Retired., Driver A' Spi, 
S.N. p 28319  32, 
Ghoisethottem, Udumalpet, 
Pjn-642 126.. 

S,Abdul Kareem, 
S/a Sheik Jarnaludeen, 
Retired., Driver IAt  Spi. 
S.No, P 285, 30 Burrah 
SahileStreet, Mount Road, 
fladras-2. 

R,N.Govindarajalu, 
S/c R.Narayanasamy Naidu, 
Retired., Driver 'A' Spl.. 

P 4661 0  51 North  
ivanani, Kumbakoram, 

P'61103. 

B. 	a j -rll  
1' z ( 	4Vo La,t s.P.Anthonysamy, 

tire)d,Driver '13', 
D.No.6,, 

'• ". 	Sast.i,Nagar;  Pillayar 1ni1 
tetVErode. 

N 	LO 4' 

1,No.475 to 487 are 
applicants in OJ.66/93. 

,., APPLICMITS. 
S ...Ccritd./- 
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Ka nril, 
W 1r 3¼e KSin9odan, 
Retired,, Driver 'A' Spi. 
S,No, p 6826, 
fleligai Natesefl Stores, 
Nader Iledu, Poonthrai Road, 
Erode, 

490. 

491 

492 

A.yalakshmi, 
J/o Late P.Angamuthu, 
Retired. Drive' '1k', 
S.No.P 204, No.27. 
Pilliyar Koil Street, 
Sangliandepuram, 
Tiruchiiappalii. 

G .1hilafldam, 
W/o Late T.Govindoi, 
Driver '' Spi., S.No.F 4E5, 
Nov74, VandikatErthPttBrn, 
Kol)ampalayaTTl, Eicoe-2. 

R.Jaya, W:/o  Late V. 
Ramalinarr, Retired., 
Driver 'h ipi., 
5.N. P 3'79, ED 2E 
'H' Type, Railway Colony, 
Erode. 

Dh analakshmi, 
/n Lt S,K,SivAprks', 

Retired., Driver 
Spi. SNo,P 2895 2  
ED 352 B, Railway Colony P.C., 
Erode. 

Parvathi Sakthivel, 
W/o Late M. Sakthivel, Retired., 
Diesel Assistantt  
S,No, /M 6481  422 H 
Railway Colony, Erode, 

49 

49 

i o  Nallammal, 
Wjo Late C.Tholasiappefl, 
Retired., Driver tct, 
S.No. p 6579, 29, 
Kumaran Street, 
Kollampalsyam, Erode, 

K,Lakshrni, 
W/n Late K.Raja, Retired, 
Driver Ict, S,Mo. 'I 22, 
212 F Railway Colony, 
Erode. 1I• 

APPLICNTS. 
,Contd./—T 

493 

Ed 
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.497. Sampoornam, 
U'/o Late PJrumughern, 
Retired., Driver 1.At, 

J/M 818, 
ED 194 D. Railway Colony, 
Erode, 

498. 5.Geeja Bal 
U/u Late M.6anesan, 
Driver fAI Spi., 
S.No. p 2894, 
Lenin Street Church Ner, 
Railway Colony P.O., 
Erode, 

499, Pappa, 
W/. Late K.Krjshnen, 
Retired., Drivcr 1C', 
S,No, p 7945 9  
Mooppanar Street, 
Old Süramangalc.in, 
Sqlern-636 005, 

500. P1i.Afokia$emy, 
S/c R.fvluthu, Retirod,, 
Driver 'A' Spi., 
S.Nc, p 1718 9  No.752, 
5th hem, 8th (ross, 
('LC.Layouf, Vijayaneer, 
Bangelnre-40. 

'lJci,4S8 to 499 are 
.ppLcrit in O.A.67/.93. 

501, N.harappa Dasary, 
S/o Naryeni' D8sery,  
Fetired., Driver 'B', 
SNü•P 0003p  V3/48, 
Perla Vec1agampatti, 
Vie., Danishpet R.S., 
Omaur T,K., Salem District. 

502. Pushpavalli, 
U/u Late V.R.Veiuemv;  Retired., 
Diesel Assistant, 
5.No. J/fV1  1242, 0.No,641  
Vavooce Street, 
Kollampalayem, Erode.-2., 

503, P1.Kannian, 
5/0 K.S.Nadhe1eimu,hu, 
Retired., Driver
S.No,V 50, D,No.i!5 F/3 
£x—service man Colony. 
Siau&pm, Truppur. 

504, j 
1/ 	5/0, 

friJ 
 .ThBuL' 

uard,' ' J'1 
I1(1/9Q)tED -t 
i0( NewFa1rlan 

Re+ired., 
S,No. 15212, 

ony, 

A1PLICANTS 
. . .Cond. I- 
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505. A.Krishnesuemy Naidu, 
5/. N.Aruniariatha Neidu. 
Re-±red., ipl. Grade Guard, 
5.No.14310, Kandampsthy Pc't, 
Se1em-636 005. 

506 	P.K.Sulschena, 
W/o K.t1.Paremeswsran, 
Retired., Driver t? 

S.No.P 4800, ED 397 8, 
Ralluy Colony P.O., 
Erode-2, 

507, P.D.Remen, 
5/. A.Paththorane 1yr, 
Retired., Guard 
S.Ne.15243, Dhsnelakshrni, 
Upstairs, Near Temple 
Subramanie Neor, alen- 5. 

508. ;  K.S.Georgn, 
&/o K,Simpson, RetirPd. 
Pa.csenger Guard, 
S.tJo.13413. Plot Nj,42, 
House.1..157 A, 
.Th.ruiakavsndnur, 
Selem-636 005. 

509. R,Venkatewararn, 
.5/o N..RnmHmirthem, Reirud., 
Guard 'A', S,No, 1.5853. 
5/137, Aidhk  
Jagirmmepa1ayam P.O., 
Sa1em 

511. C.Fongie Gounder, 
SYo Chinrappa Gounder, 

I  Retired., L.cc Shunter, 
S.1.u. P 4374, Perle 1ottur, 
JagirArnmapelayam P.O., 
Salem-2. 

511. K.5.Som8sundaram, 
S/a K.K.Subha Rathinern Iyer, 
Retired [uard. 1Pt Spi, 

I S.N..,6711, No,75, 
Vinayakar Koil 3rd 	reet, 
Moolapalayem, Erode-2. 

3ulia,W/o Late S.Baggyearny, 
Retired, Driver A1  Spi.. 
S,1..P 3261 9  3/1 South UkedEm)  
Coimbatore, 

K. Kendesemy, S/a Kar1!ppar;n8r, 
Retired., Pssistent Guard, 
5. No.161 C?, Odaikirethuputhur., 
Remadevam P.O., Ramedevan Jii1age, 
vla,Kendanpelaysin, Narnakkal Taluk, 

VV 
Salem District, 

512 

513 

S..., 
APPLICANTS 

.Contd./— 
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514, S.Koselai Chandra, 
Li/o T.S.Suaminathan (ite), 
Retired., Guard P' Spi., 
S.No.7619, ED 353 A t  
Railway Colony P.O., 
Erode-2, 

P.Plamelu, 
/n Late M.Palaniappan, 

Retired., Driver IAI 

Spi. S.No,P 2893, 8 1 
JeevaNcger, RenQompRa'ar ;  
Erode—s, 

C.V.Narayarian, 
5/0 C.V.Krishnan, Retired., 
Guard 	S.No.3283, 
Mythri, South 3azar, 
Payyannur. 

Smt. R.K.Parvathi, 
W/o Late K.S.Rangasai 
Retired., Guard tPII SpL 
S,No, EA 1124 9  Elayc itraetp 
Subremenici Nger, Salem. 

51. 'J.Regupathy, 
S/c S.VT ravel, Retired., 
Driver 	Spi,, C..14, 
Kannan Nagar, V.O.C.Naar 
Post, Thnjaviir-613 007. 

519, R.F1ahabookhan. 
S/c A,Rahimankhan, Recire'L, 
Driver 	Spi., 
S.No,P 30531  No.82, 
Rengañagar, Surarnangalam, 
Salem-5. 

fl,Chinnu, Sb N.Mechery, 
Retired., Driver 'A1 , 
5.N. P 2815, D..No.26, 
6thDherma Nagar, 
Suramangalam, Salern-5. 

A.Abdul Wahab, 
S/a S.1v1.bdu1 Azeez, 
Retired., Driver A' Spi., 

3691, No .101, 

:i>1o.5O0 to 517 are 
ippiicntS in 0..66/93 

Road, 
( swrsmaiclexl,Salorn, 

\fin-636 005. 

K2ysuf Al 
S 	had,i'J

1.  
1ohithen, Retired., 

Driver 	S.No,P 21159  

'\ 	32 eu,treat, Old 
Se1ern-66 005. 4.. SAPPLICANTS 

,.4ontd./— 
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523, fLRamasamy, 
5/o munusamy, Retired., 
Shunter(Loco), S4Ne,PTJ 1096, 
D.No.122, Peryár Stfeet- Old 
Suramangelam, Salem-5. 

524. 1 K,Paleni, 5/r Kolendai, 
Retired,, Luco Shunter, 
S.No.P 5256, 5/89..  
Anna Nagar,, Jagir AnrTiapaleyarn3  
P.O., Salern-636 302. 

525.1 K.Covindasany, 
Sb  Kendasarriy NiGker, 
Retired., Lace Shunter, 
?8t )  S.No.P 9477 9  
DN..21, Dharmaner 
3rd Street,, Sa1em-6. 

526. K.RamakriEhnn, S/c P,Kuppai, 
Retired., Driver 'A' Sri., 
SNb,P 2164, Ii/85, 
Lekshumi 111am, J3g1r 
mniapo1ayam P.O., 	a1'i-2. 

M.Annama1i, S/a F Mlithu?  
Retired., Driver 	' 

JL( 	S.No. p siz, 
Pariyet Street, O1d 
Surernencjelarn: 5am5 

Periennan S., 
528 Sb Sr:eraryan, 

First Fireman, S.No.P 74E, 
15, 1r±!.amnan Strt 
Solam P11am, Salem-5. 

P,SubrBrnani, 
S/n P€leni Gounder, Retired., 

529. Loo;S1iunter ?8?, 
P 7455, ruler Street, 

Solampallem, Salem-S. 

M.Arumugam, 5/. Marappa Gorider, 

530 	Retired., Shunter 	, 
S,No. P 8076, A/65 Keel Stroet, 
Ariyagounder Patti, 
Suremenqalam P.O., a1en-5.. 

M.Chellakannu, 
531 	S/n Munusamy, Retired.., 

Lace Shunter 
S.No.P 79461  8 39;  bac'k Lii' 

the Ram Theat, 
Suramngalarri, 
Sa1em-5 PPLICATS 

,Contd./- 



A. Perumal, 
S/o B.Hanuman, Retired., 
Loco Shunter T6f, 

S,NI. p 8079, 131 A, 
R3iiwy Colony, 
Salem-S. 

R.Amaesi, 
S/c K.Raman, Retit0•, 
Driver 'A' Spi. 
5.No, .PTJ 10057, D,N0.81 9  
A Masque Street, 
OldSuramanqalarn, Saler 
Pjri..636 C05. 

V. Kad asuarny, 

	

535, 	S/c Veilelys GoLnderr 
Retired., Asstt, CUari; 
S.hio .?246, Thjr'maga! 	ret, 
D.No.13), Ocdinaickan Ptt, 
S a lam- 5. 

Ye sode, 

	

536. 	W/ Lace T.5.Sripiver, 
Retired. Driver 'A' sp]. 
5.No. P e46, 10 Nehru Street. 
Old SuranangIwn, aicm-. 

Jnaki Thailammal, 
537 	U/c Late A Arjunan, Retired., 

Driver t.BT,.S,No,P 3060, 
4/248 A, Bharathi Nagar, 
Jagir Amrnapalayam P.O., 

itt 	 Salem-2. 

i4 F'i.518 to 537 are 
applicants in OJ-. 
No.69/93, 

 

 

 

P.V.Pachamuthu, 
S/o P.Velusamy1, Rctired., 
Guard 'A' Spi., S,N..1223, 
386, Sakthy Vinayagar Koil 
Street, Póonthurai Road, 
Erjde-2. 

ti! .H.Gilhonly, 
5/0 R.5.Gilhosly, Retired, 
Dr reT-Sp iT-'1., 

aritrn', 
,.4bIem- 

LVenKtesan, • 
Retired, 

- 	'i.Wo. P 305, 
Cross Street, 

Ambatho3r, 
''piEt No.8 

APPLICANTS 
,Contd./- 



R.Thirurnalai, 

	

541 	Represented by Lokansyaki 
as Guardian, 
S/o R.Reng.asemy Naidu, 

A' S Retired., Driver 'pi. 
S.Nu. p 2864, 2 A North 
Vellalel Street, 

Pandamerigalem, Woriver, T.iruchy-620 003. 

f1.Anthony, 

	

542 	sle LRth313u1thhh1 
Retired., Driver 
Spi. S.No.3030, Nu 5109  
Netaji Road, liarapelarn, 
Lrode-2, 

- 	S.averinayaqain Di, 
I S/n ?.roklarn,.Recired. 0  

kss.istent Guard, 
.S.Nr. 7122, West 
Marianathapurarn, 
Diridigel-6. 

SI.No.E,3S to 543 are applicants 
n O.A.N.70/93. 

U,Achuthan Nair, 
S/a.. P.Nersyanan air, 

	

544. 	Retired Guard I. Special, 
S.No.7628 5/1584 'nUgr9h1 , 
Asokeprjram, Lauiit-673 C11. 

T.Kunhrsnpn. 
5/. Nataysnan Nambiar, 

	

45. 	Retired., Guard 'B 
S.N..6302, 'Kuttlyil House, 
P.O.Meladj-673 522. 

f1.Viswanathen, 

	

546. 	5/o K.Balakrishnari Nair, 
Retired., Guard 'A' Spi. 
5.No.151641  H1No.,1/4599, 
"Aswathill Last Nadakavu, 
Cal jcut-6. 

T.P.Padmsnabhan Nair, 

	

547, 	5/c T.'tI.Appu Nair, Retired..., 
Guard tAt,  S.No.1937, 
Usha MaiSdir, P.O.Mankavu, 
Caljcut-673 007. 

K.Krishnankutty Nair, 

	

S4. 	1° Unnichathan Nair, 
Retired., Guard '' 
S.N..1502, Vadakkeyil Hüu, 
P.O. M. I,E.Kunnamanc1drn, 
Cal icut, ppLIcAr'rrS 

•..Ccntd./- 



tJ.Reçhevan Nair, 

54 9. 	5/ 	GVii1d8fl Nair, 
. 	Retired., Brakesman, 

5.Nc.3024, R89h6VB Nives, 
Chiremangelam, P.O.Neduve, 
Pereppenangedi, Ilaleber. 

U.K. Bheskeran, 
5/n U.K.'ielu, Recired., 
Guerd 'A' Spi., S.No.162", 
Urpekendj House, P.C.T3rJ' 

—6i6 3[2. 

K.0 .G"1d is  Nair, 
S/eC,Raman Nair, Retired.. 
Driver lei, 5.!'8. 7186, 
Edaveth House, 
P.O,ThalEkulathtJr, 
Calicut - 673 317, 

K.1'.hendukutty, 
S/o K.Chekku Retired,, 
Asst.Guaicf, 
Koyirnakandy Houso, 
P.O.Elathur?  CeliLu'.- 

673 'J. 

553 	S/c P.1updan, Retired., 
Guard 'A' S.N,, GP 
t'ieni:ari Euuc, 
Near Water Tek, 
P.O.Puthiygr, 	ict- 

673 C04. 

K.K.Pararnesweran Nair, 
S/c P. K. Ejuaran Ncr, 
Retjrea., Brake smen, 
S.Nn.466, Kulange:s, 
P.O.Lakkidi, Pelgh. 

A.Athuthen, 
S/o N.Koudan Neir, 
Retired., Guard 
S.Nc. V 1441, Sreva1saiñ,. 
ilenkare P.O., Peghet - 

67$ 613. 

S1,No,544 to 555 are 
applicants in O.F.71/93. 

:- 

.i/LatkC.sol.mcn, Rocirerl., 
I.. ,- Firemen,\S.Nc.P t819. 
.( 	P.N..3v; 5.K.C.R, 3 d, 

SUflenpthi Nell Fce, 
Er.Ocie—&3A coc. 

.,. 	--.- 

- 

S .. ?IPPLEANTS. 
a .Contd,f— 

e 
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557 

558, 

559, 

560, 

561 

562, 

563 

564! 

K. tteppan, 
S/c Keliappa Counder, 
Retired Shunter 'B', 
S,N.P 6453, 0.No,110 
rup'u Meles fleer, 
peipass Road, 
Poondürai Road, 
£ :oe-.2 

M.Zulekhabi, 
WI. Late S.K.Sysd 
Retired ,. Driver 'B', 
S,No.PIJ 1012E, L.288, 
Periyèr Nagar, Hcinc 
Erode-636 OUt 

S.Prunaca1em, 
Sb 	Stjie P.t}lei, 
Retired., Guard 
Spi. S.No,8995 0  D,Nc.7, 
New Street Lrie, 
Tr.chirepelly, c.,-€:'o 0D. 

N,P.Veivo1u, 5/.1Q. nsprny.  
Driver 'JB', S.No,Vf? 
Nrtchipeiayam, L.Puthur(P.O:i 
Erede-538 002. 

C. 7asupethy, 
5/o T.Chinnesamy Desjkei, 
Retired., Guard 'n', 
S.No.12152, 73, Kosernads 5tre3t, 
Tiruvennernalci P.0., 
Tirüvennenelei, NJ.District, 
Pjn-606 fStJI. 

I.H .Abdulrahimen, 
5/r Mahammed Hussein, 
Retired., Driver 
s,No,r 2294, 11anriarku1rn, 
Near Indien 0veis3s Bank, 
Tiruehirappelly-620 020. 

K. Natchimuthu, 
S/O Keruppan,. Retired., 
ssistent Guard, 

S.No.7118, Perieseniy House, 
Palemepuram, Five Rpoá, 
Karur, Tiruchy 01st. 

11 .V . Peulraj, 
S/o M.Vedhar1ayajem, 
Guard 'B', (Retired), 
S.No13856, F.rul lihirn, 
17, Cauvery Naçar;  
Kulitelei, Tiruchy-53104. 



_I 

N.Thangarej, 	 V 

572. 	S/a G.enickern, Retire, 
Diosol Assistept, 

Siet, 
5i636 005, 

/t jr cR..Mtti 
L 1/173 c.w/. \ 

fj  .:•• ..hnE! 

'," 	'::----- - 	/ 
L.. 

- - 

P.F'luruqasan, FietjLod., 
, S.No,16321, 46, 
t, Old Suramarigalam, 	

... APL1CF.NTS. 

- 	 .. 71 .. 

K.M,Devanethar, 
Sb P.FeenakshisunderEm, 
Retired., Guard 'A' SJ,, 
S.No.10438, No.222, 
Lenin Street, Railway Cclony 
P.O., Erdo-2, 

.John 
S/o A.Leminethe Pillei, 
fletired., Guard ¶pl., 
S,No.14326, No.25, 
5th Cross, Par3masipii1, 
Laiqudi, Trichy Disti..t 

pin-621 6'). 

V.Srinivasan, 

56 	5/c R.Venkatreme Iyei. 
Retired Guere 'P.' Spi. 
.No,9456, No,18, 

Dr,P.mbedkar Road, 
Bhuvanesueri NaqFr, 
Ceimbatore, 

V.Ilsririiuthu, 
568. 	S/a Venkt4 jcnslam 

Retired., Jriver 
S.NrP 	Ksiikadu, 
Omelur Pest, Salem District. 

E.Periesamy, S/a E113ppr 

565 	Retired,. sst, Guard. 
S.No.7545, Avinashi, 

V 	Coimbatore District, 

K.Rayotharna Ra, 

570. 

	

	% s/o X.Kupu Rac, Retired., 
Guard 'A', S.No.10694, 
P1st No.80, Flat Nc.939  
Kalyari Naqer, Sanjivafleddy 
Nagar P.O., Hyderabed-500 038. 

K.\J.E1ohan, 
571, 	fO P.K.Varathare'alu 

Retired,, Driver 	pi 
S.No.PTJ 10372 19/89  
Mariemmankáil treet, 
Salem, Pjn-636 005. 

l.No4 556 to 570 are 
applicants in 0.I.72/53. 



K.H.Rahima, 
W/. Late C,Nagasunderai, 

	

574, 	Ret1ed Diesel Assistant 
S* No e J/M 497, 30, Nehrutrcet, 
Old Sjramanalam, Salem—S. 

K-ishnammai,
575. 

	- 
W:/.  Letó Konthan, 
Retired,, £ssistant quard, 
S,No.6O5, D,No,5, flaiee4ii 
Street, Old Suranncal', 
Salem—i. 

Cateerene, 

	

571. 	W/o Late D.K.Pcte 
Retired., Driver 
Speôial, S.No..P 1796, 
130 I Fnthoniapurem, 
Suramanelarn, Salcm 

N.Cspalas6myp  
S/o tJareyflaSemy R2ju, 
Retired., Guard?  
S.No.13OflE, HG 338 P.  
Hnisin6 Unit, Anna.iager, 
Trichy-620 015. 

N. Kuppn, 
5/c Narcyana Naiker, 
R&tjrod,, Firemen, 
S.No. 942 1  2/i62, 
$ivethpuram 
Salem, in.636 3. 

tvindanw'el 	 Sl,N..571 to 579 are 
W/0 Late K.Arumugarn, 	applicants in 0J.73/93 
Retired., II Firemen, 
S i No. PTJ 17449 9  
mmapalayam, Salem. 

'Iferayee Fmmal, 
W:/o  Late R,Thangamuthu, 
Retired., Driver 'B' Grade, 
5.No, P 9437, 60 Z, 331 9  
S.K.C.RVad, Erode-638 cog, 

KouslTa, 
W/n Late C,Pnnnusemy, 
Retired,, Guord 	, 
Spi. S.No15313, 30, 
LIC Nêgar, •iepalay9rfl 
Erode-2. 

IV 

a ,PPLICNTS. 

00#.Co:td./— 
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:1 	E.Rarnen, S/o jE.Sami 
Retired,, Diver ICI 

.52. 	S.N. P4242, Edethattethil 
House., P,O,Kedalandi Nosram. 
f1a1apurem Distzict, 
Pjn-676 312, Kerale. 

K.Raman,S/s Chsnu, 
53• 	Retired., First Fireman, 

5.No. p 7147, Vakeeri 
Ileethal House, P.O., 
Pelath, (vie)Kakkodi., 
Pin - 673 611, 

8 s 8 	03 	i/o Let 	.K.b;athcchciam, 

Cid Nidamangeia, 	 i.No.580 to 584 are 
Nidemangalam p;o. 	 opplicants in O.A.74/93. 

L.Vasudeva:i Nair, 
5/. N,Gopelert Nair, Retit'1;  
Gjard RIO, 5,Nc,7319 
ttSoha1ayam', C/c Stet5cn  

...Naster, Janiyam)a1ari P.11, 
Ialu'ari D1strjrt, 
Ptn - 679 339. 

I1.Kutty f1a1u, 
5/ Lrte fi.R.Senkaran, 
Retired., DriveL, 
S.No.5707, iladathil House, 
£rapii,Iidp Jcya1, P.O. 
Frekkinar, Kozhikode, 
PTh 	IS 3 028 (Staff f : 'a73) 

M.Schuthan Nair, 
587,. 	.5/. M.Krishrian Nair., 

Retired., Guard 'Pt', 
Kariyatkuni House, 
Nerakode, P.O.Keezhariyuor, 
Kozhikode - 673 324. 

K.N.ankunni Ivieflon, 
S/c V.Madhava Menon 
Retired., Driver 'Ii', 
S,Np. 6966, Rchini'2ihar, 
P.O.Chottipsdi, Pin-676 31, 
Parappanangadi, Malapuram 

D strict. 

.,U- •ap,Pe 
5.89 . jç5i PR-e'e• Retired., 

f7_?F'ir.eman '.A',\5.Nn.P 5177, 
(P. k;kedavath'I-fpuse, 
P.Oiya1iu 
Cal'lcu.t. 

S1,No.585 to 588 are 
ap31icents in O...75/93. 

..... PPLICANTS. 

e 
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W/oLate'.m.Thenen,4 	
& 590 are applicants 

Retied., LcoShuntr, 	
•t6/93 

S,Nt,P B1q3, 
tdhjkorimafleme1 House 
P.0Jriyellur —67 	4. 

t.K.Veleyudhn,. 
Retired., Shunter/HT,... 
uzhithottU Paramb1, 

East ofCernethorit'ad, 
Cchin - 13. 

P • 1. Ku mar an, 
Retired., Driver, 
Southern Railway, 
Puzhekkel Hcuse 
Mudeppeláre, (Via) 
Alathura, Paighat District. 

5.1,'0,591 & 592 are applicants 
In t'.f,"7/93. 

59FM  

M.moses, 
Retired G1/GJf'd/L't.L 
Mathai College, 
Mammeth Vayel.t 
Pattath3tlam, Quilwi. 

V,Mrjunafl, 
Rotjre,, Driver IBt/QLN. 
Kermalaycr, 
PattRthéflBrli, QUilon. 

P.Mercita 
F/o Late ghri Dominic Sebistisn, 
Retired., Driver !h'/QL 1., 
Pathan Peramba, 
Wear Tr3nspnrt Of'f'ice, 
Quilon 

N. 1K. Cane sefl, 
S/s M.W.Krishnemourthy, 
29, Ramariujern Street, 
Kell'jkuzhi, Tricy• 2C, 
Retired Guar/SpeCia1 Gre2, 
Southern RefliJay. 

N .N ,.Thahgejraaam', 
.S/o Niche)., 2 k/4, 
First Street, 
Piniaiager, Malligaipuram, 
Trichy-1., RetiredDrivt 
Grade, Southern Rai1wey. 

I.Vincent, 
S/a A.T.Ambtwse v  
27, Poont.hottarn, 
Kems Town, Triohy, 
Retired Guard/Spécialb STPLIB, 

ySuthern Railway. 

S1,No.593 to 595 are 
applicants in 0J'.78/3. 

. 	pPLICRNTS. 

. . .Cofltd./— 



.. I,.) •. 

.. V,Subramanian 

	

59!J 4 	5/c E."enkatraman, 
21, Thondarnen Colony,. 

- 	Met3r Factory Road, 
K.K.Naar Post, 
Trichy-21. Retired 
Passenger Guard, 
z.Railway. 

.Antony, 

	

600, 	&/o Sovrimuthu PilIai, 
41, f1l1iyepu!'a1, 
main Psad, Trichy-1, 
Retired., Shunter 	C:de, 
Southern Railway. 

R,Gopal an, 

	

601. 	"° O.Raiiacharidran5  
125, Mqriemmr KoiJ.  
Pcnmalipatty, foi63r Rne', 
Trichy.-4. Retired. 
Passenger GuRrd, Southern 
Railway. 

I.K.Srinlvas3n, 

	

662 	/o T.U.Krishnsrny, 
1311  East Chittre Street, 
rirahgem P.IJ., Trichy, 

Retjreo Ga'd/eciei 
Grde, Southern Railway. 

Riagarsarny, 

	

6I3 	Rengssamv Naiciu, 
, 

 328/B, Railway Coioiy, 
-Trichy-20, Retired Lsco 
Shunter 'B' Gr3de, 
Southern Rail-way 
(Trichy. Djjsion). 

r1Issae Chelliah, 
604, 

	

	Sic S.Ilanuel (late), 
Reti''ed tAT  Giede Guard, 
Southern Railway, 19, 
Keela K.sa Street, 
Beemanagar,: T.richy-1. 

S.M.Kesim, 
605. 	Sheik Masthan, 

39/8/17-E, •Innamthar 
ihoppu,. Tennur Post, 
Trichy-17, Retired Drive:, 
A. Grade, •Southrn Rai1ay. 

S/O Naqa t1i131 
ral.bazaar'Stre-st., 

( 	( 	 Trict -17 
.R'etir'bd tiriver/e Qaoe, 

.... 

At  

-' 

••. APPLICANTS 
. . .Contd,/- 
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E,Abdul Raak, 
5/0 riohmed Esu?f, 
55, Moo1ko11ei Street, 
Tenn'ir Poet, Trichy-.17, 
Retired Shunter/B Grade, 
Southern Railway. 

I. Innasimuthu, 
S/n Itir.asimuthu, 
K3lkothaflhJr. ]1lle, 
Purothavkudj Post-621. 3 
Ilnge. KLChI, Trichy  
Retired Driver! B 1;rd, 
Southern Reilay, 

SRuben Gregory, 
s10 D,T.?..Sudatari Pjl1i 
5/A,Conv:3nt RJad?  
Contonement, Trichv-.i 
Retired Cuard/SpecJ.. [race 
Southern Railway 

11,Kareem Baig, 
S/o V.Plunveer Biq, 
Np,13, isrisi3re'' 
Kjepet, Trichv-1, 
Retired Guard/A Grade, 
southern Railway. 

.Antnnisarny, 
S/n. S.Dorajsami Pillp.i, 
7—B, Let Street, 
Dir 
THchy.-1 	etired Driver, 
B Gre, Southern Railway. 

T.R.Ethirejan, 
S/it Thiruvengedathen, 
53, North ChithreStree'c, 
Srirangarn, Trlchy-15, 
Retired Passenger Guard, 
Southern 

K. P' .Ragh ayes imh en, 
5/0 C.Prianthachariar, 
1, South Devi Street, 
Rangengar, Srirangam, 
Trichy-6, Retired Guerd/ 
f Grade, Southern Rellway1 

S.Iluruge San s  
S/o K.&ubramanian, 
Plot No.5, Thaimaneval' Str'et, 
Iyyappa Nager, Trichy-21. 
Retired Pessenger Guard, 
Sjthern Railway, 

y 

607. 

608, 

605. 

6 ifl 

612, 

 

614. 
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f.Viswanethan., 
/e N.R.Redhekrishnen, 

/ 

	

615. 	S3the Street, 
E)alejiNives, Ayyeppe 'Jr, 
7richy-21., Retired G.uard/ 

peciai Grade, Southern 
Railway. 

:Gereld Edwerd Rodriqjes, 
€i F 	'I-Sle Geield t:durd, 

24,/A Ardhi Bhegwcri StrecL, 
Tendrel Nager, 
K.K.Naci 	Fost 
Tr1chy-.21. 

R.Rengasemy, 

	

617. 	Rarnasamy Kavander, 
S2, Railway Colony, 
Bells Ground, 
Trichy-1., Ret..red, 
&hunter B Grade,. 
Southern Railu9y. 

P.Raman, S/o Pitcha.i, 

	

61. 	118, Priq rleloupsrai, 
Trichy_1. Retired.1  

irernan/A Gratie, 
Southern Railway. 

£.Sethuraman, 

	

61, 	S/a Gopalsamy t'Jaidu, 
Craufctl Rilwy CmInny,  
Trichy-20, Retired 
Driver/ Grade, Souf.herr 
Railway. 

S ,Thangeraj, 

62 	I• tl.Sebastian,. 
5/24, Thirunagar, 
P.Dmalai, Trichy-4. 
Retired. Shunter/U Grace, 
Southern Railway. 

D,Devadoss Alfred, 

	

E21. 	S/c .P..Devasirvatham Pillar, 
17, Muthuraja Street, 
Mudaliar Chatrem, Trichy-i, 
Retired Guard/Passenger, 
Southern Railway. 

S.Pnt.nisarny, 

	

622. 	Sb Sanjoevi N1du, 
1, 	/1,Thanararit Cul5riy, 

sic 	sarnypur:am, Trichv-1. 
d Driver, Souhcrn 

APPLICANTS 

ri zrr- 

\ 



1. 	I 

S,Krishnen, 
5/0 T.E.Sarartgapafli Naidu?  

	

623,. 	61 r-gr.vethi mmn Koil Street, 
Srirangam, Trichy-6 9  
Reti'ed Guard/Pa Special Grade, 
Southern Railway. 

T.V.Naganathafl, 

624 	
136, North Chithirai 
St:eet, Sriangam, 
T-'ichy-6 Retired, 
Guard/n 2pecial Grede 
Southerr. Railway. 

R.NarayaneSemy, 

	

625 	
187., Chitrai Street, 
Sr.rangam, Trichy-6 
Retired Guard/R GrL1de 
Southern Railuiay. 

K,N.Subramani8n, 

	

626 	North Chithirai Sreet 
Srirangam, Trichy-
Retired Gij"d/ Gtade 
Southern Railway. 

L,M.Rangenahmfl, 

	

62'7 	T,L6chumener!, 
71 9  Kandi Street, 
Srirergain, rich'-
Retired Guard/B Grade, 
Snuttarn Railway. 

S.R1Y'emunachari, 

62 	.E/c T.Rengaswamy ihatcii;.-, 
, Uest Uttra Street, 

Srirangam, Trichy-6 9  
Rtired Guard/p grade, 
outhh Railway. 

S. Veer app an 
S/oG.Souc1arare Pilisi, 
143, Main Road, 
Sangiliandapurarn, 
Trichy-1. Retired Driver/ 

Special, Southern Raiiuiy. 	
S 

.M.Jaseph, S/c A.At1bre, 

6300 	\Jo.18, P3ttakara Street, 
Palakkarai, Trichy-1. 
Retired Guard/n 
Southern Railway. 

S..Padaikaiasamy, 

	

631 	S/o S,F¼rul Plilal, 
' 2.61  SakeiS.treet, 

Palakkerai, Trichy-1. 
Retired Guard/B, APPLICANTS. 
Southern Railway. 	

...  
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'.79.. 
U 0 
f'.reVen en,, 

632, No.48, Palsyakavil Street, 
Palekkerai, Trichy 
Retired Special tiac 
Southern Raiiw8y. 

C. ntnyeamy, 

	

633 	5/. P.S.chjnnjah Udayer, 
15, Sugados3 Mand' Street, 
Ba&i Road, Tr1chy2, 

D.SyeI Jaf'fer, 
Syed .Ahnrno,. 

.634. 	6, North SweflkarB  'tret, 
Near Baju, Rcad o  
Trichy-8, Retired t}rijer/ 

Southern Railway, 

V. Periyasamy, 

	

L 	s/u G,Vejthjaljgp 
32, Kazapettaj Lrib, 
B'azaarStreet, 
Trichy-1, Ret1re 	uer 
A, Southern Railway. 

ViAlegiriswamy, 

	

63, 	5/o N.S.Verauem.i  Naid!j1  

8, Doctor Issac Lane, 
Sangiliepdpurem, 
Trichy-1, ketirso Gcds 
Guard, Southerr Rei1tay. 

S.bdu1 Subhan, 

	

637• 	S/c Shjj< Bahje. 
380  Sethyarnoorthy Street, 
Senthañneerpuram, 
Trichy_4. Retired Guard 

Grade, Southern Railway. 

H.Ammer Basha, 
S/r Md.Hassajn, 23-4, 
Varathamasemet Street, 
Sangiliandapuram, 
Trichy._1, Retired Driver/ 
A., Southern Railway. 

DeDhanapal, 
639. 	S/o R.Duraireju Chettiar, 

15, Kajapettal Main Road, 
Trichy1. Retired Guarri,/A, 
Southern Railway. 

Lo'h, 
Colon',, 

.• iI'C1iik\HOUSe Foad, 
.. o.5,\ToN Gate, 
.rTrichy_2ci, Retired Driver/ 
A SouhOn Railway. 

.----

'... 

...,P.PPLIcwTS 
.., 

r 



P.Ramu, 

641 	S/o Appevu Karukachi, 
69, New Street, 
rlkakedel, Contonement, 
Trichy-11  Retired Driver,/ 
B, Southern Railway 

R.Keliarnnsrthy, 

642 	K1Rarnasamy, i 
Kennagi street, 
Suramiio'urarn, 
Trichy-20., Retired 
Shuntina Driver, 
Southern Railway. 

M.D.raisamy, 69. 	5/6 V,FaruthRrfluthu. 
23-C, Anna N838r, 
Subramniapuram, 
Trichy-20. Retired 
Driver/Di., 11  outh€n'n  

S 	R.1azharu1 Heq, 
644 	/o S,hru1 Razck, 24, 

Syada Mohaffleci Rot - e: 5tT £c ;, 
Beemenaar, THr- tiy-.1,, 
Retired Guard-A, Southern 
Railwy.  

A.P;nthony LouIs, 
645, 	S/a 2,Prckjc1rj P5.1) 

91, Kee1 Padayechi Street, 
Near Ed8  Street t  
Palakkarai, Trichy-1 
Retired GuarI/A, Southern 
Railway.  

PVenkatesan, 
S/o C.Perumel Naidt.:, 
65, Highways Colony, 
Subramaniapuram, Trichy-20, 
Retired Driver/A Spi. 
Southern Railway. 

K.Jeenakshisundarem, 
Sb M 1  Kumarasamy Pub!, 
5i, Annamalal Street 
Erode, Retired Guard-A, 
Southern Railway, 

P.rputhem, 5/. P.Peter, 
47-61  Fsnnen Illam, 
Azad Nagar, 
Suraméngalarn Post 
Salern-3, Retired river/ 

, Southern Railw a y 

64 

647 

64 

0S APPLICANTS 
,Coj-it.d,f_ 
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K.Periesamy, 
5/0 E.Kolandan, 23, 
voc Street; 
Ko1J..arnpalayam, 
Eride-638 002. 
Periyar District, 
Retired Guard/, 
Southern Railway. 

V.Palenisamy, 
5/. NVelu Paknadi, 

 10/92.-C., 	Nanjundpuren 	i: 
Poderiu', 	Co1mtotcre Disir:IL;t, 
Retired Gua'd/R 
Southern Railway. 

R.Verikatachalam, 

651 S/uK,Ramasarny 	dcy9r. 
• 117411  Old Panur,  

Ramje'eNgar Post, 
Trichy_9 	Retired 	3htjrtur.-.. 
riier, 	Southerr.  

S.Soiseimery, 

652 G.SevEriiuthu, 
• 5/218, 	Ivluthukulam 	\'iilsos, 

N.K'ttupetti Post, 
Via. 	Rmiee 	Nager, 
T'ichy-9, 	Rotir2J Lr.Jb:;/ 
A. Southern Railway, 

A .J .R am enath an, 
653 3—A, 	P3chaippa Mudaii Str2at 

Kumbak.riarn, Thanjavur District 
Retired Guard/A, Southern 
Railway. 

K.bdul 	tah, 
• 

654, 
S/a Khader Shaw Rowther 
32, 	Periyar Street, 
5ubramaniapuram, 
Trichy-20, Retired 	hunter/ 
B. S.uthern Railway. 

S.Gspalan, 
655. S/o R.srinivasan, 

6/LC, Railay Quarters, 
Kumbakonam-612 001, 
Retired 'Guard, 	Southern 
Railway. 

S .Santiags, 
6564 S/a 	Innas.rnuthu, 

kotharlcorL  
I 	 Post, 

tJangakurichi, 
c:TrhDietrict, Retired 

I
FieiJB, Southern 

• 	• 	•ReiI$j. 
I 	 z•)t' 
I 

I' 

L 

PPLICNTS. 
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A,Jacnnathan, 
11/., 

657. 
A.rkiyem, 

Savariarkoil Street. 
or2iy'Jr Post, 

Trichy-3 	Retired 
ireman/A, Seuthern Railway. 

S,bdUl Kareem Sahth, 
S/w Sheik Ahmed v 	73. 

656. Cental  Bezar, Tennur P: 
Trichy-17 	Retired., 

DifIrDIA,  Special 
Snutriern RailtJe. 

R,Sauridararaiu:lUr 
S/c G.Rajamarifl81 	Nadu, 

659J 25, 	General 3azzar Stj.c, 
Tenriijr Pcst, 	Tric1)—Y7  
Retired 	GUard/I?r 	Sp.'i., 
Sautherr. RailcV. 

R.ViiraperUmflai-, 
660. S/c Rarnasamy P1] lei., 

28, 	KrshraPura1r, 
fiddle 	'?itreet, 	Tar.: ;  
ThenjaVUL Road, Trichy-i, 
Retired Drivei/C, 
Scuthrr. Riluay. 

4 jv asubratiiefliafl, 

661.. S/o 	'i .'nick 	P11  
House N.,20/C-1, 
Pnna 	gar, 
SubramniapUr8m, 
Trichy-20, Retired Shunter! 
B, Southern Railway. 

P,Pamanathafl, 
662m Si'O Xjart.hasarethl, 

Poonnaiy 	clbny, 
Devaraya Nager, 
Trichy-21, Retired fl8il 
GuarC/.&Pl. Southern. 
Railway. 

S,Id.Nahbo0b Ali Khn, 
663. /o A Sher Ali Khan, 

16/5, Fourth Stree€, 
Renganagar, Trichy-21 
Retired 	pssencje' tj 

SouthernReil 8 Y. 

S.DkshinamOOrthY, 
5/u K,&omasuflatE  
17, EB.olmy, 	Khajcmalai,  

Trichy-231  Retired Guard/n 
Southern Railway. 	- 

PPLICNTS 
.ontda/— 



V.Krishnamurthy, 

665, 	S./fi C.Venugopel Reju, 
14, Kumaran Street, 
Melakaikandarkottai, 
Trichy-11 Retired 
Guard/R, gouthern Railway. 

R.Arna1eathan, 
S/c Rayeppa Asariya, 
70, Krishnarnoorthy Nigar, 
Meter ractory Road, 
Trchy-21., Ret!red )ri\i3:'/ 
A, Southern ri1UeV. 

T.K.Rajagopalan, 
S/o T1U.Krishnasan'y Iyonqar, 
2, First Street, K1Iuuh, 
Illupur Road, Trlchy-20 
Retired Passenger 	arc, 
Southern Ri1wey. 

K. Karumbairam, 

66 	
S/i S.Kumbalingam iilai, 
46-8, Rarnakrishna Nagar,  
Kallukuzhi, Trichy-201 
Retired Dri,er, Scutherr1 
Rai1iay. 

SJ..Nu.595 to 668 are 
pplic2nts tn 0Jk.79/93. 

G,Kuppusmy 
S/c Govinda Asai'y, 
6/Pt, Samyrietheri St't 
Melekalka•ndharkottai Post., 
Trichy—li., Retired Driver/ 
A,. Snuthern RaIlway. 

T.JArunach81eP, - 

s7 T.Venkatsha18m Piilai, 
56—Pa, Mudalier treet, 
WIr3.yur ost, richy—t3., 
etired Gurd/, 

Southern Rajiwa'. 

R.Kristmnasamy, 
S/c PR.amasemy yyangar, 
31 Srinivasa PL1sI Street 
Near Satyan8r.ey3la Temie, 
Wet Manibalem, Madras - 600 033 
Retil-ed Passenge; Guard, 
Sputheti-i Railwav e 

.1- -T;Remsarry Naic'er, 
/'óTAi*uma1ai Naicke'., 

f No.? ', Fitst St.'eet, 
Vadua ja~ t'1 Ui1 age, 
K.Satha'nUr\, Tricry0 st!.icL., 

- 	 ReiredFieman, Scthern 

\' J. - 

APPLICANTS. 
. Contd. /— 



K-.M.Abdul r,ajeeth 
673 	S/c K.Thangemecra 11ohidn, 

B.249, B.H.E.L. Township, 
Rani!et.632406, No'th lcct 
O.istrjt, Retire.Shunter, 
Southern Railway. 

.Krishnasaniy, 
5/. Narayenasarny Pillai, 

674. 	27/3 Sakthj Vin'aoar Sty-t, 
Crawford, Trichy-12. 
'Retired Driver/A, Sim  
Railway. 

C.Amirthlingam, 
S/c fl.Ganapathy, 

675 	
Perlyar Streut, 
Kelakalkandsrkcttal, 
Trichy11., Rtd Driver/Ai 
Southern Railway. 

S.ndrew, S/c Sam:j 
Guru '11cm, 3rd Sret ç  

675. EE,Col11y Mehajpurax. 
Viliupurar, 51 tt Prot 
Ds:rict, etitJ 	enLEr 
Driv?r, .outbr RaiJw&y. 

677 	5/. .Therijave1u Psari, 
25, Sindaram Pillel Thot.t.an, 
Edatnàipt! PL'UlUL', 
Trjch,....12 9 .1  Retired Shur,tef, 
$outhsi R.i1way, 

.GSvndaraju, 
5,/c IlUtrukrjshna  Neidu, 67 	
Nathersaa11jvasai 
3amyaar Thoppu, House No.37, 
Trkhy-81  Retired Shunter, 
Southern Railway. 

A.Pbdl Raiamari, 
679. - S/c 6.Abdu. Kareem, 

6/8, Jalla.Pakkjrj5treet 
fiadural Road, Trichye, 
Retired Dr:vr/Speipi Grads, 
Southern Ra1way. 

K.Ra agooa ' 1  

6G0 	Sb 2 .Krisrinasarry NalJu, 
91 7  I19C0 oloflv )  
Edamalel'Pat"j. P:jthur, 
Sundar 	P:18' 71.0ttEI,], 
Trichy-.12 9  Fetited 
Southern RIway. 

/ 
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G.'4<uppusarny Neicker, 
5/0 I1.Gengat.hara Naicker, 
69, Illancao Street, 
Pinmalalpatty, Trirhy-4.1  

Retired Shunter/B 
Southern Rilway. 

C.Andi, S/s Chirnaiysri, 
NKuttappattu, 
Ramjee Nagar Post, 
Pmbedkar Nagar, Trichy—., 
Retired Shunter, 
Southern Ra Utey, 

.M.Skill, Sb 
124, Crawford Colony, 
Crawford, Trichy-12., 
Retired Shunter, 
Southern Reilusy, 

S,ibdul Kareem1  

S./o,  Shaik Ibrahir, 
56/P.4, Singarathrppu, 
Trichy—, Retirc. tunLer 
Driver,'B, SoE!then Rilucy. 

J.Issac, S/a ,Jseph P.1iy 
36, Raghavachary Street, 
Sembith Post, Peraibur, 
Pladias-600 011, Retlied 
tJiver/Sp1. Souterr Reiiw&y. 

R.Gopalekrishnan, 
S/c 5. thaiishen, 2 
5e.thurma Pj1laj olony, 
Trichy-20, Retirej Shunter, 
Southern Railway. 

N. Jayaramafl, 
S/c NKL.Naresa Ayyar, 
90—D, Narasimma Ahery Co1nn', 
Nanjikottai Road. hanjavur --
613 001,

1 
Retired Pass. CLerd, 

Southern Railway. 

R,Joseph,S/o DSP,RE1L! 

treèt, •Vth Line, 
ina-611 DCI, 
Driver/k 5P1. 
Rail w 

Sadeye lviud2lia:, 
dlyar Colony, 
Ncijt Velar RaL 
r, Retired 1tisrd/, 

- Rail4ay. 
el .• APPLICANTS. 
. .Contd./— 



H 	H: 863, 

.Velayuthsm, 
S ,o R.A.nnamelai, 

690m  12/VI 2364, 	Pookkei 
Vasthe NewStret, 
Thenjaiur - 613 001, 
Retired Driver/F 
Southern Railuey. 

R.Murugaiyan, 
S/o. Ramasarn..y Konar, 

6910  IJenin 	Nager, 	 S  
Udaysmerthnndapuram Pc3L., 
- 614 706, 	hiru  
Teluk, Retired Gucrd/. 
Southarn Railway. 

R.Gopbl.e.krishflafl, 

692. 
5/. 	K.Ramenujefp. 	Neidu, 
Plot 	No.19, Abraham Piidlth'r 
r'Jagar, 	Via 	5iaj1 	Nar,  
Thanjaiju 	- 1., 	Rtti-e 
Driver/A, Southernpq 

P.Srinivasan, 	. 
3• 5/0 Pachaiyeppa !'1ud8iiy, 

112', 	8/4 9 	i1udiyr 5trt, 
Nuda14ir Chthirarn, 	S.  

- 	Tric.;hy-1, Retired Guard/A, 
• Southern Railway. 

G.Kaiyenasunderam, 
694. /o 	I1.Cc'jindgr,jmi 	ri11.:, 	 S  

looppanar Street,. 
rnmatipetei,' Uediapu:an: 	7, 

Pin.- 613 205, Thanjvur 	. 
District, Retired Cuard/R, 
Southern Railway, 	. 

K.Senniyasi, 
6S. Sbo Kesave Padeyachi, 

18, 	Karnper Street, 
Sentheneerpuram, Tri.chy- 

• Retired Driver/C, 	S 	 S 

Southern Railway:. 	 S  

K.Sankeranerayanar, 
Sb 	•V.Lngenathan, 
c.gg/ 	North East Extehsidn, 	 S  
7th Cros, Thilli Nager, 	 S .  
Trichy-18, 	etired Guarc ;'Spl, 

• Scuthern RaIlway, 

S.P.eriyasemy, S/c Sanyill, 
• Dncr No.59/9 , Mudeliyr 

Chetrarn, 	r1uneearsn I<oil 
Street, 	Tiichy-1., 	Retircc1 
Drivcr, Southern Raihiay. 	• 	 ... APPLICANTS 

- 	 :•.,,Contd,/_ 
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• K. Nandagopal, 
S/o t.Krishr,esamy, 63. 	431  Rrindatjen Street, 
IndireNagar, LIC Colony, 
Trichy-21., Drivr/,Spl, 
Retired, Southern Railway. 

i.R.Balesubremanjen, 
5/o Rethinam, 16, 699 	
North Street, 
Tiruvalyaru 613 204 
Retired Dr.ver/P 
Southern Railway. 

S.T1asthan, 
S/c R. Babu Sah.lb, 
Retired Passenger r)ri.ver, 
Southern Railway, 
f1eenki,a Street, Tern;jr, 
Trichy-17. 

P.Gowrisundaram, 
,,- 	S/c S.Periasarny,. 106-4. ' 	

Planickaurem NeciuStreet, 
flelapuciur, Tichy-1 . 
Retired Guerd/, 

• Sou,thern Railway. 

TRamahép n,'. 

702 	S/c 1.ihangavehi, 5, 
BhèthvDasHn' Street 

k-artj - 
Villupuram 	605 602, 
Retired Driver/B, 
quther RaIlway 

.......... 
703 	S/b :13 8kr1 'The',jr, 

2/257, 'Te1uk0f'ice Road, 
Thii'Uthureioondi 614 7137  
Retired Driver/A, 

- Southern Reiiwy,, 

Y.Arumugam, S/c Veiyapuri, 
P618niyendaar Kofl Streei, 704. 	InäinkclathUi, Trichy DistLict, 
Rtired Shunter, Southern 

WESTRA 	 Railway'. 

2Thenhu'1,Tr1cIy_i7, 
tiredDrive/Si,, 

Sàuthr; Rilway. 

...... 

4... APPLICANTS 



PPLICNTS 
-Contd./— 

V.Velu, 	 - 

	

706 	Sb Vafyapuri, 
rrathiyur, Iniyanur rROad 
House No.33, Trichy-9, 
Retired Shunter, . 
Southern Railway 

S.fleriniuthu, 
707 - . 5/. i1.Singara Paayachi, 

?IJ:, Railway Colñny, 
. 1<llukuzhi, Trichy-20, 
Retired Shunter, 
S:outhern Railway, 

P,1amundy, 

	

708 	S/o Paleniyandi, 42.-A, 
ludukkupatti, 

. 	'uduko€tEiRPed, . 
Trichy-20, Ratired 'Shurir, 
Scuthe,rn Reilwey. 

T.Innasimuthu, 

	

-. 	S/r, S.Thnrnas, 13 
7091 West riyanathauracn 

Dindigul, Retired &himtet 
Southern RailwAy. 

•,Si'erin1thu,. 

	

7101 	5/oruIeppan,9/5, 
N 	 th .CIiny 6 	CrosS, 

	

S 	Trichy-20, Retir-ed - hurtr.. 
Southerr Railway, 

iIuthusarny, 
711. S/o oThanar1kevander. 11, 

-. 	B.S.Clny, Püriu'kottai 
Rad, Trichy-20, Retired 
Shunter, -'Southern Railway. 

-S.Palsniyndi, 

	

.712, 	Sjo S.athiyan', 31/3, 
Palaniyendavar Koil Street, 

;•. . 

RetI-red Shunter, Southerr! 
Railway. 

	

S 	 KoN,rUmughain, 
?13.. $/ Kuthianaliac ]eyni • . 
	4/93, -Palehiyandevar Koil 

Strèet,1nnankolathur, 
• . - T-richy, -Retired Sh'mtt, 

Southern Raiiwcy, 	. 

S.K'afldaaaffi, 	- 

	

714. 	;1o'Subbaja G€vn1er, 

	

4 	 KadechnelltJr Post, 
42, East Thottielaysrn, 

:.Erode-6, Retirèd Shunting 
river, Southern Railway. 

Iq 



V.Thre5&n 
S/U Jefl1(eteChP1fl. 
136, R.1.S.Cc1ony, 
NnjeekOtti Rod, 
Trichy — 6, Retired r1ur/ 
t,Speciel, Southern Rilwy, 

.C,Ruse, S/U Smue1 Rouso, 
35, Keriedi Street, 
Subremeniepurem, 
Trichy — O,Retired Shunter, 
Southern Reilwey. 

717, R.V.Ponneiyen, 
S/U R.Vdjje1tj, 14Ea, 
Seint tntOny'B Lhurch 
Neq?p8ttirlem — oil 061 
Retired Driver/s, 
Southern Reilwy. 

Pd D 	 S ,Nos 669 to 718 e'e 8 9  i.;eJCmenie.kdm, 
5/0 i 	yenesemy 	 eppL.tnts in 0,-., 80/93 
18, Netheji Street, 
Kamer?jepurFm, 
Rjekilpekkern Pt, 
Medres — 600 073 
Rotired_Driver, 
Sotjtheri R1wy. 

By cvccpte Shr. 	 R;,rj, ,jn 	 95 to 403/91, 
57/90,416/909  320/92, 298/92 and 377/921  

By i¼dvocrte Shri R.Bhrsk?rfn ir 	 44/93 to 16/93, 

By 'uvocete Shri P. il,-. i11i iri 0,t.NO6. 77/93 & 78/93, 

By 1dvucete. Shri \J!i'yn• 	in U.L.Nos, 79/93 & 80/93 

VeruB 

1. 	Cheirmen, 	 Reponr1t — I in 0.t.Nos. 
RrilweyBoerd, 	 395 to 403/91 9  79/93 & 80/93 
Rpjj. 8hevn, 	

— 2 in 0.I.Ns. 57/90, Neu Delhi. 	 416/0,320/92,298/2,37i/92 fid 
44 to 76/93 

21 	The Union of Indie 
-rire5ented by .thn 
Secrëtry, 

ç 	Mini4.try, of Ri1weys, 
Ril8h'vh, 
New Delhi, 

I 

- I 

Resr:dent — I in 	 57/901 
415/90,320/92,.298/92,317/92 end 
44 to 76/93 
endRespondent — 4 in 
395 to 403/91, 

,..• Respondents. 

Contd./— 
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- 	..g0. 

 Union of India Respondent - 1 	in O.I.'Nos 

through 	the Gener1l 77/93 pnd 78/93 

rlaneqer,Southern Reilurys, Respondent - 2 in 0J.Nos. 
395 to 403/91,79/93 & 80/93. Perk 	.own 	M3dra 	— s • 3 
Respondent .- 3 	in 0d-.Nos. 
- 57/.0, 41 6/9 0, 32 0/92, 298/92, 
377/92 end44/93 to 76/93. 

 The Chief Personnel Officer,RoSPOfldeflt - 2 	in 0.P.Nos. 
Southern Railway, 77/93 end 78/93 
Perk Town, Madras - 3 

 Divisional Rilwey Resrondent - 3 	in 0...Nos. 
Manager,Soi thern.ReilwEy-, 3' 	t.i 	103/21. 
ilysore. Rcnn4dent - 	4 	in 	1J..Nos., 

- 7/9,416/90,320/92,-298/92 
- and 377/92 

. Senior Div isionel Reapndnt - 3 	in 0.- .dp.77/93  

• 9su nnel Officer, 
Rern Railway, 

Paighat 

 The Divisional Personr1 :spnt - 	3 	in 01I.No. 	78/93 
Officër,Southern 	'1t.;oy, 
Mdurai Division, 	 - 

• Medurci. 

 The Divisional apthr.dent - 	4 	in 	Q.A.t'ios. 
Superintendert, - 44/9 	to 76/93 

• Southern Railway, 
Divisiona) 	0ffice,P1gh't.  

9.' The Divisional Reiiiey Resondent - 5 	in UJ.No.s. 
i'anager, 	. 320/92,298,92 and 377/92. 

Souttern Railway 
Ba-ngiore. ..... 	Respondents.. 

(By bdvocate Shri K.R.D.Kerent. for Shri 1.N.Venugopela 
Gouda, Railway 	dvocate for rzspordents in all the 
applications). 	• 

-V - 
Contd/—.. 	- 	- 
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QDER OF THE FUM BENCH 

Shri Justice V.S. Maliinath, Chairman: 

These cases have been plac,ed before the Full Bench as per 

the directions made by the Chairman by his order dated 23.10.1992 

in exercise of the powers cxnferred by Section 5(4] [d] of the 

Adminjstiatjve Trilxinals Act, 1985, after transferring the cases 

of the Nadras and Ernakularn Benches and -clubbing them with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen t. benches, one view having 

been taken by the Ernakulam Bench in its order made in application 

K-269/88 dated 20.4.1990 and a'oontrary view taken by the Pfthci_ 

pal Bench and the Ahnedabad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

briefly the relevant facts as follows: 

2. The applicants in all these cases are employees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc. who belong to the category called the running staff. 

The applicants retired from service between 1976 and 4.1 2.1988. 

They have in these cases prayed for directions to the respondents 

to 	grant than pension and other retirement benéf its by taking 

into account running allowance not exceeding 75% of. their pay. 

The respondents oppose the applications Ontending that running 

allowances not exceeding 45% of their pay can be taken into acc- 

for  

for 	retirement benéf its to those who have retired 

I 	. 	b)ir .4 • 1979 and not exceeding 55% of the running allowance. 

f e  retiring after 1.4•1979. To appreciatethe rival an- 
LU 

it is necessary to advert to the relevant provisic*is 

the applicants oznditior of service in regard to pension 
VG  

other retirement benefits. 



/ 
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3. 	In pirsuance of the  rec teriatiofls . of the Third . Pay Cami- 

ssion the pay scales of the  employees of the •Ixian Railways 

inclix3.ing those of the running staff were revised with effect 

fran 1.101973 by the rules called 'Railway . Servants Revision 

of pay Rules, 1973' [hèmthafter refe±red to as the 'Revision 

of pay Scale Rules'] made by the Presidetit in exercise of the 

powers conferred by the proviso to Article 309 of the Constitution 

of India. It is erugh to state that there was considerable 

increase in the substantive 'pay of all the rieners of the running 

staff • So far as the grant and quantum f pension is concerned 

the sane is regulated by statutory provisions made under the 

proviso to Article 309 of the (stitution. Pension and other 

retirement benefits depend upon the average emoluments that the 

retiring employee was drawing before his retirement. Statutory 

rules govern xx' determination of average enolunieit for grant 

of pension and other retirement benefits. The relevant statutory 

rules that were in force when the revision of pay scale rules 

cane into force on 1.1.1973 are extracted as follows: 

"2544. [C.S.R. 4861. - Etxluments and Average. Enolunents: The 

. 	
term Emôlunents", used in these Rules, means the emoluments "  
which the Officer was receiving iitinediately before . his retirement 
and includes:- 	 . 

(a] pay other than that drawn in tenure post;. 

[bJ Personal allowance, which is granted [i], An lieu of 
loss of substantive pay,  in respect of a permanent post other 
than a tenure post, or [ii] with the specific sanction of the 
Government of India, for 	other personal considerations. 

Note: Personal pay granted in lieu of loss of substantive pay 
in respect of a permanent post other than- a tenure post shall. 
be  treated as personal allowance for the purpose of this article. 
Personal pay granted. on any other personal. considerations shall 
not be treated as personal allance . unless ot1rwise directed 
by the President. 	 • 	• 	• 

'S 	 • 
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fees or commission if they are the authorized emoluments 
of an appointment, and are in addition to pay. In this case 
"Eiourrents" means the average earnings for the last six rronths 
of service; 	 - 

acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
3711, and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro tempore or in an 
off iciating capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office tenporarily 
vacant in consequence of the absence of the permanent incumbent 
on leave without allowances or on transfer to foreign service; 

deputation [duty] allowances; 

duty allowances [special pay];  and 

(9) [i) For the purpose of calculation of average emoluments: 
Actual amount of running allowances drawn by the Railway servant 
during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to If] above. 

[ii] For the purpose of gratuity and/or death-cum--retireinent 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty immediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items [a] to [f] above drawn during the same period. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment, "Enoluments" means: 

[a) the errolurrents which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the terrprary appointments, as the case may be, or 

[b] the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

2544-A, [C.S.R. 486-A]: Same as otherwise provided in Rule 2544-B 
L ' 	 - i . 	 ' V'' _ 	'.J.- 	•.JL .1. L'..i.. 0 	I_L.j 1.1 lU 	L.L.L)1tt 	VJ.L 

on or after the 1st November, 1959,   the term "emoluments" means 
the emoluments which the officer was receiving immediately before 
his retirement and includes:- 

I substantive pay in respect of a permanent post, other 
than a tenure post, held in a substantive capacity; 

-'I I 
ND 1 .isonal allowance which is granted in lieu of loss 
) , f substantive pay in respect of a permanent post, 

1 kher than a tenure post; 

Jbi//special pay attached to a post other than a tenure 
post, when the special pay has been sanctioned 'perma-

G £'- - i..7 nently and the post is a held in a substantive capacity; 
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[d) [1].  For the purpose of calculation of average emoluments: 
With effect from 1st September, 1962 save as otherwise provided 
in Rule 2544-B [C.S.R. 486-B] one-half of: 

the difference between the total emoluments referred to 
in items [a],  [b] and [c] above and the pay actually drawn 
in higher 'officiating or temporary appointments; 

Special pay other than that referred to in clause fc] above. 

pay drawn in temporary or officiating appointments; 

personal allowance other than that referred to in clause 
[b) above; 

V. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment [s], whether held 
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment(s), does, not qualify for 
the grant of a special additional pension. 

[2) For the 	of emoluments for 
death-curn-retirement gratuity. The differ 
emoluments in respect of items [a] to 
upon the last one year of service and the 
ments as per items [a] to [c) above. 

dinary] gratuity and/or 
ence between the average 
[d][ 1) above calculated 
last substantive emolu- 

[e 1(1) For the purpose of calculation of average emoluments: 
The actual amount of the running allowance drawn during the month 
limited to a maxirrn.im of 75% of other emoluments reckoned in terms 
of [a] to (c] and [d]'.[l)  above. 

[2] For the purpose of emoluments of (ordinary) gratuity/death--
cum-retirenent gratuity:-  The monthly average of running allowance 
drawn during the 365 days of running duty immediately preceding 
the date of quitting service limited to 75% of the rronthly average 
of other emoluments reckoned in terms of [a] to [c] and [d][2] 
above drawn during the same period. 

Note[1]: If immediately before his retirement or death, an officer 
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or 
death-cum-retirement gratuity should be taken at what they would 
have been had he not been absent from duty. 

Provided that the amount of gratuity is not increased on 
account. of increase in pay not actually drawn and that benefit 
of higher officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave. 

Note [2]: In case where a temporary officer who quits service 
after completing three years' service is appointed substantively 
to a permanent post any time during 'the last three years of his 
service the emoluments drawn by him after completion of three 
years' service during the period he was not holding a permanent 
post shall be treated as if drawn in a permanent epost held 'in 
substantive capacity. 
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2544-B [C.S.R. 486-B].[11:  If an officer holding a permanent 
post in substantive capacity:- 

[a) officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a tenure 
post) borne on a cadre which includes permanent post on 
the sane time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

[b] is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A (C.S.R. 486-A) as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2] For computing the length of continous service in respect 
of the higher post under clause [1],  all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st septerrer 1962]. 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15thJE, 1968, "emoluments' shall mean 
the "pay" as defined in Rule 2003121),  which the Railway servant 
was receiving immediately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cizn-retirement gratuity will be given only. if such 
pay was/would have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall mean the averat 
of the emoluments as defined above calculated upon the last three 
years of service. 

In the case of running staff emoluments for [ordinary] /Gra-
ty Iath-curn-retireinent gratuity will also include the monthly 
age of running allowance drawn during the 365 days of running 

ysZoxxnediately preceding the date of quitting service limited 
of the emoluments as defined above. For the purpose of 

emoluments the actual arrount of the running cition of average  
ie drawn during the month limited to a rnaxiifium of 75% 

'ot1- r emoluments as defined above shall also be taken into 

If a Railway servant, iinediately before his retirement 
i-i, eta., has been absent from duty or on leave with allo- 
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wances [inbiuding leave preparatory to retirement) or on foreign 
service or having been suspended but reinstated without forfeitUre 
of qualifying service, his emoluments should be taken at x6,  at 
they would have been had he not been on such leave or foreIgn 
service or suspension. 

Provided that the emoluments shall not be increased on acc-
aunt of increase in pay, not actually drawn and that benefit 
of higher officiating or temporary pay is given only if itIs 
certified that he would have continued to hold the higher off ici-
ting or temporary appointment but for his proceeding on leave. ' 

(2) Pay drawn in tenure appointments will count for persons 
governed by the Railway Pension Rules, 1950. 

It is clear from Rule 2544[g) that one of the comporents that 

constitutes average enolurnents is the actual amount of running 

allowance drawn by the Railways servant during the month, limited 

to a maximum of 75% of the other emoluments reckoned in terms 
sub-clauses 

of/[a] to (f] of the said rules. The expression 'emoluments' 

used in the rules includes pay and some other allowances. When 

the revision of pay scale rules were pranulgated and bra.ight 

into force with effect from 1 .1 .1973 in the light of the recormen-

dations of the Third Pay Commission ,no steps vere simultaneously 

taken to amend the statutory rules regulating grant of pension. 

Persons retiring after 1 .1 .1 973 who had received the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim computation of their pension taking 

into account the revised pay and the actual amount of running 
previous 	 - 

allowance drawn during the /month limited to a maximum of 75% 

of the emoluments which included the enhanced revised pay. -On 

21.1.1974 the Railway Board by their letter No. PC 111/73/RA 

directed as follows: 

"The question of revision of rules for the regulation of 
various allowance consequent upon the introiuction of Revised 
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is 
under consideration of the Board. Pending final decision, there-
on, the Board have decided as under:- 

T 
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[i) Treatment of Running Allowance for various purposes in case 
of Runninq: Staff: 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

[ii] Payment of IncentIve Bonus: 

The payment of Incentive Bonus to various categories of 
Pailway employees at present eligible for the sane, may 
be allowed to be paid at the existing hourly rates laid 
down for each category based on their Authorised Pay Scales. 

2. The payments as a1ve will be provisional subject to adjust-
ment on the basis of final orders." 

It is clear fran this order that pending decision to revise the 

rules regulating grant of pension, the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. Thus the limit of 75% 

prescribed by Rule 2544(g)[i]  was directed to be continued. 

The expression 'authorised scales of . pay' in the context of the 

revised pay scale rules which came into force on 1 .1 .1973 has 

to be understood as pay authorised by the statutory rules that 

were in force on the date of the order, 21.1.1974. The order 

dated 21 .1 .1974 did not, therefore, in any manner affet the statu-

tory prescription, regulating cczuputation of eitoluraents and average 

.1umants contained in Rule 2544. for the purpose of grant of 

!reie benefits. Any decision to ndify the same wuld have 

"èfct 1when the relevant statutory rules are amended in 
c
5:_ \ 

U;  
z 	IacdbrdanOe: T.tJith law. But what the Railway Board did was to 

-, 
<• 

	

	 to j cxify the statutory rules by an executive order made 

bearing No.PC 11/75/RAIl paragraphs 1 to15 of which 

I

. read as follows: 



"The question of revision of rules regarding treatment of 
Running Allowance as pay for certain purposes cx)nsequent upon 
the introduction of revised pay scales under Railway Services 
[Revised Pay] Rules, 1973 has been under consideration of this 
Ministry. It has now been decided that the existing rules in 
this respect may be modified as follows in the case, of Running 
staff drawing pay in revised pay scales 

Pay for the pirposes of passes and PIXJs shall be pay plus 
40% of pay. 

Pay for the purpose of Leave salary, Medical attendance 
and treatment, Educational Assistance and retirement benefits 
shall be pay plus actual amount of running allowance drawn 
subject to a maximum of 45% of pay. 

Pay for the purpose of fixation of pay in stationary posts, 
Compensatory (City) Allowance, House Rent Allowance and 
rent for Railway quarers shall be pay plus 30% of pay. 

These orders take effect fran 1.4.1976,. 

The payments already allowed on provisional basis in terms 
of para 2 of Railway Ministry's letter No. PC 111/73/RA dated 
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The above has the sanction of the President. 

Hindi version of this letter will follows" 

The limit of 75% of the actual amount of running allowance drawn 

in the preceding month for the purpose of computation of ernolu-

ments for quantifying pension was reduced f ran 75% to 45%. The 

statutory rules prescribing the maximum limit of 75% were, however 

not amended. 

4. But as the authorities threatened to give effect to the 

Railway Board's order dated 22.3.1976 in preference to the statu-

tory rules Shri Dev Dutt Sharma and other aggrieved persons chall-

enged the Railway Board's order dated 22.3.1 976 in the High Court 

of Elhi in C.W.P. No.915/78. Consequent upon the establishment 

of the Central Administrative Tribunal with effect from 1.11.1985 

the said case stood transferred to the Principal Bench of the 

I 



Tribunal where it was renumbered as T No.410/85. The said appli-

cation was allowed by the Principal Bench by its order dated 

6.8.1986 and the impugned orderof the Railway Board dated 22.3.76 

was quashed. The respondents were directed to continue to make 

payment beyond 31.3.1976 all retirement berf its in accordance 

with the Railway ;Board 's letter dated 21.1 .1 974 U 11 such time 

as the relevant rules in this regard are anried in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until nDdified in accordance with law. 

We should advert, at this stage, to another order nade by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect from 1.4.1979. This order also suffered from 

the same infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. It could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[g]. 

Shri M.C. Srinivasan and 23 others filed an application 

on 4.5.1988 before the Ernakularn Bench of the Tribunal in O.A. 

p.K-269/88 for a direction to grant them pension by adding rurin-

upto a maxirrum of 75% of their pay for computation 

(( !tf ?i%ension in accordance with the judgment of the Principal 

o 

	

	ench)i j No.410/85. During the pendency of the said application 

ory rule 2544 was amended by the President in exercise 
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of the power conferred by Article 309 of the Constitution. By 

the said anerrrent said rule g[i] and g[ ii) of Rule 2544 were 

amended firstly with effect from 1.1.1973 reducing the limit 

of running allowance for the purpose of calculating the average 

errclurnents from 75% to 45%. On the same day, a further amerdiment 

was mede with effect from 1.4.1979 increasing the naximum from 

45% to 55%. Whereas the first anendment was given retrospective 

effect f ran 1 .1 .1973 the second an niment was given retrospective 

effect fran 1.4.1979. For the sake of convenience we shall 

extract the amendments as follows: 

"Subject: Aendrrent to Indian Railway Establishment Code- 
Volume I & II. 

In exercise of the powers conferred by proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Vohe I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction Slips 
b.428, 429 & 430 R.I. and 405 R.II enclosed as Anriexures 
'B', 'C' and W. 

The amendment will be effective from 1.1 .1973. 

This issues with the concurrence of the Finance Directorate. 
of the Ministry of Railways. 

Hirth version is attached. 

DA:As a]xve 

No.E[P&AJII-86/pS-1 5 

Sd/-[K,Venlcatesan] 
Director, Establishment [P&A] 

Railway Board. 

New Delhi, dated 17.12.1987" 

"ANNEXtJRE 'D' 

ADVAN (X)RRECI SLIP NO.405 R.II 

RULE 2544 

Sub-rule g[i] and g[i] may be substituted by the following: 
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g [ i) 	"For the purpose of calculation of average errolints : - 
actual anunt of running allowance drawn by the railway 
servant during the xTonth limited to a maxinun of 45% 
of pay, in the revised scales of pay". 

g [ii] 	'!For the purpose of gratuity and/or death-cum-retirement 
gratuity: the rronthly average of running allowances 
drawn during the 365 days of running duty imediately 
preceding the date of quitting service limited to 45% 
of average pay-  drawn during the same period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters No.PC III/75/RA/1 
dated 22.3.1976 as amended by letter of even numt:er dated 
23.6.19761. 

E)PLANATIC: The Rule 2544 of Indian Railway Establishment Code, 
Volune II [5th reprint] has been modified through administrative 
instructions issued with the President's approval effective from 
1.1.1973. These instructions were necessitated by the introduc-
tion of the, revised scales of pay rëcamiended by the Third Central 
Pay (bimnission. The purpose of this anndment is to give statu-
tory force to the administrative instructions with effect from 
the sane date on which the instructions ware issued. It is cei±i-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

Sd/- [K .V\IK7 TESAN) 
Director, EstablishnEnt [P&A] 

Railway Board." 

"Subject: Puendmaant to Indian Railway Establishment Code-Vol.I&ii. 

In exercise of the powers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
EstablishnEnt Code, Volune I & II [First reprint and Fifth reprint 
respectively] be anerided as in the Advance Correction slip No.437, 
438, 439 R.I and 407 R.II, enclosed as Annexures 'A', 'B', 'C' 
and 'D' resptively. 

The airendmment will be effective from 1.4.1979. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

Hindi version is attached. 

Director, Establishment &R} 
( 	jDA:A ' e 	 Railway Boara. 

I-86/RS/15 	 New Delhi, dated 17.12.87" 

: 	ji 
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"ANNEXURE 

ADVANCE 03ZP=CN SLIP NO.407 R.fl 

RULE 2544 

Sub-Rule g[i]  and g(ii] may be substituted by the following 

g[ i) 	'For the purpose of calculation of average emoluments: - 
55% of }Bsic average pay, in the revised scales of 
pay, drawn during the period;" 

g [ii] 	"For the purpose of gratuity and/or death-cum-xetjreinent 
gratuity: 55% of hasic average pay, in the revised 
scales of pay, drawn during the period.: 

Afff)RITY:[Ministry of Railway's letter No.E[P&A]II-80/-
RS-10 dated 17.7.19811 

EXPLANATION: 

The Rule 2544 of Indian Railway Establishment QxIe, Volume 
II [5th reprint) has been modified through administrative instruc-
tions issued with' President 'S approval effective from 1.4.1979. 
These instructions were necessitated by the Government's decision 
on the recarrrendations of 'Running Allowance Gonimittee [1980)'. 
The purpose of this amendment is to give statutory force to the 
administrative instructions with effect f ran the same date on 
which the instructions were issued. It is certified that retrôs-
pective effect given to these rules will not adversely affect 
any enployee, to win these rules apply. 

Sd!- [ K.VENKATESAN] 
Director, Establishment [P&A] 

Railway Board." 

The amendment to the statutory rules having been effected during 

the pendency of. the Ok the applicants amended their application 

on 20.9.1989 challenging the two amendments in so far as they 

were given retrospective effect from 1.1.1973 and 1.4.1979 respec-

tively. Their principal contention was that they, as pensioners, 

have acquired vested rights to receive pension in acoz)rdance 

with the rules in force on the dates on which they retired and 

that those rights of theirs cannot be taken away by the subsequent 

amendments made to rules on 5.12.1988 by giving retrospective 

effect to the saiie. This according to theM is unjust, manifestly 

unreasonable and arbitrary and thus violative of Atticle 14 of 

the Caistitution of India. The Ernakulam bench consisting of 

V 
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Vice thairman S.P. Mukerji and Judicial Member A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1988 to the extent the amarid-

ment to the rules were given retrospective effect and issd 

a conseqintial direction to the respondents to grant or ref ix 

pension and other retirenent benefits to the applicants as if 

the anendnent to Rule 2544 had not been effected t411 5.12.1988. 
as void 

The clear effect of the decision is to declare/ only that portion 

of the auendment which gave retrospective effect, preserving 

the prospective effect to the anerK3lrent with effect from 5.12.1988. 

Therefore, those who retired befcee 5.12.1988 were entitled to 

count the running allowance subject to a maximum of 75% of their 

pay and allowances for the purpose of catputing their pension. 

The aforesaid decision of the Ernakulam Bench in O.A. No.K-

269/88 was challenged by the Union of India and others in Review 

lpplication No.72/90. That Review Application was rejected by 

a speaking order made on 25.7.1990. 

Shri C.L. Mallick and others in O.A. No.1572/88 and connected 

applications challenged the Railway Board's order dated 22.3.1976 

and the airendnents to Rule 2544 before the Principal Bench of 

the CT at New Delhi. They also prayed for a direction to ccznpute 

retiral and other benefits in terms of the order of the Railway 

Board dated 21.1.1974. That application was opposed by the res- 

f-TPflS therein viz., Union of India represented through the 

f...i  ( 
i 

r 
It is 

) 
0 . -notic 
ViL

d1 I 
 ) 

—" 	- 

Railway Board ar4 the General Manager, Northern Railway. 

ing that these respondents did not bring to the 

the Principal Bench that the validity of the anendnent 

el 
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to Rule 2544 was challenged before the Ernakulam Bench and that 

a decision has been rendered on 20.4.1990 striking down the amer-

ment to the extent they gave retrospective effect. On the date 

on which the applicants presented their applications before the 

Principal Bench, the Ernakulam Bench had not yet rendered its 

decision. But the Ernakulam Bench had rendered its decision 

long before the Principal Bench decided th€ cases on 23.10.1991. 

The applicants were obviously unware of the decision. That may 

be the reason for their not bringing the decision of the Enakulam 

Bench to the notice of the Principal Bench. But the condt 

of the resdents is inexcusable as the Union of India was a 

party to the proceedings before the Ernakulam Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakulani Bench when the O.A. No.1572/88 and other connected 

cases were heard and disposed of on 23.10.1991. All these appli-

cations were dismissed repelling the challenge to the amendment 

to the rules. The Principal Bench took the view that the vested 

rights of the pensioners were not affected by the amendment of 

the rules on the ground that the total anDunt of pension and 

retirement benefits they would have received before the amendment 

were not reduced by the amended rules. Following this decision 

of the Principal Bench applications 	1.4o.351 	to 423/88 filed by 

similarly situated persons before the Abimadabad Bench were dis- 

missed on 28.2.1992. 	It is surprising that the Union of India 

which was one of the respondents before the Abmedahad Bench did 

not bring to the notice of the said Bench the decision of the 

Ernakulam Bench in O.A. K-269/88 to which it was a party. 
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It is for the first time after all these cases were referred 

to tha Full Bench, transferred and clubbed tOgether that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakulain Bench in 

SLP No.10373/90 filed on 24.7.1990. The couns1 fnr }is 

dents also infornred us that the Special Leave Petition and the 

application for stay are pending and that the Suprenie Court has 

not granted any interim order staying the operationof the order 

of the Ernakulain Bench. 

It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this batch 

of cases that we should defer consideration of all these cases 

and await the authoritative prorouncement of the Suprne Court 

where they had challenged the decision of the Ernakulam Bench. 

In this connection reliance was placed on the decision of the 

Supree Court reported in AIR 1986 Sc 1323 D.K. ThIVEDI ANt) SONS 

V • AMR'JjL MANII PATEL AND (YrHERs. That was a case in which 

the Gujarath High Court had dismissed the writ petitions challen- 

ging the validity of certain statutory provisions and directed 

the petitioners to approach the Supreriie Court as similar matters 

were pending there. It is in these circumstances that the SuDrerne 

Court observed that the course adopted by the High Court was 

rrect and that if the High Court thought that the point 

sT the appellants was the same as was pending in the Sup- 

(' 	
ought to have stayed the hearing of tie writ peti- 

U 	'tos 11n 	the Supre'ie Court disposed of the other iaatt'rs 
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These observations, it is obvious, were 	imade having regard 

to the context and the circumstances of the case. What binds 

the Tribinal under Article 141 of the Constitution of India is 

the principle of law laid down by the Supreme Court. It is not 

possible to understand the decision of the Supreme Court as laying 

down the principle that if an appeal is pending before the Sup-

reme Court in which the validity of a particular statutory provi-

sion is challenged, that the High Courts where the same provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision. The question whether 

the hearing of the case before the High Court should be stayed 

awaiting the decision of the Supreme Court depends upon the facts 

and circuicistances of each case. In the present batch of cases 

we are concerned with the valuable rights of the applicants who 

have retired between 1976 and 1988. These cases relate to re-

tirement benefits and any delay in disposal of these cases would 

cause great hardship and prejudice to the old and retired pension-

ers. The SLP is pending before the Supreme Court from 24.7.1 990 

and the operation of the order of the Ernekulam Bench has not 

been stayed. 	Even then the applicants herein have not been given 

the benefit of the decision of thenakulani Bench in regard 

to computation of their retirement benefits. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court. 

11 • On behalf of the applicants it is contended that we should 
the 

dispose of thes2 cases in the light of the decision of/Enakulam 

Berh which has struck down the amendment to Rule 2544 to the 

extent retrospective effect has been given affecting the rights 

of the applicants. On behalf of the respondentsç however, it 

is meintained that the Principal Bench and the Ahrnedathd Bench 

V 
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having taken a contrary view and upheld the validity of the 

I 	. 	amendments we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of Ernakulani Bench is wrong and, that the view taken by the 

Principal Bench and the Ahmedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when the Principal Bench and the Ahmeoabad 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by . judicial discipline to follow the earlier 

decision of another Bench vide; AIR 1989 SC 1933 UNION OF IiDIA 

AND ANOTHER v. RAGHUBIR SINGU AND OTHERS wherein it is observed: 

1 We are of the opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division bench 
of the same or a smaller number of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or a 
Constitution bench of the Court.' 

if only the, respondents haü fairly placed tne decision of the 

Ernakulamn Bench before the Principal Bench and the Ahmedabad 

Bench, those Benches would not have examined the validity of 

the impugned statutory provisions, the same having already been 

struck down by the Ernakulam bench which. had the competence 

to do so. The respondents are now trying to take advantage 

of the failure on their part of performing their duty of placing 

the decision of. the Ernakulain Bench when similar cases came 

consideration before tile Principal Bench and Ah1iedabad 

the respondents had acted fairly and diligently, 

¶oiilicQ\ecisions would have been avoided. 

all now examine the contention of the respondents 
L tT 

\ 	 of the Principal Bench and the Ahmedabad Bench 

o' 	- 	that 
effect of declaring/tne impugned amenwnent to the iules 

to the extent that they give retrospective effect are valid. 

.,...,...... 	. 
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At the outset we would like to say that the applications filed 

by the aggrieved parties !ving been dismissed by 	the Principal 

Bench and the Ahmedabad Bench, 	those orders cannot be under- 

stood as declaring that the impugned provisions of the rules 

are valid. The decision of the Ernakularn Bench which struck 

down the amendment to the rules in so far as they gave retrospec-

tive effect is not an order in personem. The Ernakulam Bench 

has meld that under the proviso to Article 309 of the Constitu-

tion the President has power to promulgate rules with retrospec-

tive effect. It, however, struck down the amendment of the 

rules to the extent they gave retrospective effect on the ground 

that it is arbitrary and violative of Article 14 of the Constitu-

tion to deprive the pensioners of the rights which vested in 

them as on the dates on which they retired,by amending the rules 

subsequently with retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti-

tution the legal effect is that the impugned amendments were 

void ab initio vide DEEP CHAND v. STATE OF IJTTAR PRADESi-! reported 

in AIR 1959 SC 648. Once a competent court declares a statutory 

provision as void as offending the fundamental rights conferred 

by Article 14 of the Constitution that decision binds every 

one and not merely the parties to the proceedings. The effect 

of the decision of the Ernakulam Bench is that the amendments 

giving retrospective effect was not in existence from its incep-

tion. In Black's Law Dictionary, 5th Edition, it is stated 

that Judgment in Rem is;- 

'An adjudication pronounced upon the status of some parti-
cular thing or subject matter, by a tribunal having compe-
tent authority. t  

In !-ia1sury's Law of England, 4th Edition, Vol.16 the meaning 

of "Judgment in Rein" is given at para 1522 as below:- 

"1522. 	Meaning of "Judgment in rem". A judgment in rem 
may be defined as the judgment of a Court of ompetent 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the "res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'. 
(Emphasise supplied) 

As the decision of the Ernakulam Bench declares the status of 

the impugned statutory provision, it is a Judgment in rein. 

14. 	As on the date on which the Principal Bench and the 

Ahmedabad Bench disposed of the applications before them the 

amendment giving retrospective effect to the rule having already 

been declared void by the Ernakulam Bench, the 	tribunal 

cannot be asked to strike downthe statutory provision which has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahmedabad Bench dismissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. When 

a statutory provision is declared as void or struck down, the 

same c a n 	be revived by getting the said decIsion reversed 

by way of review or on appeal to the higher court. The only 

other way to resurrect such a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

held in AIR 1989 SC 1933 UrdON OF INDIA v. RAGIjUBIR SINGH AND 

OThERS - 

Where a statute is declared invalid in India it cannot 
reinstated unless constitutional sanction is obtained 

by a constitutional amendment or an appropriately. 
Ia 

c-' mdfed version of the statute is enacted which accords 
( 	wi-ncbnstitutiona1 prescription" 

I€ 'cannot and is not disputed that the Ernakulam Bench of the 

- 
Triunaj. was competent to declare the impugned statutory provi-

.'  
/ 

as offending Article 14 of the Constitution. The 

,statutory provisions declared void  have not been shows to have 
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been resurrected either by an appropriate amendment to the Cons-

titution or by suitable modification of the statutory provision 

to bring it within the constitutional prescription. The applica-

tion for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed against 

the decision of the Ernakulam Bench to the Supreme Court no 

decision has as yet been rendered by it reversing the decision 

of the Ernakulam Bench. It is admitted that the Supreme Court 

has not so far stayed the operation of the said decision. Hence, 

we have no hesitation in holding that the order of the Principal 

Bench and the Ahinedabad Bench do not have the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by the earlier decision of the Ernakulam 

Bench. In the light of our above findings it follows that there 

is only one decision which holds the field viz., that of Erna-

kulam Bench which has declared the impugned provisions as void. 

As the decisions of the Principal Bench and Anmedabad Bench 

do not have the effect of declaring tne impugned provisions 

as valid, it follows that there are no conflicting decisions 

requiring resolution of the conflict. 

15. 	Assuming that there are two inconsistent decisions, 

we shall examine as to which decision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions 

witnout noticing the earlier decision of the Ernakulam Bench. 

In such a situation it is well settled that the later decision 

rendereu in ignorance of the earlier decision has to be regarded 

as per incuriam and not binding on the court in a susbsequent 

case. This principle has been succinctly stated in Salmond 

on Jurisprudence, 12tn Edition, page 151 at para (5) as 

follows:- 



"(5) inconsistency between earlier decisions of the 
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729],  Court of Criminal Appeal [R. 
v.. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R. 
v. De Gray (1900) 1 Q.B.521)], and it obviously applies 
also to the House of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have, arisen through inadvertence, because 
the earlier case was not cited, in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in which they are reported - or are not reported - it is 
only too easy for, counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned in' the judgments, it must be assumed 
that the court acts in ignorance or,  forgetfulness of it. 
If the new decision is in' conflict with the old, it is 
given per incuriaiu and is not bihding on a la€er court." 
(emphasise supplied) 

In Raghubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division .bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does'not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what holds the field as , a binding precedent is the decision 

of the Ernakulam Bench and that the subsequent, decision of the 

Principal Bench and the Ahmedabad Bench nave to be regarded as 

per incuriam and not binding in subsequent cases. This being 

the legal position the decisions of the Principal Bench and 

the Ahmedabad Bencn have to be ignored and the Ernakulam Bench 

decision alone should be regarded as holding the field as a 

precedent in regard to ttie validity of tne impugned rule in 

gives retrospective effect. 

1z1 lu. 	. 	tiit ru11 Bench is not bound by either of the deci 

sion§, -- we sta 	now examine as to which of the decisions lays 

\ 	duwii the l9-cdrrectly. The Ernakulam Bench has rightly proceed- 
' \ 	---,--. 

edu-1w4asis that the President has under the proviso to 
-. 	-- 
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Article 309 of the Constitution power to promulgate rules with 

retrospective effect. This, however, is subject to the condition 

that the rules do not offenu any of the fundamental rights con-

ferred by Part III of the Constitution. Wnat the Ernakulaw 

Bench has done is to examine as to whether retrospective effect 

given to the amendment violates Article 14 of the Constitution. 

It has held that it does, on the ground that the vested rights 

of the applicants in the matter of receiving pension and other 

- 

	

	 retiral benefits have been affected by the retrospective opera- 

tion of the amended rule. It is well settled that pension is 

a valuable right which a Government servant earns. It is neither 

cnarity nor bounty. Goveriment servant acquires right to pension 

and other retirement benefits on the date he retires from ser-

vice. Deprivation of sucn a valuable vested right after retire-

uient, in our opinion, is manifestly unreasonable, arbitrary 

and therefore violative of Article 14 of the Constitution. 

That is precisely wnat the Ernakulam Bench has said in its deci-

sion. The Principal Bench and Ahrnedabad Bench have not taken 

the view that such vested rights can be taken away by a subse-

quent amenthnent to tne rules by giving retrospective effect 

to tne same. Wnat they have said is that the vested rights 

of the applicants before theta have not in any manner oeen cur-

tailed by the inipugnea amendments to tne rules. By the revision 

of Pay Scale Rules the pay scales of the members of the running 

staff were ennanced with effect from 1-1-1973. Under Rule 2544 

tne members of the Running staff were entitled to computation 

of their pay and retirement benefits taking into account tne 

running allowances wnich tney were receiving subject to a maximum 

of 75% of tneir pay and other allowances. Rule 2544 was amended 

by notifications dated 5-12-1988 prescribing the maximum at 

f. 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled to receive in accordance with revision of Pay Scales 

Rules which came into effect from 1-1-1973. When the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 557. 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tile matter of receiving pension and retirement benefits were 

advetsely affected. The Principal Bencn wnose decision has 

been followed by the Anmedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What the Principal Bench 

has done is to compare the pension one would get taking, into 

account the pre revised scale of pay imniediately before 1.1.1973 

and the running allowance limited to a maximum of 75% of pay 

and allowances, with the pension which he would get after 

1-1-1973 taking into account tne higher revised scale of pay 

and tile running allowance subject to a maximum of 45% or 55% 

as the case may. We are concerned with persons who retired 

between 1-1-1973 and 4-12-1988 thereby earning a right to compu-

tation of pension in accordance with the statutory rules then 

by the time they retired, revision of pay had come 

( 4nr, frit is the revised pay and the running allowance 

( 	siibect tpa maximum of 75% of the revised pay and allowances 
) 

ired to be taken into account. This ight which 



accrued in their favour on their retirement between 1-1-1973 

and 4-12-1988 was sought 	to 	be affected by amending the 	rules 

on 5-12-1988 	with retrospective 	effect reducing 	the 	maximum 

limit 	of 	running allowance 	that 	qualifies 	for 	pension. 	When 

the maximum limit of running allowance is reduced 	from 	75% to 

45% or to 55% it automatically reduces the pension and retirement 

benefits that stood vested on the date of retirement. It is 

impossible, therefore, to agree with the view taken by the Prin-

cipal Bench followed by the Ahmedabad Bench that the vested 

right of the pensioners who retired between 1-1-1973 and 

4-12-1988 in regard to pension and otner retirement benefits 

have not been adversely affected by giving retrospective effect 

to the amended rules. We have, therefore, no hesitation in 

nolding that the decisions of the Principal Bench and the Ahmeda-

oad Bench with great respect are wrong and that the decision 

of the Ernakulaii Bench is right. The Ernakulam Bench has, in 

our opinion, rigatly declared the amended provisions to the 

extent they nave been given retrospective effect as void as 

offending Article 14 of the Constitution. 

As the decision of the Ernakularn Bench is in appeal before 

the Supreme Court we would like, in tne interest of justice 

and to avoid multiplicity of proceedings, to direct that the 

present applicants shall be bound by the directions of the 

Supreme Court and that the payments made in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjusted. 

For the reasons stated above 1  all these applications 

are allowed with the following directions: 

l) The respondents shall recompute the pension and 

other retiral benefits of the applicants or tneir 

L.Rs in accordance with Rule 2544 as was in force 

before it was amended by rotification* dated 

5-12-1988. 
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The arrears due to the applicants/L.Rs on the 

IQQ n f 	 ii 
J1I 	430 	QJ_IJL esa 	sha1J. 

be calculated and paid. 

 These 	directions 	shall 	be 	carried 	out 	within 

a period of three months from the, date of receipt 

of the copy of this order.. 

(4) If 	the 	amounts 	due 	to 	the 	applicants/L.Rs 	are 

not 	paid 	within the prescribed time 	the amounts 

due shall 	be paid with interest at 12% per annum. 

froin 	the 	date 	of 	this: order 	till 	the 	date 	of 

payment. 

 The 	applicants 	shall 	be 	entitled 	to 	costs 	at 

the rate 	of Rs.500/- in respect of each applica- 

tion. 

 Tne 	payment 	of 	pension 	and 	retirement 	benefits 

as per tne aforesaid directions shall stand regu- 

lated/adjusted 	in 	accordance 	with • the 	orders 

as may be issued by the Supreme Court 

No.10373/90 	against 	the 	decision 	of 	the 
I' Er1t eK u ' m 	Bench 	of 	the 	Tribunal 	in 	Application 

(4 it 	 Sc 

-MEf113ER (A) 	 VICE-CHAIRMAN. 	 CHAIRi4AN. 

bsv. 	 - 	TRJECOP' • 

FCE I 	I q Cf 
• 	CETIAL AM IMSTRATIVE- TU!it 

ATO1AL BE tCt • 

BAGALOR 


